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NBR-LT/1A/11.00

RAJYA SABHA
Monday, August 8, 2022 / Sravana 17, 1944 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

#it AUTIRT « | G AR BRI §, 9T 3MMYh] I8 Il Il T 87

Papers to be laid on the Table.

PAPERS LAID ON TABLE

GENERAL (RETD.) V. K. SINGH: Sir, | lay on the Table —

l. A copy (in English and Hindi) of the Ministry of Civil Aviation,
Notification No. G.S.R. 192 (E) dated 20" March, 2020, publishing the
Aircraft (Third Amendment Rules), 2020, issued under Section 14A of the
Aircraft Act, 1934, along with Explanatory Note and Delay Statement.

Il. A copy each (in English and Hindi) of the following papers:—

(a) Annual Report and Accounts of the Rajiv Gandhi National
Aviation University, Amethi, Uttar Pradesh, for the year
2020-21, together with the Auditor's Report on the

Accounts.
(b) Statement by Government accepting the above Report.
(c) Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
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(1) A copy each (in English and Hindi) of the following papers,
under sub-section (1) (b) of Section 394 of the Companies Act, 2013:-

(a) Thirty-third Annual Report and Accounts of the Andaman
and Nicobar Islands Integrated Development Corporation
Limited (ANIIDCO), Port Blair, for the year 2020-21,
together with the Auditor's Report on the Accounts and the
comments of the Comptroller and Auditor General of India
thereon.

(o)) Statement by Government accepting the above Report.

(2) Statement (in English and Hindi) giving reasons for the delay
in laying the papers mentioned at (1) (a) above.

SHRI V. MURALEEDHARAN: Sir, | lay on the Table, a copy each (in
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English and Hindi) of the following Statement showing action taken by

Government on the various assurances, promises and undertakings

given during the Session shown against each:-

Lwr\);

Statement No. XX  Two Hundred and Fortieth, 2016
Statement No. XV Two Hundred and Forty Sixth, 2018
Statement No. IV Two Hundred and Fifty Fifth, 2021
Statement No. IV Two Hundred and Fifty Sixth, 2022

&ﬁ'ﬂﬁw—\rﬁ?ﬁ TBIgy, # FrTfaRad o=l &1 Y- Uiy (SRrsi a2
fa=d ) 99T Yoo R @1 §-+

0

(i)

(i)

(V)

Production Sharing Contract between the Government of
India and Joshi Technologies International, Inc. (JTI) with

respect to Contract Area Identified as Field Dholka.

Production Sharing Contract between the Government of
India and Joshi Technologies International, Inc. (JTI) with

respect to Contract Area Identified as Field Wavel.

Production Sharing Contract between the Government of
India and Hindustan Oil Exploration Company Limited
(HOEC) with respect to Contract Area Identified as
Field PY-1.

Production Sharing Contract between the Government of
India and Hindustan Oil Exploration Company Limited
(HOEC), Gujarat State Petroleum Corporation Limited
(GSPC) and Oil and Natural Gas Corporation Limited



)

(Vi)

(vii)

(viii)

(x)
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(ONGC) with respect to Contract Area |dentified as Block
CB-ON-7

Production Sharing Contract between the Government of
India and Hindustan Oil Exploration Company Limited
(HOEC), Oil India Limited (OIL) and Indian Oil Corporation
Limited (IOCL) with respect to Contract Area Identified as
Block AAP-ON-94/ (Dirok).

Production Sharing Contract between the Government of
India and Selan Exploration Technology Limited (SELAN)

with respect to Contract Area Identified as Field Lohar.

Production Sharing Contract between the Government of
India and Selan Exploration Technology Limited (SELAN)

with respect to Contract Area Identified as Field Bakrol.

Production Sharing Contract between the Government of
India and Selan Exploration Technology Limited (SELAN)

with respect to Contract Area ldentified as Field Karjisan.

Production Sharing Contract between the Government of
India and Vedanta Limited (Cairn Oil & Gas) (Vedanta),
Cairn Energy Hydrocarbon Limited (CEHL) and Oil and
Natural Gas Corporation Limited (ONGC) with respect to
Contract Area Identified as Block RJ-ON-90/1.

Production Sharing Contract between the Government of

India and Vedanta Limited (Cairn Oil & Gas) (Vedanta), Oil



(i)

(xii)

(xiii)

(xiv)

(xv)
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and Natural Gas Corporation Limited (ONGC), Videocon
Petroleum Limited (VPL) and Ravva Oil (Singapore) Pte
Limited (ROS) with respect to Contract Area Identified as

Field Ravva.

Production Sharing Contract between the Government of
India and Vedanta Limited (Cairn Oil & Gas) (Vedanta), Oil
and Natural Gas Corporation Limited (ONGC), and Tata
Petrodyne Private Limited (TPL) with respect to Contract
Area |dentified as Block CB-0OS-2.

Production Sharing Contract between the Government of
India and Oilmax Energy Private Limited (OILMAX) and
Assam Company (India) Limited (ACL) with respect to

Contract Area Identified as Field Amguri.

Production Sharing Contract between the Government of
India and OILEX Ltd. (Oilex) and OILEX-NL Holding Limited
(Oilex-NL) with respect to Contract Area ldentified as Field
Cambay.

Production Sharing Contract between the Government of
India and Kiri Company Logistics Private Limited (Kiri
Logistics) with respect to Contract Area |dentified as Field
Bhandut.

Production Sharing Contract between the Government of

India and Oil and Natural Gas Corporation Limited (ONGC),



(xvi)

(xvii)

(xviii)

(Xix)

(xx)

(xxi)
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Tata Petrodyne Private Limited (TPL), Hardy Exploration &
Production India (HEPI) with respect to Contract Area
|dentified as Block CY-0S-90/1 (PY-3).

Production Sharing Contract between the Government of
India and GNRL Oil Gas Limited (GOGL) with respect to

Contract Area ldentified as Field Unawa.

Production Sharing Contract between the Government of
India and Essar Oil Gas Exploration Production Limited
(EOGEPL) with respect to Contract Area Identified as Block
CB-ON-3.

Production Sharing Contract between the Government of
India and GNRL Oil Gas Limited (GOGL) with respect to

Contract Area ldentified as Field Allora.

Production Sharing Contract between the Government of
India and GNRL Oil Gas Limited (GOGL) with respect to

Contract Area ldentified as Field North Kathana.

Production Sharing Contract between the Government of
India and GNRL Oil Gas Limited (GOGL) with respect to

Contract Area ldentified as Field Dholasan.

Production Sharing Contract between the Government of
India and GNRL Oil Gas Limited (GOGL) and Gujarat State
Petroleum Corporation Limited (GSPC) with respect to

Contract Area ldentified as Field Kanwara.



(xxii)

(xxiii)

(Xxiv)

(Xxv)

(Xxvi)

(Xxvii)

(xxviii)
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Production Sharing Contract between the Government of
India and Sun Petrochemicals Private Limited (SUNPETRO)

with respect to Contract Area Identified as Field Baola.

Production Sharing Contract between the Government of
India and Sun Petrochemicals Private Limited (SUNPETRO)

with respect to Contract Area ldentified as Field Hazira.

Production Sharing Contract between the Government of
India and Sun Petrochemicals Private Limited (SUNPETRO)

with respect to Contract Area Identified as Field Modhera.

Production Sharing Contract between the Government of
India and Assam Company (India) Limited (ACL) with
respect to Contract Area Identified as Block AA-ON/7.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
with respect to Contract Area ldentified as Block AA-
ONJ/2.

Production Sharing Contract between the Government of
India and Hardy Exploration & Production India (HEPI)
and GAIL (India) Limited (GAIL) with respect to Contract
Area Identified as Block CY-0OS/2.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC),



(Xxix)

(Xxx)

(Xxxi)

(xxxii)

(Xxxiii)
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Adani Welspun Exploration Limited (AWEL) and Indian Oil
Corporation Limited (IOCL) with respect to Contract Area
Identified as Block GK-OSN-2009/1.

Production Sharing Contract between the Government of
India and Vedanta Limited (Cairn Oil & Gas) (Vedanta)
with respect to Contract Area Identified as Block KG-OSN-
2009/3.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
with respect to Contract Area Identified as Block VN-ONN-
2009/3.

Production Sharing Contract between the Government of
India and Geo Enpro Petroleum Limited (GeoEnpro), Oil
India Limited (OIL), Jubiliant Energy Kharsang Private
Limited (JEKPL) and GeoPetro Resources Company
(GeoPetro) with respect to Contract Area |dentified as Field

Kharsang.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
with respect to Contract Area ldentified as Block CB-ONN-
2001/1.

Production Sharing Contract between the Government of

India and Hindustan Oil Exploration Company Limited



(XXXiV)

(XXXV)

(XXxVi)
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(HOEC) and Guijarat State Petroleum Corporation Limited
(GSPC) with respect to Contract Area |dentified as Field
Asjol.

Production Sharing Contract between the Government of
India and Hindustan Oil Exploration Company Limited
(HOEC), Gujarat State Petroleum Corporation Limited
(GSPC) and GNRL Oil Gas Limited (GOGL) with respect to
Contract Area |dentified as Field North Balol.

Production Sharing Contract between the Government of
India and Focus Energy Limited (FEL), Iservices Investment
Limited (ISERVICES), Newbury Oil Company Limited
(NEWBURY) and Oil and Natural Gas Corporation Limited
(ONGC) with respect to Contract Area ldentified as Block
RJ-ON-6.

Production Sharing Contract between the Government of
India and Gujarat State Petroleum Corporation Limited
(GSPC), Geo Global Resources Inc. (GGR) and Oil and

Natural Gas Corporation Limited (ONGC) with respect to
Contract Area Identified as Block CB-ON-2.

(xxxvii) Production Sharing Contract between the Government of

India and Gujarat State Petroleum Corporation Limited
(GSPC) and GAIL (India) Limited (GAIL) with respect to
Contract Area Identified as Block CB-ONN-2000/1.



(Xxxviii’

(XXXix)

)

(xIi)

(xlii)
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Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
with respect to Contract Area Identified as Block AA-ONN-
2001/1.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
and Indian Oil Corporation Limited (IOCL) with respect to
Contract Area Identified as Block AA-ONN-2001/2.

Production Sharing Contract between the Government of
India and Guijarat State Petroleum Corporation Limited
(GSPC), Oil and Natural Gas Corporation Limited (ONGC)
and Jubilant Oil Gas Private Limited (JOGPL) with respect
to Contract Area Identified as Block KG-OSN-2001/3.

Production Sharing Contract between the Government of
India and Gujarat State Petroleum Corporation Limited
(GSPC), Geo Global Resources Inc. (GGR), Hindustan
Petroleum Corporation Limited (HPCL) and Jubilant Oil Gas
Private Limited (JOGPL) with respect to Contract Area
Identified as Block CB-ONN-2002/3.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
and Bharat Petro Resources Limited (BPRL) with respect
to Contract Area Identified as Block CY-ONN-2002/2



(xliii)

(xliv)

(xIv)

(xIvi)

(xlvii)

(x\vii)
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Production Sharing Contract between the Government of
India and Sun Petrochemicals Private Limited (SUNPETRO)
with respect to Contract Area ldentified as Block CB-ONN-
2003/1.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
and Vedanta Limited (Cairn Oil Gas) (Vedanta) with
respect to Contract Area Identified as Block KG-ONN-
2003/1

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
with respect to Contract Area ldentified as Block KG-OSN-
2004/1.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
with respect to Contract Area Identified as Block GS-OSN-
2004/1.

Production Sharing Contract between the Government of
India and Oil India Limited (OIL) and Geo Global Resources
Inc. (GGR) with respect to Contract Area ldentified as
Block KG-ONN-2004/1.

Production Sharing Contract between the Government of

India and Oil and Natural Gas Corporation Limited (ONGC)



(xlix)

M

(1)

(li)

(liii)
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and Gujarat State Petroleum Corporation Limited (GSPC)
with respect to Contract Area Identified as Block CB-ONN-
2004/1.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
and Gujarat State Petroleum Corporation Limited (GSPC)
with respect to Contract Area ldentified as Block CB-ONN-
2004/2.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
and Gujarat State Petroleum Corporation Limited (GSPC)
with respect to Contract Area ldentified as Block CB-ONN-
2004/3.

Production Sharing Contract between the Government of
India and Qil India Limited (OIL) and Shiv-Vani Oil and Gas
Exploration Services Limited (SVOGL) with respect to
Contract Area ldentified as Block MZ-ONN-2004/1.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
and Bharat Petroleum Resources Limited (BPRL) with
respect to Contract Area ldentified as Block CY-ONN-
2004/1.

Production Sharing Contract between the Government of



(Iiv)

(V)

(Ivi)

(IviD)

(lviii)
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India and Oil and Natural Gas Corporation Limited (ONGC)
and Gujarat State Petroleum Corporation Limited (GSPC)
with respect to Contract Area Identified as Block MB-OSN-
2005/1.

Production Sharing Contract between the Government of
India and Adani Welspun Exploration Limited (AWEL) with
respect to Contract Area lIdentified as Block MB-OSN-
2005/2.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
and Essar Oil Gas Exploration Production Limited
(EOGEPL) with respect to Contract Area Identified as Block
MB-OSN-2005/3.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
with respect to Contract Area ldentified as Block CB-ONN-
2005/10.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC)
and Oil India Limited (OIL) with respect to Contract Area
Identified as Block WB-ONN-2005/4.

Production Sharing Contract between the Government of

India and Deep Energy Limited (DEL), Deep Industries



(lix)

09

(Ixi)

(Ixii)

14
Uncorrected/Not for publication-08.08.2022

Limited (DIL), Kanvel Finance Limited (KFL) and Savla
Enterprises Private Limited (SAVLA) with respect to
Contract Area Identified as Block SR-ONN-2005/1.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC),
Oil India Limited (OIL) and GAIL (India) Limited (GAIL) with
respect to Contract Area l|dentified as Block GK-OSN-
2010/1.

Production Sharing Contract between the Government of
India and Bharat Petro Resources Limited (BPRL),
Engineers India Limited (EIL), BF Infrastructure Limited
(BFIL), Monnet Ispat Energy Limited (MIEL) and GAIL
(India) Limited (GAIL) with respect to Contract Area
Identified as Block CB-ONN-2010/8.

Production Sharing Contract between the Government of
India and BF Infrastructure Limited (BFIL), Bharat Petro
Resources Limited (BPRL), Engineers India Limited (EIL),
Monnet Ispat Energy Limited (MIEL) and GAIL (India)
Limited (GAIL) with respect to Contract Area Identified as
Block CB-ONN-2010/11.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC),
Oil India Limited (OIL) and GAIL (India) Limited (GAIL) with



(Ixiii)

(Ixiv)

(Ixv)

(Ixvi)

(Ixvii)
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respect to Contract Area Identified as Block AA-ONN-
2010/2.

Production Sharing Contract between the Government of
India and Oil and Natural Gas Corporation Limited (ONGC),
Oil India Limited (OIL) and Bharat Petro Resources Limited
(BPRL) with respect to Contract Area ldentified as Block
AA-ONN-2010/3.

Production Sharing Contract between the Government of
India and Deep Energy Limited, LLC (DEL) and KGN Oil
Gas Private Limited (KGNOGPL) with respect to Contract
Area Identified as Block CB-ONN2010/3.

Production Sharing Contract between the Government of
India and Frost International Limited (FROST), Panindia
Consultants Private Limited (PANINDIA) and FTA HSRP
Solutions Private Limited (FTA) with respect to Contract
Area ldentified as Block CB-ONN-2010/5.

Production Sharing Contract between the Government of
India and Focus Energy Limited (FEL) and BIRKBECK
Investments Limited (BIRKBECK) with respect to Contract
Area Identified as Block RJ-ONN-2010/2.

Production Sharing Contract between the Government of
India and Deep Energy Limited, LLC (DEL), Deep Natural
Resources Limited (DNRL) and SAFAL WSB Energy Private
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Limited (SAFAL) with respect to Contract Area Identified as
Block VN-ONN-2010/2.

7 HieT fHeR : HeIqy, H F=IaRad U= 99T Ued UR @ § -

l. A copy (in English and Hindi) of the Ministry of Housing and
Urban Affairs Notification No. G.S.R. 385 (E), dated the 23" May, 2022,
notifying the predetermined rates of premium chargeable for different
uses/locations for the years 2021-22 as mentioned therein, under Section
58 of the Delhi Development Act, 1957.

Il. A copy (in English and Hindi) of the Ministry of Housing and
Urban Affairs Notification No. S.0. 3184 (E), dated the 14" July, 2022,
amending the principal Notification No. S.0. 2666 dated the 20"
November, 2017, by substituting certain entries, as mentioned therein,
issued under sub-section (3) of Section 41 of the Real Estate (Regulation
and Development) Act, 2016.

lI1.(1) A copy each (in English and Hindi) of the following papers,
under Section 26 and sub-section (4) of Section 25 of the Delhi
Development Act, 1957:-

(a) Annual Report of the Delhi Development Authority (DDA),
New Delhi, for the year 2020-21.

(b) Annual Accounts of the Delhi Development Authority
(DDA), New Delhi, for the year 2020-21, and the Audit
Report thereon.

(c) Review by Government on the working of the above
Authority.

(2) Statement (in English and Hindi) giving reasons for the delay
in laying the papers mentioned at (1) (a) above.
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it 3o Wg : "algy, H FrEfeiRad U3l &1 UHh-UH i (s qr
fE=l %) q4T Ueel IR Il § :-

(a) Annual Report and Accounts of the Jawahar Institute of
Mountaineering and Winter Sports, (JIM&WS), Pahalgam,
Jammu and Kashmir, for the year 2020-21, together with the
Auditor's Report on the Accounts.

(D) Review by Government on the working of the above
Institute.
(©) Statement giving reasons for the delay in laying the papers

mentioned at (a) above.
DR. BHARATI PRAVIN PAWAR : Sir, | lay on the Table—

l. A copy (in English and Hindi) of the Ministry of Health and
Family Welfare Notification No. G.S.R. 419 (E), dated the 7" June, 2022,
publishing the Assisted Reproductive Technology (Regulation) Rules,
2022, under Section 44 of the Assisted Reproductive Technology
(Regulation) Act, 2021.

Il. A copy (in English and Hindi) of the Ministry of Health and
Family Welfare Notification No. G.S.R. 460 (E), dated the 21% June,
2022, publishing the Surrogacy (Regulation) Rules, 2022, under Section
52 of the Surrogacy (Regulation) Act, 2021.

. A copy each (in English and Hindi) of the following
Notifications of the Ministry of Health and Family Welfare (Department of
Health and Family Welfare), under Section 44 of the Assisted
Reproductive Technology (Regulation) Act, 2021 and Section 52 of the
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Surrogacy (Regulation) Act, 2021:-

(1) G.S.R. 453 (E), dated the 16" June, 2022, publishing the
National Assisted Reproductive Technology and Surrogacy
Board (Appointment of Expert Members by Nominating) Rules,
2022

(2) G.S.R. 457 (E), dated the 17" June, 2022, publishing the State
Assisted Reproductive Technology and Surrogacy Board
(Appointment of Expert Members) Rules, 2022.

IV. A copy each (in English and Hindi) of the following Notifications
of the Ministry of Health and Family Welfare, under Section 58 of the
National Medical Commission Act, 2019:-

(1) G.S.R. 475 (E), dated the 24" June, 2022, publishing the
National Medical Commission, Autonomous Boards (Manner of
Appointment of Fourth Member and the Salary, Allowances and
Terms and Conditions of Service, and Declaration of Assets,
Professional and Commercial Engagements of President and
Members) (Amendment) Rules, 2022.

(2)G.S.R. 476 (E), dated the 24" June, 2022, publishing the
National Medical Commission (Manner of Appointment and
Nomination of Members, their Salary, Allowances and Terms
and Conditions of Service, and Declaration of Assets,
Professional and Commercial Engagements) (Amendment)
Rules, 2022.

V. A copy each (in English and Hindi) of the following papers:—

(H (@) Annual Report of the National Institute of Health and Family
Welfare (NIHFW), New Delhi, for the year 2020-21.



(©)

(©)

(d)

(i) @)

(®)

©

(i) ()

(®)

(©)

(d)
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Annual Accounts of the National Institute of Health and
Family Welfare (NIHFW), New Delhi, for the year 202-21,
and the Audit Report thereon.

Review by Government on the working of the above
Institute.

Statement giving reasons for the delay in laying the papers
mentioned at (a) and (b) above.

Annual Report and Accounts of the National Medical
Commission, for the year 2020-21, together with the
Auditor's Report on the Accounts.

Review by Government on the working of the above
Commission.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.

Annual Report of the Indian Red Cross Society, New Delhi,
for the year 2019-20.

Annual Accounts of the Indian Red Cross Society, New
Delhi, for the year 2019-20, and the Audit Report thereon.

Review by Government on the working of the above
Society.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.

DR. MUNJAPARA MAHENDRABHAI: Sir, | lay on the Table, under
Section 29 of the Institute of Teaching and Research in Ayurveda Act,

2020, a copy each (in English and Hindi) of the following Notifications of
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the Ministry of AYUSH, along with Delay Statements:-

(1) G.S.R. 387 (E), dated the 3" June, 2021, publishing the Institute
of Teaching and Research in Ayurveda Rules, 2021.

(2)No. L-12015/18/2021-AS, dated the 12" January, 2022,
publishing the Institute of Teaching and Research in Ayurveda
Regulations, 2021.

#il gpol dieRT : HBIgy, H WlAgM & Iews 151 & Ts (1) & AL
fFrfaRad afidel @ Uah-Ua i @sh T2 fZ<l #) 9491 9ed W)
AT g :-

(i) Report of the Comptroller and Auditor General of India on
Conservation of Coastal Ecosystems - Union Government -
Ministry of Environment, Forests & Climate Change - Report No.
4 of 2022 (Performance Audit);

(i) Finance Accounts (Volume-l), Finance Accounts (Volume-Il) and
Appropriation Accounts for the year 2020-21 in respect of the
Government of Union territory of Jammu and Kashmir;

(i) Report of the Comptroller and Auditor General of India - Follow-up
on the Performance Audit of Preservation and Conservation of
Monuments and Antiquities - Union Government (Civil) - Ministry
of Culture - Report No. 10 of 2022 (Performance Audit);

(iv) Report of the Comptroller and Auditor General of India for the year
ended March 2021 - Union Government - Department of Revenue
(Indirect Taxes- Goods and Services Tax) - Report No. 5 of 2022;

(v) Report of the Comptroller and Auditor General of India for the year
ended March 2021 - Performance Audit on Assessment of
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Assessees of Gems and Jewellery Sector - Union Government -
Department of Revenue - Direct Taxes - Report No. 6 of 2022;

(vi) Audit Report of the Comptroller and Auditor General of India on the
Union Territory Finances for the year ended 31 March, 2021 -
Government of Union territory of Jammu and Kashmir - Report
No. 2 of the year 2022;

(vii) Report of the Comptroller and Auditor General of India -
Performance Audit on Exemptions to Charitable Trusts and
Institutions - Union Government - Department of Revenue - Direct
Taxes - Report No. 12 of 2022;

(viii)Report of the Comptroller and Auditor General of India for the year
ended 31 March, 2021 - Union Government - Finance and
Communication - Report No. 15 of 2022 (Compliance Audit);

(ix) Report of the Comptroller and Auditor General of India for the year
ended March 2020 - Waste Management in Indian Railways -
Union Government (Railways) - Performance Audit - Report No.
16 of 2022;

(X) Report of the Comptroller and Auditor General of India on
Performance Audit of Procurement and Supply of Drugs in CGHS -
Union Government (Civil) - Ministry of Health and Family Welfare -
Report No. 17 of 2022 (Performance Audit); and

(xi) Report of the Comptroller and Auditor General of India on
Compliance of the Fiscal Responsibility and Budget Management
Act, 2003 for the year ended March 2020 - Union Government -
Department of Economic Affairs (Ministry of Finance) - Report
No. 18 of 2022. (CONTD. BY PK/1B)
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PK-LP/1B/11.05

REPORTS OF DEPARTMENT- RELATED PARLIAMENTARY STANDING
COMMITTEE ON PERSONNEL, PUBLIC GRIEVANCES,
LAW AND JUSTICE

SHRI SUSHIL KUMAR MODI (Bihar): Sir, | present the following Reports
(in English and Hindi) of the Department-related Parliamentary Standing
Committee on Personnel, Public Grievances, Law and Justice:—

() 118" Report on "Review of Guardianship and Adoption Laws";
and

(i) 119" Report of the "Action taken on One Hundred Eleventh
Report of the Committee on "Strengthening of grievance
redressal mechanism of Government of India".

(Ends)
REPORT OF JOINT COMMITTEE ON OFFICES OF PROFIT

MS. DOLA SEN (West Bengal): Sir, | lay on the Table, a copy (in English
and Hindi) of the Eighth Report of the Joint Committee on Offices of Profit.

(Ends)
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REPORTS OF DEPARTMENT-RELATED PARLIAMENTARY STANDING

COMMITTEE ON CHEMICALS AND FERTILIZERS

S1. A O (SR U<9) : HBIY, H [IUET FeiEd T/ 3R Savd
Al FHS FHiT (2021-22) & FETIRad wfoded & Yb-Ud Hid
(3USH TAT 2= H) FHT ISl IR G § :-

(i) Thirty-fitth Report on Action Taken by the Government on the

(i)

(iii)

(V)

observations/recommendations contained in its Thirty-first Report
(Seventeenth Lok Sabha) on 'Availability of Medicines & Medical
devices for COVID Management’ of the Ministry of Chemicals and
Fertilizers (Department of Pharmaceuticals);

Thirty-sixth Report on Action Taken by the Government on the
observations/recommendations contained in its Thirty-second Report
(Seventeenth Lok Sabha) on 'Demands for Grants 2022-23' of the
Ministry of Chemicals and Fertilizers (Department of Fertilizers);

Thirty-seventh Report on Action Taken by the Government on the
observations/recommendations contained in its Thirty-third Report
(Seventeenth Lok Sabha) on 'Demands for Grants 2022-23" of the
Ministry of Chemicals and Fertilizers (Department of Chemicals and
Petrochemicals); and

Thirty-eighth Report on Action Taken by the Government on the
observations/recommendations contained in its Thirty-fourth Report
(Seventeenth Lok Sabha) on 'Demands for Grants 2022-23" of the
Ministry of Chemicals and Fertilizers (Department of Pharmaceuticals).

(Ends)
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REPORTS OF DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON PETROLEUM AND NATURAL GAS

Y TAUTS ERONUTE MHRAT (ORE) : 815y, § v e agiferam
3R UTpicreh 19 Hejell A IRl |l & FraforRad uidesl of Y-
Qe Tfct (ST q21 fa=al #) FHT Ueel IR I g -

(i) Fourteenth Report on Action Taken by the Government on the
recommendations contained in its Tenth Report (Seventeenth Lok
Sabha) on 'Demands for Grants (2022-23)" of Ministry of
Petroleum and Natural Gas; and

(i) Fifteenth Report on Action Taken by the Government on the
recommendations contained in its Eleventh Report (Seventeenth
Lok Sabha) on 'National Gas Grid including PNG & CNG'.

(Ends)

REPORT OF PUBLIC ACCOUNTS COMMITTEE

SHRI BHUBANESWAR KALITA (Assam): Sir, | lay on the Table, a copy
(in English and Hindi) of the Fifty-third Report on 'Excesses over Voted
Grants and Charged Appropriations (2019-20)' of the Public Accounts
Committee (2022-23).

(Ends)
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STATEMENT RE. IMPLEMENTATION OF NINETEENTH REPORT OF
DEPARTMENT-RELATED PARLIAMENTARY STANDING COMMITTEE
ON COAL, MINES AND STEEL

THE MINISTER OF COAL; AND THE MINISTER OF MINES (SHRI
PRALHAD JOSHI): Sir, | lay a Statement regarding Status of
implementation of the recommendations contained in the Nineteenth Report
of the Department-related Parliamentary Standing Committee on Coal,
Mines and Steel on "Coal Conservation and Development of Infrastructure
for Transportation of Coal across the Country" pertaining to the Ministry of
Coal.

(Ends)

STATEMENT RE. IMPLEMENTATION OF ONE HUNDRED AND TWENTY -
SIXTH, ONE HUNDRED THIRTY-THIRD , ONE HUNDRED AND TWENTY -
SEVENTH AND ONE HUNDRED AND THIRTY-SECOND REPORTS OF
DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON HEALTH AND FAMILY WELFARE

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. MANSUKH
MANDAVIYA): Sir, | lay a Statement regarding Status of implementation of
the recommendations contained in the One Hundred and Twenty-sixth and
One Hundred Thirty-third Reports and One Hundred and Twenty-seventh
and One Hundred and Thirty-second Reports of the Department-related
Parliamentary Standing Committee on Health and Family Welfare on
Demands for Grants (2021-22) pertaining to the Departments of Health and
Family Welfare and Health Research respectively of the Ministry of Health
and Family Welfare.

(Ends)
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STATEMENT RE. IMPLEMENTATION OF SIXTEENTH REPORT OF
DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON WATER RESOURCES

TR HATd H o9 W31 (3ft yeete Rig ued) : Agigy, H ugerd 3iR
TSI [GHT, STARITRT HATTT D ST HIN (2022-23) b HEe H [GHIT
AT STol S1e Aael Aaala W) AT & Alergd gfiae 3 sidfase
RABTREN & BT~ Bl [RIfT & Ay 3§ U gaTed G Yol IR I g

(HHIWT)

STATEMENT RE. IMPLEMENTATION OF FORTIETH REPORT OF
DEPARTMENT-RELATED STANDING COMMITTEE ON FINANCE

fo wi=mera | 5w w3 i 9w wieRY) - "EIed, § enfde e, a9,
=i Jamg, o SeM iR 99 iR o aRfufky weeq fawmr, o
AT B A& AN (2022-23) & Hag H fI9RT Heferd fa<r dqelt dadi
wIRft AT & Arefvad wftrde # sidfdse RIwIReN & draraa- & [Rafa

& HEY H Yo geied G Yol UR Rl g

(AHTT)

(MKG/1C TR 3T
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PB-MKG/1C/11.10

STATEMENTS RE. IMPLEMENTAITON OF THREE HUNDRED AND
TENTH & THREE-HUNDRED AND FIFTEENTH REPORTS OF
DEPARTMENT-RELATED PARLIAMENTARY STANDING COMMITTEE
ON INDUSTRY

qed, oY SR wehH JE WATerd § ey w3t (3 g yara e 9
TBIgy, § FrfaRad & Hdy § g 94T Ue e IR Gl § -

(i) Status of implementation of recommendations contained in the

Three Hundred and Tenth Report of the Department-related
Parliamentary Standing Committee on Industry on Demands for
Grants (2021-22) pertaining to the Ministry of Micro, Small and
Medium Enterprises.

(i) Status of implementation of recommendations contained in the
Three Hundred and Fifteenth Report of the Department-related
Parliamentary Standing Committee on Industry on Demands for
Grants (2022-23) pertaining to the Ministry of Micro, Small and
Medium Enterprises.

(Ends)
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STATEMENT RE. IMPLEMENTAITON OF ONE HUNDRED AND TWENTY
EIGHTH & ONE HUNDRED AND THIRTY FIRST REPORTS OF DEPARTMENT -
RELATED PARLIAMENTARY STANDING COMMITTEE ON HEALTH AND
FAMILY WELFARE

THE MINISTER OF STATE IN THE MINISTRY OF AYUSH (DR. MUNJAPARA
MAHENDRABHALI): Sir, | lay a Statement regarding Status of implementation of
the recommendations contained in the One Hundred and Twenty-eighth Report
and One Hundred and Thirty-first Report of the Department-related Parliamentary
Standing Committee on Health and Family Welfare on Demands for Grants (2021-
22) (Demand No. 4) pertaining to the Ministry of Ayush.

(Ends)

MOTION FOR ELECTION TO GOVERNING COUNCIL OF NORTH-EASTERN
INDIRA GANDHI REGIONAL INSTITUTE OF HEALTH AND MEDICAL
SCIENCES, SHILLONG

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. MANSUKH
MANDAVIYA): Sir, | move the following Motion:—

"That in pursuance of clause (27) of sub-rule (b) of Rule 3, read with sub-
rule (a) of Rule 4 of the Rules of the North-Eastern Indira Gandhi
Regional Institute of Health and Medical Sciences, Shillong, this House
do proceed to elect, in the manner as directed by the Chairman, one
Member from amongst the Members of the House, to be a member of
the Governing Council of the North-Eastern Indira Gandhi Regional
Institute of Health and Medical Sciences, Shillong."

The question was put and the motion was adopted.

(Ends)
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MOTION FOR ELECTION TO COUNCIL ESTABLISHED UNDER SECTION
30 A(1) OF NATIONAL INSTITUTE OF PHARMACEUTICAL EDUCATION
AND RESEARCH (AMENDMENT) ACT, 2021.

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. MANSUKH
MANDAVIYA): Sir, | move the following Motion:—

"That in pursuance of clause (j) of sub-section (2) of Section 30A
read with sub-section (1) of Section 30B of the National Institute of
Pharmaceutical Education and Research (Amendment) Act, 2021,
this House do proceed to elect, in the manner as directed by the
Chairman, one Member from amongst the Members of the House
to be a member of the Council of the Institutes.™

The question was put and the motion was adopted.
(Ends)
MR. CHAIRMAN: As it was announced by the Deputy Chairman earlier,
there will not be Question Hour or any other issues except the Special
Mentions which will be taken up after the scheduled Business of the House
is concluded.
Farewell to the Chairman, Rajya Sabha; hon. Prime Minister.

(Followed by 1d/SKC)
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SKC-AKG/1D/11.15

FAREWELL TO HON. CHAIRMAN

g H3Al (3f RS AWK : e JHIUT Si, 315 89 99 39 9ad &
FHTATT 3R T2 &b IURTEYL, SR 87 UH. dbdT A1Ig Sfl Bl I
BHRIBTA B! FHIMK IR I7e g=IdIG o & (oY SURRIT §U &1 I8 39 Ha
& fo1y 980 81 19 ol 81 e & fohaq &1 UfagTiie ga smuast IRATR
SURRIRT ¥ IS §U 8, R i 3@ IR 31T FEd T2 8, I have retired from
politics, but not tired of public life." SHITTT W AGH DI AJcd Q1 B! MBI
FTRIERT Weot B 4RI 81 X1 81, < 3 JIHal &1 oW 9ias § gard
BTl T o Bl Al B R 8H S 3D FIaol-d Siia- b
SRS BT W firerar =

3R FHIYIT HEISY, JATSTGT & A Halodd H 31TST STd S 21 39
3TTel 25 g9l 1 T ATAT Y BR BT &, 99 <2 DI Aged Ul Ueh TIRE A U

U I 6 BT H g1 H 99 S & Toh $99 IR 89 Ydb UHT 15 3R A1 38
&, STd Q20 b XIS Ulcl, SURTSE Ul TR, U H31, Fd & qd d ol &, Sl
3TTSITG MR H UST §U & 3R W9 & 99 9gd &1 AIER THH ¥ 3 1 H
HASIT § SHBT U1 U AidbiId Had ©, T H I & Y I B Uh
ERICZR N
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3TERUITY FUTafcl HEIGY, 319 I <2 & T U SURTUf &, Fore
3O | YHBIAT H gL Jarsll & U b fhar 81 U wed § A
THL T ARG BT 3N I AR ST Uicared faan 3mq gareii & |
Harg & folg JHafaeTst 3R RIcRE oM AR SId I8 &1 98 Wl &
1Y 3MMYh] Yo AR Deide g1 g3 2, Jar3ll bl U] ARG WY felr
g 3R gar Wt ¥ e & foly g9en Sog® <8 1 S 94l Sl |
3MYD! AT Orgar i ggd Y&l 21 Jo1 911 11 b qrgg-Usitse & &y 4
39 &= &b q18% Sl AT {4, ITH HRIg-DRIg 25 TlTerd Jarsii & g 4
T2| Ig I 3707 3119 § Ud 98 g1 1d B

3MTex il FHIYT WEIS Y, RTIT B H ART I8 AHFY 81 8 b H
s e A AT TT-3TelT YAB13T H ST 5 3MUD! Igd AT HBIY
Ul Y <&, RTH q91 3T |1 Sy F HYT AT R BRI B DI 4l
AT et B

(13/TTHTT R IR

SCH-HK/11.20/1E

it TR A (FANT) : IIST HRIDBAT b ©Y H AMYd! IS Hladgd &l,
U [AUTI® & WY H IATYBT BB 8, GG & U H TG H Aqdh]
FihIT B, WRAII STl UIC] o 37egel & wY H MBI FRISTdH BHIeled
Td oIeRRMY &I 91 Bl, Bidc 31 & WY H ATUDH] Hed, TR B
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3IHT YATH 3R ST YT FHAATY Bl, U FF 397 b [l 98 SUBRSD I8
2 SIRTEUT R e & AYMUfT & w9 H 3MUh! TRAT 3R 3Mya! e,
1 9 3T-37e T THGTRAT H H 37TUeh! TS1 o< H DIH B §Y o]
g1 3Ta BT A BT 9 BrT DI dist T80 AT, 8 BME 4 A T Y107
Toeb 1 YA T 81 ATYDT STodT, 3T T 89 Al 1 FRaR <] B
§ 59 9a & SIRY e ATFHIY HiG 3R 9 & & JdT ¥ He-] g
feh THTST, T2T 3R SAldhei= b N H J AT 9gd $O UG Aol o) Torqf=m,
drep=ifaeT, STl fBard 3 IR H 980 $© adTdl ol 3TTdh I 3TgHd TR
ATAT B TS DY AR SATehei o bl TSI DR

RN SURTSCUfT HEISH, MMUb! foharal &1 e #§9 gaferv fo,
Fifp ITb <Tgcd H AMTB! I8 g UfTHT sTeTahell ©, T folv ammg o
ST 81 319 g9 ATy - fie a4 81 & iR fa+ ors= Wt 8id 8, I

S d1S PO NN hed Bl STeYd el [l ¥8 STl Your each word is heard,

preferred, revered and never countered. 5% PIg U HIHT BT dThd b
®U H AR FEo[dl B 9 AL & Iy STET Y, A & 9 BIerd o
RITTIT Bt faem &1 dig &1 qrfed R, Foid H 3MUD! 59 A Bl H
94T <<l g
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11, BH S 4l HBd &, 98 Agcayul dl BIAT 81 7, ol o7 i
Y BEd B, SHD! JBHIT SITG] Bl &l fhedl WY FaTg Bl Aheldl Bl AT
21 T fh ST T8-T SHAT B, ART I I1S W 31X MY ST W g, SHD
IR H AN G & foly AR Bl fWeATRT Bl 9 HaAl H dhAT il Bl
SEIAT W, G H W1 3R 981 & d18x Wl 397 & FHT AN Hell-Hifel R B
MY AR BT 3igTST FTTT 9T & ST &1 Ioile W &1 b aral &
TERTS I B & 3R T9Rar W Bl 2

(1F/BKS-KSK U STRI)

BKS-KSK/11.25/1F
it TRV Hidt (FHETT) : 9107 H fde WY 871 3fR 9T WY BIdT 8, warmth
Bl 2 3IR fasted A Bl 21 JMYHT HaTg &7 d-idT U & fhdl a1 & 79
D1 ST 5 IR G H AR |l o TaT 5

3exR oty FHTIT HEled, = SfAToT § BT (ST B §U YT
RTSTHereh FHR YRa fohdT &T1 I AT ded I b 137 foagRT & 31y s
o, IHH] AR I UIST BT [Fehe HIsg H AT a1 H Py ARy ToR T8l
31T B, offeh MY b AT faenell eRiedl 3 I Y6 b, e
R ¥ AT §Y S99 UIST & IS 3egel & iy U WR Ugd, I8 3MISD! U
3ffaRad fIaRITST, BT 3R B4 & Ui FHYUN HIG BT UdD 5l 3R

TR U 91 & oTT Yra=Td 8, 91d et & bl 81, 99T fafaerar # amen




34
Uncorrected/Not for publication-08.08.2022

g1, I Y197 3R &7 89X forv ot Y SR 181 994 8, I8 3+ Rig fhan
gl

3MER O™ FHIYRT HElGd, U] DHel U i 9gd <l Bl Ala Bl
3R 91 A1 FI=IY ©u 9 18 21 H 832 YT & 1 AT ATTHIV Bl oA dhR I8
g <9I 3B T, I3 IAME! I T, oMb d1d Bl Had Bl AMHI AaTol |l TS
GIYRA ©§, SI9 319 $Hel & fob ATJHINT AT BI L B A8 Bl & AR
39 3N HBd © (b TAN HINT IH B AT Bl gl Tl HIET & Bl
TERTS ¥ 2 9TER el 81 4 dhar o A At § AeT B priad) &
ST 8% WRCIT 9191 o1 faferee srgffard €t g 81 39+ Ha § 9l WRa
HIYIAT T IR GGT b foTY BT (b1l Aa= H BHART AHT 22 Ao olTdoTs]
H Prg W AT IS 9 IHhdl 8, STBT ol [+ BTl 3ud]
eI, 3! (ST I W Fe & oY Ueh MSS & wY H SHLAT-BHAT HH
BN HH GG R R qF A AT $H 7ATGT § P Hl =1 91
JHTT 31 9 B8 Al &, AP (oY 3T UROMYST 4 I

3G AU HBIGY, JMUdH! IJcd &Hdl, 3MID NI - 34
g b1 Ufdagdr 3R Urefdefad] &l 93 s of 81 3MTUP BIRIBIA &b Iui
ISy FHT BT ArSfaefact 70 IRHC F¢1 &1 Fa- H ARl &l SRR a6
21 39 SR BRIg-HRIg 177 [T U9 ¢ A1 S IR F4Y g, S 319+ 704
Qe BIfTHT 81 3P ARG H U fobei €1 1A &+ 8, Sl 371S1 A1 R
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Pl Ahog-T Bl ATHR B Vg &l M fhd= & 0 iy ford €, S R
B3 Dl TS ST+1 b 10 TS fhd STu|

(1G/PSV WX SR

PSV-GSP/1G/11.30
St = A (FANT) : Ararerd & B F iR 31fdrd TR o= &
feTq 1 amo vep AT &1 o fhan ¥l aRE 15w |qHT |y Bl
IR DAL, STHIHIA SaFTAATSN DI FGTAT ST, YR HH & foly §-
31 RIFCH 1 AT DRI, 3adh U4 fbd 8 M &, e SIRY 9=
A Bl U T4 Sars el

TEROY FHUT HBIGA, BHR I8I AT H DHE1 1T 8:-

" 1T I T AT g,
g1 d U T agf=T gaH "

AT FTRT G491 9 19l VT Bl €, g1 T Bl & 3R (el o
TEl &, I ¥, I A bl ARG | 3MID AFIGRH | I 4T 7§
AT DI GRT 0TI 3 YRT 5T 81 319 AT AaRi dl (e 91 ad 9
31X I8 37U JAFHA! BT 19 W <l o 3R AT Dl &7 H V& U TR
 gled W | 2 fovard g fo fedt +ft e =1 ot fonsdt ) wres &1 it
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31T T8l feranl g Yol 79 Ul Bidl 8, 59 AT Silas d 3179 3
MY 3NN HT-h] BT UTeTT B ol
JMI W 39 91d WX 9 ST fop I & Fau™= U WHT & 918

TS Bl JYAYEAT & RO BIdT &1 H 3 g9 AFd § Albdd &l

URUGIT BT GEAT 5l Ugel T8 FHST ST AT [ PR Fed H a4l &b SR

QIR B o Al HIRIATe! B WIRA R 37 SI1aT &, i e ¥aTs,
D IR FHY b SIRY 9 Ryt A+ Bl Ferford fhar, gfcn 9 drefaca
Al SR FET Bl BRIATEl & GRIA Sd GaRl & did Bl ThRId Bl
aRFRART a7 Bt off, 9 oM IR-IR g &1 frerar a1- “Let the

Government propose, let the Opposition oppose, let the House dispose."

$9 WS Dl GAX o+ I AN faeggei wR HiTad wu | Agakd a1 g
BT AYDBR 21 I8 F&1 I U R FHhdl 5, Rolae B Fadl § AT 3FS
BHR el B, I S8 Db DI, T B Bl GREBIT BN Aldbas H
el B

3exviig Ui Heled, AR U9 WeAfcdl 3R sigafcdl &
qTaS]a AT MYD! [IaTs 31 o [l Fa= & 94l Ao Yab A1 UM B
Bl BAR Abaa bl GIGRAl 8l I8 3UP [T 9 A & A Bl
ISTERVN 5 H SATRAT BRI g b 3D DI, ATTh JIHT AN AU AGT Bl
SR IR <11 <rae fafre dies & e Aee det % forg U AT s
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U Y €, ST MM $9 U IR AR B4 dTeli Bl YR Bl &3l S
SIRAT 3T AT BT &, 15T FHT IHDBT STTARIT B, T9T & Ffel 91
STATEas! & JTAR B BN, S fITard & Arer 39Dl G Ha+ Bl b
Y, WX TR W 3h-37Th YHBHTHATY Gl 3 AR A G2 & oIy S o i
{5 &, 39 e & o0 S oo Al {51 B, S [y qad! TRB 4 *

IR B GU H ATYDT F-IaTs Bl gl Igd-9gd YHBHA|

(HHT)
it AUTIRY : g=gaTe, 9g Hal S| S AfeoThTold @R S, ofle] 3K &
SRIISNET

(1T=/ETTP TR 371)

VNK-SK/1H/11.35

faer & = (s AfcAdIS @) A FUIRT S, G351 ATST-491 Bles
SWhac B ® gofg I A SISl Sa+1 geiq el 7, forasl 6 argd ffex
= 37T WIRT T 319 AR I U1 Al 81T 2 b ST U8l gaT a1d $H_d
g, d ORI 91 9l <d &, 9% Rived gy Il dfer § S g8l S g,
AP SATGT GHT T 8, ST 918 H ST 8, SHd! I e (Hefdl 2, I
ARE ¥ Sl g1 91§ H 91 DR &, d ATS] SUR-VER DI I dlerd of I
30-40 ATl ¥ Sl YA &, SAb AR R H TD AT S G G
ATEAT g1 31T SRS Hshgl g7, Hlcd o, fhe ot & Usise 1 9,
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fthy I8 BHRT WU © fb 3717 9 IR Biicd | 157 q9 AR A HY
31

[UTITT ST, fIaRT & 39 Fa+, 59 FHT & IIRHT & ©U 4 AT
[qaTs & Hid IR § =g 91 @1 Ar8dl g1 [T JHI, TRATC 8189 811 &
HRU AT AT H SHD! T SR &l M1 59 b I97 3AToTaT &
75d AT BT ST A1 V8T 8, 39 8199 R HI 9 & ARN Bl 7118 Is &l
&1 3 7Y T I8 BT A1 &, 7 &H <IN 1Y &1 31T 19 ATell b 1oy qH
H HEg 3T, 3MYD AT FAN G BT Udh GHRT W BRYT &, ST H g8l 8l
AT b 319 A IR BACd A 9T GH & GG g B AT MY BT
Sitee A & RIS | gfded I8 81 ST 37" <l gl 9 oIy 37
e 37U ofel TSI Sia H AT &g JHDBIY [FTHIS| 31T 1978 H 1985 &
9 1 IR AT T 8T AT & 9ew Wi vE B

JYIY FRBR & SIRT 2008 A 2014 & 19 AT ST HHST BH &
TIIHA AT | H 3MU! IR w9 H I8 IS (ST A8 3, 317 Jefd ol T8l
&, TP AT g | 3Mfched foRad 1 I8 © 3R 3 QR =Rl & A
IR &1 89 UIR H il 71 fopddl fasT S8 ved 81 ¥8d &1 sffcahd 371 S
DI TABR B DIICDH &b AN -1 ST9 ATAY 37ATd Bl b I8 9gd fad A UfeTT ©
IR SIP! TSIV WRBR H AHRT 1T 8, a1 fhdl 7 fhdft avg 9, v,
Hlcd URAT BT Y &1 & oy, WRT BT & foly 89 S Mfadhd 37191
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H I8 3FSHT BRAT AT o, T MY T[S HHST & TIRHT B P AT
AP BIRA DR fhar gef a6 & 59 g8 wR Aifthd &1 o1, a1 &9
FHACD HIT H DR, Sl A AFRER U, ITHT W Tl B, G 7 96 B
I AMChd 371 S & HEY H G Bl MY IFDh! WIHR [HAT 3R I8
3HSHT & WY H 59 T 3R I F& H 37T 9 UHR H JUIY AIBR -

gadp foIu S a7 oy o, S9aT S99 9T $96 forw § smgaer f)

TS HRAT G

(151/3TR B -AT3 TR IR STRD)

RK-YSR/11.40/1J

Y AfcABIH G (GHART) : Sl AN 3BT BT B ©, IR I IS el
D, Al ST T2 oVl Bl MY B I8 I8 I$1 B DR Bl 8w d a
3R HUIE T U TS FHT 4 18 IR, 2017 DI AT b ®Y H 377+
Y HIYUT H BT AT fob 2 AT & QA1 Ul Dbl Faa-rail, ), 3w &
BRI, faRIy SffERI, WEARl IR & JFTA TR ITADH! FARN Bl
SMGRI 1 AT I WR R I {61 39 F3 a8 & gaadl Bl
DI & foTg Afha T2 31R MU 399 91d &1 4T i &1 for 9 oo i
H R BISY g1 b ol Uep RIS iy g7+ A1feyl ¥} aRE 9, 37
AT RETYT f9el TR FANT g9 & FIY-AiY &g ga] I Hl GeTdhr

HEI| G WRIAT T [ IR I8 B, O 3717 1eRT BISHR Sl T &, I
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X1 AT S H Sl 99T | fduer o1 RUsic HR 8T o1, 9 319 88l
T, AT TAT WA BT HA | $HD 1S, 519 37T 2017 H ST G
& AILHA g, AT H WY 2022 H <11 fIUeT b U H AT IS8T W1 §AT 5l 937,
RIS AT H 3 & d1§ 8H Gl 3T-3Tel [TaRERT & AN Al ATqh]
IS SATATSH T BT Febell &, AR AMSISTTATSH &b N H AT Feeh! HIH
g, § S R @i T8I HIAT 98dl gl I§ WD & b Iy A oo
Sa PSS # Y U et 1T B, 3 U¥R H &< gY T o791 I
fFrrn &, frd Ty 3§ Siep] gr=gaTs < g1 I8l § S 914l 6l Sorl e

ITedl g1 H < AT H 37U q1d T ATl g -

"3 TATIT B IS 17T ST,
HIN GFETY] A8 BI sl T8 ],
GEIN GTY I8 HIGH BIved] ol &,
JER 915 I8 15 g5 FATTTT]"

ifhT H I8 I1d $AfoIY B8 Y81 g fb MU e a8 & YR H H1H Rl
HIET 3R 99 ARE & ARl § & foram St fos orit a8 ux v w3 St 5
Al DB, AU AR H RT5g FHT b 3AF Ih 14 Pl HLF gUI A ATTGA
HIM, 2018  YAUTS & folY S8 AlfeH I &I FiIgr Iuae HrTg|
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MU YT D1 ATSdl T DI G 22 WITRA H Rl Bl el Bl
HiepT T, f &S |IGal B Ui A1 919 H diei 3 Agforgd sl
319 A1 few<l 3elih &b AiEal Bl fa=l H gl & forg URe fhar ik S5
Tt i far| 3y f57=1 A1 et H I, a-8Td & Al ! 91d SN <z
39 3Cel St Bl ABR H YN [qbrRy /21 &, 1 MU+ "G J31 U™

ASh IS P Bl Al

(16/SITH TR TR

DS-VKK/11.45/1K
Y AfedABISH WA (HHANI) : HRT JUIY WRDR - 34 3T 11, i
g 14 ATl & (ol 98 BRISHE 2| T 1987 H 3T Sil 7 Hal AT b I
T H I8 S 7T Bt 7 9t T2l BIeAll 39 Wil €, S g9 h
AGH] 3R AP, T 91 §U &1 3T 3HP Aa Wl I 3IR Axereh Hf a1
3R 3Tl STl BT ST g1 AT, I8 ATY YRT B T

JUTYFT ST, MU Bs IR I 91d Hal & (& ufectd As® H Ioi=iar =
S RSRR BId1 &, 1 SIS Bl 8, S I JGT 311 Soff 7 97 379+ 41907 3
Pl &1 AT 3T & fob 31y ufestds g™ A Rerr Wt =81 817 3k e
Tl B, 31T BIH BRI 23| 3T S DI gAY FIH IS] BIRE SR
ge I g1 89 & 915 WY ARTR®GT & d1 3NN IfhIdT I HTH BT 9T 59
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QY P b, FHAT, AT Td AfAe & Hifeld dedl UR Jal-digl o1
ARTGR B 2|

3MYB! fAGTE & HIh IR WX A H By [99R 3 &l BRIAT Hhe &
ST 41 379 BB T Bb SIS I bl YA fehan| R sisHe
DI I&AT T 3R AT DI Bifde HSibld & 9 I [T b1 B A
HIAT TSI TBI R U o9 IR U IT §1 ST DI (IS 17, 980 H AS |
DI HUN "l H [SSHT T, G Al bl Ald FHT H S/ T, offd
31U 37U BT <81 BIS] R Difde GRS H |l 319 U1 HH B 2
3T Y 2018 H wed DI FHIET DT ST B NY fham A1, I9 IR q41 gl
Y IR B 98 B AN 911 A1, i B [FIH] BT Gl bl STRexd
gl

31TST 8194 H Sl 1d Bl &, Sve YXT <90 AR gHar el 81 13
FHT 3R b [T, ST B! [ Yferg €1 H J81 Uh a1 I8 @]
ATEAT & 1o ol FHT ST MR I |7 <l 397 Q1 T Aok 12 8T
IRY AT ST A S G@-§:@ & AMell IR TR Il 81, Fardd FHTE
W Mel, I8 919 QU P GE AN AR B ST GHT ASTI-IAST
fererReERIStl B RISTHIRT BT b 9ol 8l, TSIRY H 9ol $© Beb 8l, cAlch
HIDBT A& 3R AYAT Q20 DI Fe]fSTa U1, SAlebe = 3R HIALT bl & qAT
I3 B YR HIIH G &1 841 A1RY1 81 IFIS 7 T 59% forg ammaar
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TG SR RS9, Rifh A U8l 81 98d R Bel § b H RS T8i
BT 3R e 4l 78] Bl 9 914 Bl & H IGDHR g9 gode/S1a U,
Areheial SR ARG DT R&T U AR DI Yehell b foTQ 31T SHLT oSl Vel

H 31uds T@ey AR A1ddh Siiad &1 BT HId §Y 39 Ul & 1
319! Igd YHBTHAIY Il 3, RilTd I8 984 & 38H o

"B ISl B J T gAY, TC T 81 73 §1 811,
FeRTTI 1 37781 H HEHST V@], 91 G¥ e VI &1 37 8111,

[&1 7 a1 11 Uv [~ getrapra sl
3T qHT BT Igd-9gd gIdIg |
(HHTST)
(TUST/THSTS UR 31)

MZ-RL/11.50/1L

it HTafr : H AR ©Y I 9 D1 SI1a] Y4 Rl gl H Feufer 9o &
uel H g 3R 39 fawary Al &xa g, sAforg sy fHfeda 2q! 3 g |
$ o @ WHEr Bl A Nd NS, Wisl MY dIfeTl Please.

..(Interruptions)... Please. ...(Interruptions)... Yes, Shri Derek O'Brien.
SHRI DEREK O'BRIEN (West Bengal): Sir, just after Independence, in

undivided Andhra Pradesh, those who owned agricultural land, how did they
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show how well-off they are and how important they are in that area? They had a
very interesting way of showing. They didn't show, it just that they had, the
number of bullocks you owned, the number of pairs of bullocks you owned. If you
owned, two pairs of bullocks, you were quite well off; if you owned four pairs of
bullocks, you were even better off, and a few families owned six or eight pairs of
bullocks. One such family owned eight pairs of bullocks, so good so far. But, one
day, one of these animals, they went totally nutty and the bullock actually gorged
a lady in the stomach. The lady was carrying a baby or a one year old boy,
dropped the child, obviously. The lady was taken to the hospital and the lady
passed away, and the child lost his mother at the age of one. This is your story,
Sir, of an early loss, and from that early loss, whatever you have done which we
can find, not only in Wikipedia entries but in a glorious career you have had. |
don't want to go there today because, | think, we have lots of speakers, so, we
will all talk about that. | am sure that will make a good story for your
autobiography which you must write. | have had many experiences with you, but
a few | am going to talk about today and I, certainly, don't expect answers for any
of those, but maybe one day you will write an autobiography! So, this child who
lost his mother in these tragic circumstances, of this agricultural family,

cut to September 20, 2020. To me, that was a very important day in my
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outlook about you and maybe, you will answer that question some day in
your autobiography! On September, 20, 2020, the day this House passed
the Farm Bills, you were not on the Chair. You were not. Sir, you are the
only Vice-President who has served four terms as a Rajya Sabha M.P. You
are the only Vice-President who has visited every Indian State, all 28 States,
including the States in the North-East. Sir, these we know but some day you
will give us the answers. When | first came here, you used to sit this side,
and | remember, on the 2" of September, 2013--I think, your seat was just

here--you made a passionate speech on petrol and diesel.

..(Interruptions)... (CONTD. BY DC/1M)
DC-DN/1M/11.55

SHRI DEREK O'BRIEN (Contd.): Sir, one day you will tell us in your
autobiography; anyway, let us not go there. On the 1% of March, 2013--|
remember one more speech of yours, you led the discussion--Mr. Jaitley
was on that side and you made a intervention for about five to six minutes
on phone tapping. " And you have really given one piece of advice to us,

the Opposition and the Government; it is, "Talk to each other and solve." |

: Expunged as ordered by the Chair.
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think that is one take, the take-away; in the meetings, we know, sometimes,
what happens in Chambers stays in Chambers. But you used to always say--you

talk in the same tone when you talk to the Government, and when you talk to

\l

Opposition--"Talk and Solve." And nobody is perfect. * Earlier, today, some
point was made about productivity in Rajya Sabha. Yes, Sir; you have been the
Chairman of the Rajya Sabha. We want to congratulate you. If you look at the
productivity numbers and the number of Bills passed, you were there. But there is
another side to this argument. And as you leave today, Sir, we would urge upon
you because you have, at least, twenty more years to offer in public life and these
are the thoughts we would urge on you. | say because there is another school of
thought which thinks that * And you have often advised us to send Bills to
Committees; like, why only six out of ten or why only one out of ten Bills are going!
You would say, "Send Bills, scrutinize these Bills". So these are the issues, which
| am sure, you will address because | know, autobiography or no autobiography,
you will speak your mind and you will guide us.

Sir, of all the happy things we remember is the great food you served us

and the great host that you are. Not only you, but, | think, equal credit should go

to Mrs. Naidu. Every time you hosted any MP, all of us, in the Vice-President's

: Expunged as ordered by the Chair.
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House, it was absolutely wonderful and since | eat mostly non-vegetarian food,
that became even better. Sir, we wish you and Mrs. Naidu, on behalf of my party,
the All India Trinamool Congress, and everybody, happy years ahead. And, |
remember, as you once mentioned, "You are the 'Chief' outside; but you have a
'Home Minister' at home, who actually controls whatever is going on". Sir, the
Prime Minister, very nicely put it in his speech where he said, "Every word you
said is revered and it is preferred". Yes, Sir, we would like to add to that. We
wanted you to stay here longer, the fact that you are going is, actually, deferred.
(Ends)
MR. CHAIRMAN: Thank you, Mr. Derek. Now, Shri Tiruchi Siva.
SHRI TIRUCHI SIVA (Tamil Nadu): Mr. Chairman Sir, there are some moments
which are unavoidable, but, at the same time, unacceptable. This is also one.
Only in the agony of parting, do we look into the depths of love. Today, we are
bidding you farewell only because it is customary one; that is all. But we can never
do so.

Sir, on behalf of my Party, DMK, and my fellow colleagues here from my
party, we have a special regard for you. | shower upon you profusely, our thanks,
appreciations and congratulations for your tenure in this august House as
Chairman.

(Contd. by DPS/1N)



48
Uncorrected/Not for publication-08.08.2022

DPS-PRB/1N/12.00

SHRI TIRUCHI SIVA (CONTD.): Sir, there are many things to recollect.
We would have irked you sometimes seeking opportunities. Instead of
doing anything which is very harsh, your just one word with affinity and
command, 'Siva' has made me to sit down. Nothing else you resorted to. |
have many times told you that also. Sir, in Tamil, there is a word meaning,
'a look of a lion'. In the forests, not all animals stand and look back. Only
the lion can do so. It only can look back the path it treaded. It alone can
bring behind it all the animals in the forests in a disciplined manner. You are
a lion, Sir; you can look back, for you have left very great practices.

Sir, you started your life as a very good student. As a student leader,
wedding yourself to an ideology; you started climbing the ladder. You never
came down. You were a Member of the Legislative Assembly; you became
the leader of your party. You became a Member of this august House. You
were in the Opposition Bench. You were a Minister. Now, you decorated
the second highest position in this country, the Vice-President; the second
constitutional authority. Sir, we had great times with you as the Chairman of
this House. One thing you will also appreciate. We might have disturbed

you. We might have shouted, of course, in the path of democracy, seeking
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opportunities, insisting for debates but, at the same time, during our
discourse, never have we come down the decorum of this House. You have
appreciated many times that the debates in this House by all the party
Members are par excellence.

Sir, on this occasion, | think this is the right time and right place to put
on record three things. The hon. Leader of the Opposition mentioned that
only in Rajya Sabha, a Member can speak in any of the 22 languages in the
Eighth Schedule of the Constitution, and that you only brought that into
action. Wherever you go, you have advocated for the regional languages to
cherish. You advised everyone, ‘please protect, enrich your mother tongue,
at the same time, learn some other language also'. Nothing wrong with
that! Based on that alone, you have done other two things which many of
our colleagues themselves would not know but | would like to put on record
today, not only to the Members in this House but also to the people outside
in the world.

Sir, there has been a customary practice and convention in the
Parliament. It is a British legacy. Whenever a Member or a Minister lay a
paper on the Table of the House, the convention is to say, '| beg to lay on

the Table of the House'. | am a product of the self-respect movement, Sir.
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So, such words are indigestible. We were not able to digest. | had
represented to your predecessors many a time, to the Government also,
many a time. But nobody bothered. Sir, | must appreciate and thank you,
you only removed that word. Why in a Democratic Republic, any one should
beg the other? You removed that word. And, now with heads held high,
every Member and Minister are just tabling the papers, not beg. They lay
the paper on the Table of the House. They rise to lay the paper on the Table
of the House. And, second, Sir, all notices we send to the Secretariat are
addressed to the Secretary-General, and many might not have noticed
when we signed it saying "Yours Faithfully'. It doesn’t suit a Member of
Parliament to write to an office, 'yours faithfully'; it is not a school. |
represented it to you, Sir. You asked, 'what can be the substitute'? | said,
“Yours Sincerely'. And, now all our notices are having "Yours Sincerely'. |
don’t know about the other House. | don’t want to say that, even if it be so.
Sir, you upheld the dignity of the Members and also you were always very
much interested in upholding the decorum and dignity of this House. Sir,
we cannot forget your base in this House as Chairman.

(Contd. by KLS/10)
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KLS-LP/10/12.05

SHRI TIRUCHI SIVA (CONTD.): There are many other things. And,
personally, | cannot forget you. | can recollect you many a time. Whenever |
see S.V. Ranga Rao on the screen, | will be reminded of you only, that
majestic look and walk only you resemble. You will be in Chennai, that also |
know, you will be very close to us. | request you-- Sir, Derek told, you will
write -- please write an autobiography, which will be your real contribution
to the posterity of this country. Only one word, Sir, we will miss you. We will
miss you, Sir, Thank you.

(Ends)
i o R (I TSt e, faeetl) ¢ ATl AEiey, MU 9gd-
98 g=IaIg b I H3T 31TST 39 HIGH AT UR (U] I1d HEl BT AlD
&1 21 WR, 519 H 39 e ¥ 3M1, 1 fquer § 89 & A1d 63 IR 370 e
DI TR {3 AT TR 31R YD ARTSTIT BT ARIAT |l HRAT TT, offchT §
3T QX <2 Dl §9 Ha- & HAeH A Y8 Pyl dredl § 1o § Tb U4l
HIHTIRIel Aide g, N dl e 31t IR el 2, s qad
31 M SH Hell § 3R 36 AR | 8 & 918 AT | 378 FHSI
BT B1H fhaT 21 H 59 BT Wt TwR | T, I9 31T Udh 7T 39719 I, 8- TR
TTIT, 9 3N TS 3Tl SAM | A IR H EHIT I FHH BT BT fhar
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e e o) HATQT & foTg A el TR, o1 39 AIe IR gl § HHl 4l Dl
e, BT TTerl §s &, A1 H IHD foIg TR 81T SIS b AT T8 1S9
$O U AR T2 AT, IHH S B W AT, Ig HHI ST & (Bl Je R, HHI
ST & TRl e TR 211 S99 Ia] o1 <11 41 TTerd! 85 8, H S o1y 3mad
& g

HHUTITT HEIGY, TTD] Y TR T, MY SHT TR H SHY I8 10

el AT 3N I B8, T XI5 FH] BT I I4I a1 it wrdr 2l

3T I 9IGT DI §H F&d H HAT S IWT &1 ATTDhT I8 a1 AT -
fafderar # vehar-aRa & faRwarn' e ARy HIwisl |, I8l @ b S
AR TR 9197 o, B4 S99 |l |a | dier &l 4 a1l A8led, I8
3MYDI Tb dTRSD Ald BT Ueilh & 3R B9 FH g9 o7 AT Igd-9gd
IR

IR, B FhdT & fob 319 31 88 39 9N W 1 g, oifh § U 91
& TolT TT SR RAFEARE B o 3 o7 —IR ¥ &9 AN 61 HISH &
foTT gefTal 1, a8 RyctRyell Beb11 Te1 AT2QI 39 g Y faeedt 31y, & faeel!
DI S B & Ad &4 TRl b 81 ID! ol el 3R g7 9l ol
3MUD AT 90, YA BHAIN HIEd XS | FHIURT HBIGd, AUDHT dgd-agd
MR T8I, H 39 3] UTeT & IR I, 3Rfdg hosldard Sil & IR I
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3R TR Ag & 91 HiEal B AR A 3MYP Isodd HITS DI 9 3 W1
HRAT E 3R R AR UGN <l &l HEIG Y, JATYD] Igd-98d ggdla|

()
DR. SASMIT PATRA (Odisha): Mr. Chairman, Sir, it is a very poignant day,
it is a very heavy day. | do not want to bid you farewell, honestly; | don’t
want to bid you farewell. | just hope that you will stay on and on. But, then
life has its own transitions. Sir, | want to first thank you on behalf of my
party, Biju Janata Dal, on behalf of our leader, Shri Naveen Patnaikji, for your
service to the nation, for your service to this country, for your service to this
House and being the great man that you are, with your simplicity, with your
charm, with your dedication, with your commitment having so much for all of

US.

(Contd by 1P/KGG)

KGG-MKG/1P/12.10

DR. SASMIT PATRA (contd.): It has been only three years that | have come
to know about you personally, but it seems like a lifetime! Time is short.
Hon. Prime Minister was speaking about how you have always promoted the
youth, how you have promoted the regional languages, which the hon. LOP

and others also have been saying it. | will not elaborate on that. | have
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brought evidence to the House today. | am going to lay on the evidence for
everyone to see. The day was February 7™, 2020. The day before, | had
been to your Chamber and you had said, ‘Sasmit, why don’t you speak in
Oriya? It is your mother tongue! Speak more!” The next day, | spoke in

Oriya, which was my first Zero Hour mention on a specific topic. You were

on the Chair, Sir. You said, “3<H cbgtblrf\rl’, meaning you spoke well. After a

few minutes, | get this brief note from you, Sir. What does it say? It is that

evidence. “3<H cbg‘cplr*\d’, written by you, signed, Shri Venkaiah Naidu, to
me, Sasmit Patra! Though there are many evidences, why have | brought
this evidence? It is because this was a note from you to me and it is a
memory of a lifetime. It will stay with me as long as | am there. That is what
Shri Venkaiah Naiduji means to all of us.

Sir, on promotion of youth, there are many young Members who are
very new to the House. | just wanted to take this opportunity as to how you
promoted the young Members of Parliament. In August, 2020, suddenly |
had a phone call in the evening saying that | have been appointed to the
Panel of Vice-Chairmen of Rajya Sabha. | was surprised! | said, | am only
thirteen months into Rajya Sabha. You were the person whom | called in the

evening and asked, ‘Do you think | am capable of presiding over this august
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House ? Do you think | will be ever able to do justice? You said, ‘I believe in
you; | stand by you; you do your work and keep working hard.” That was
Shri Venkaiah Naiduiji.

Sir, | will not take much time. You have always been a friend of
Odisha. Whenever we have brought matters of Odisha before you, you have
always given us a patient hearing. Whenever there had been matters of
Odisha that had to be raised in the House, you were always open to the idea
of how we can develop more and more. Whenever new Members of
Parliament from across party-lines used to come up, you used to encourage
them. One thing | must tell you, Sir, that your presence in the Chair is very
reassuring. Your presence in the Chair gives us strength. Your presence in
the Chair inspired and motivated not only the Members of Parliament of
Rajya Sabha, you have also inspired and motivated every youth of the
nation. | say that with a great measure of humility.

Sir, at the end, | just like to say that | am today reminded of the words
of Robert Frost: “These woods are lovely, dark and deep, But | have
promises to keep, And miles to go before | sleep, And miles to go before |

sleep.” Today, you have miles to go. As Derekji said, you have more than 20
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years of public life left. You will continue to inspire us every day. We will
continue to cherish your memories every day.

With these words, Sir, | thank you for your wisdom and your
leadership. On behalf of Biju Janata Dal and our leader Shri Naveen
Patnaikji, we thank you for your service to the nation. Thank you.

(Ends)
SHRI V. VIUAYASAI REDDY (Andhra Pradesh): Mr. Chairman, Sir, | thank
you for the opportunity given to me. Needless to mention, every Telugu
person today is proud that this august House is chaired by a Telugu man.
On behalf of nine crore Telugu people, | say that you have made us really
proud. | speak on behalf of nine crore Telugu people. We all feel proud of
you. | hail from Nellore district and you also hail from Nellore district. | have
attended so many of your public meetings as a student and we all were
inspired. Your political rise is inspirational for all of us, not only for Nellorites
but also for the entire country. When you rise, we all feel as if we have risen.
This is the inspiration what we have got from you.

(Contd. by SSS/1Q)
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SSS-AKG/1Q/12.15

SHRI V. VIJAYASAI REDDY (Contd.): As the hon. Prime Minister said, |
really appreciate your articulation and command over the languages, Telugu,
Hindi and English -- | don't know about the other languages -- and Tamil
also. The entire nation would recollect that on 5™ August, 2019 when
emotions ran high and this House was discussing the abrogation of Article
370, your presence on the Chair gave strength to the smaller, regional
parties like us at that point of time to speak freely and help pass the
Resolution. | take this opportunity to appreciate your support that you have
extended to the Standing Committees and how, under you, the
Parliamentary Standing Committees gained importance. You reviewed from
time to time and gave inspiration to all of us, the Chairmen as well as the
Members of the Standing Committee.

Sir, | would like to recollect, at this point of time, one incident. 6 HI<

qsa o9 § o daH T T AT, almost six years back, a9 F RIS HaR |

SSdT 2T, in the last row. AR, §3T ST AT fob eI SIS Tl b1 AIbT T8
eI | never thought that | would get a chance. SICRISIER] ﬂﬁ EIGEE
et feaml st 81 721, afcsh JdT T A1 bl it &l Jldl STl IR, H
HID! IR H U] T=IaTs Sl gl
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AR, U IR BRI 8, TAD! ao78 A H SATDT JTHRT AT 3Ta+ ql
IIR IR IS BR & I b A FHSAT 3R G AT {1l ATqhT 98-

Igd g=gdIq|

R, AT BHLIT WY V8, YA Vo, H I& B BRall gl 9gd-agd
gddiql
(A=)
MR. CHAIRMAN: Now, Dr. K. Keshava Rao; not present. Shri Ahmad
Ashfaque Karim.
i ITEHS IRMHTH B ([JBR) : VaCS AU ATEd, Uh] I -agd
gIfehar o SITue 91 I% bl (ATl I8 GAevT Hidl H [hdl ave A Qi 6]
a7 BT AT H A, 2018 W §9 F&H § g1 dThg 31T DI SIl ATGI B, Ul
ATEIe H B9 TE1 STl I8 Rt SN Aigedd] iR SRl f1sT &1 avE
8IS Dl I & dacl ATl $B Aold Al ATEI 2l AT §F ARIE! 3R
TSR JAATAGTS UMH o Hidb R H G 3R 79 o STodTd bl Hefl-Sfel
3R YU I5fe AH YR Ao § < JET g1 AU Sl AIged ol 8, I8 b
Tl H B Rl 9 919 B © P SR SRl ST 39 dhax Joiqd 3R
GG © b SHD Ydg 3T Y BEAR ollS¥ 3R ARIGATST ISTHT 4T 5
Jed AR b el g7l 3R Qarfaell A 7 Rt arerfder &g Y, 9
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STATIGTS THIG B MY ST W TR IR 1 AT Tgel & AR o1 7 Y
e fhar 3R g8 rgal |l J&l Bl (13TR/THHITH IR SN

NBR-SCH/1R/12.20

i 3EHAS SMIABIH BRI (HATTC) : B Blg AUl e IXI BRI & dlQ
DR TIR TR Bl JYa B odl &, A DI Al BR ol 8, I&l
RITRIeT =rel Y81 21 S99 84 95d $© A el g1 g2l 39 91d &1 91 §
fep 3o 3ol QX Fed | THM IRTDI, I AT Gl bl 7 b
UERT 3T, 9fcs I8 31w ATSI H 37U+ d1d e H G+ BT AlHT I
T SIR SR AT G SHER Dl HIIH W Dl B -SA-SHDBIT DBIA
BRI X1 AT TTH b SToTdTa T AT {1 3R f&al UR T8RT 319R 51 A
TS, AT 1, Jed! deb Ied 3R 3H Job b RIATAT 3R TR g=ii A
3MIhT AT TGd H fordT ST I291 89 99 G3ll B & [ AT 3Tl
FoT=all A1 Aed T AMhad & H1Y o 3R AT T Howb Dl IRdD! b I8
ENKIEEIRCIECIAINNECIN A

"SI RE 7 IV SRS HY BT
g 1 STRTH ¥ g (97 3fetfaar gIv<ll”

(1)

ASMJS‘“‘—‘E‘L"HS‘TJ“—AMU?HE\P‘LL& :(J%)ﬁﬁéM‘M\QUQ

Lo ola (o UiseS i zob (oS (e dige | i m 2 @0 IS sy g S
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dsale Lyl « 2 dsale sa Wzl (adls . e Olsd ) = 2018 i) e L&

S s zob S i sz sl Usiine (S @l a0 LS (eSS e
el &L ol Al o gl o dsale L e @S 2Ty S s
Ciam 5y il 1 da S W cilbda S ad ol (S55a ey 280 S ol Ry p
o o i S il ey o 62 Cime sa Sl s L) 590 U e 2
ASon G sl daguae 8l B 5 sen 2 e AS o (SOl Gl GhsA
|52 JaSa i jla e g o ety s gl sl SR sl 8 s f iy Sl
iR o i) b S 8 el S R S plagll Coea b e aZ Al
o e ol oy sl WS o e 2 ufo e S o e e )
S

Ly S 2mm oS Gopmsd s JBsb amy S 0 S (55 e Al (S
&S o e el oo b d Ale o ol S s S s msn (2
SN el e e s s S QI NS o e S b o LA o il S
sl il i e Jsale e Gl ASL (LS algia) i jen i 1S (0l jan ) jma i
G S S, a8 S I 5 Gl s D3l W e e K 3¢S ) e
= AR o oyl fled e S s _Sae oSl ) S (b S IS
A0 sl ol S S Gl sl (B ) K3 siae ol S Gl ol (S G
W) (S O AS e S e Bl W) S O e s
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o) Bl ppii S (Sl (S
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(5 432)

DR. JOHN BRITTAS (Kerala): Sir, | endorse whatever has been spoken
here by my esteemed and senior colleagues, including the hon. Prime
Minister and the Leader of the Opposition. Nevertheless, | consider this as
my bounden duty to place the appreciation, gratitude and best wishes to
you from my Party, CPI(M), on record.

Sir, as you know, we are from the opposite sides of the ideological
spectrum. But, Sir, | have no hesitation in lauding your clarity of conviction.
Sir, you belong to the category of Statesmen with an organic thinking. What
has impressed me the most — | would speak what | feel at heart; | would not
speak a word which is not part of my thought process — is that you are a
living example of the great diversity of this nation. That is the underlying
thread of the unity of this country. | have a reason why | say so. When there
is shrill chorus for uniformity of behaviour, culture, language and even food,
Sir, you stand tall as a lamppost of rich diversity that the country has and
should be. Can | submit one thing? Even the spotless Dravidian attire

shows that.
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Many have spoken about hospitality. | have my own personal
experience of almost three decades. Javadekarji, it is more than three
decades; please note the point. As a journalist, | have observed you shifting
your base from Andhra to the vortex of national politics. Sir, you are simply
the king of hospitality. | don’t think anybody else in this House can match
with it. | would relish those days when we had scrumptious non-vegetarian
meals; | stress on that — non-vegetarian meals. | am vegetarian too as
much as | am non-vegetarian. At your house and also at the BJP Office —
Naddaji, please note the point — many of my juniors in journalism have
pleasantly surprised to think about the menu at that time. At that time,
prawns and cooks used to fly from Vijayawada and Guntur to Delhi.

Sir, | think, | would be failing in my duty if | don’t spell out this point.
There is a feeling, amongst many, that you would go down in the history as
the President the nation has missed. This is something which | thought that
| should say.

DR. M. THAMBIDURAI: He will come once again.
DR. JOHN BRITTAS: Sir, | have been seeing the House from inside, outside
and from above. | cannot think of a Chairman who got involved with the

nitty -gritty of the House like you. | have not seen any Chairman. Many used
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to come here, sit for an hour and leave. But, you used to get involved even

in the minutest aspect of the House. You have a long grueling journey from a

vilage in Andhra, becoming an MLA, MP, Minster and also helming the
organizational structure of a political party.

(CONTD. BY PK/1S)

PK-BKS/15/12.25

DR. JOHN BRITTAS (Contd.) : Sir, with this long experience, you could even
read the minutest emotion in our minds. One important aspect in your approach
was that you are cut for the parliamentary democracy; | should say that. And,
you are leaving at a time the parliamentary democracy needs you more; | would
say that. Shri Derek O’Brien was saying about * | don’t know what he actually
meant but | feel that you are leaving at a time when we require you more, Sir.
Your habit of disagreeing but allowing us and respecting us the right to express
our view was something which should be talked about. Sir, one more thing.
Small political parties, that is something which | need to say about, because you
believed and you had the conviction that though some of the parties may be
insignificant in numbers, their voices are relevant and vital to the existence of this
nation as a plural polity. Sir, | would be failing in my personal duty if | don’t speak
about my experience. Please give me one minute. After making my maiden

speech, — Sir, you should allow me to say that because
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*Expunged as ordered by the chair.
the hon. Prime Minister was saying that you have the penchant to promote
young and new Members -- on the following day, | got a call from the Vice-
President’s house. | was pleasantly surprised and | was a little concerned
or worried also; after a few seconds, you were on the line, Sir, and you told
me that you may not agree with me fully, but my speech was wonderful and
you appreciated the homework which | did. ...(Interruptions)..  Sir, | didn’t
even share this with my family because my family would think that my
character has changed after becoming a Member of Parliament. But you
followed it up and you also said something. You said that after reading all
the newspapers, you were so sad that not even a single newspaper brought
a single line about my speech, which had impressed you. You did not stop
there. After two days, at a public function, you narrated this and you also
said about the sad plight of journalism. It was a perfect indictment of the
media which is indulging in trivial sensationalism and is frivolous. | was also
partially responsible.

The other day when a few of us came to your Chamber with my

Leader, Shri Elamaram Kareem, Mr. Binoy Viswam and Shri Tiruchi Siva —
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he is also a Leftist Leader -- you were pouring out your reminiscences
about the legendary Communist leaders. You talked about Shri Bhupesh
Gupta; you talked about Shri Indrajit Gupta, Shri A.K. Gopalan, you talked
about Shri Somnath Chatterjee and you said, “though you differ in ideology,
you would want the Leftist movement to survive and to be present in
Parliament in full vitality and vigour.” One more minute, Sir. When you
inaugurated a school in Chennai,-- since Sivayi did not say, | should say that
-- you quoted a renowned Tamil poet, Bharathiyar, and you said, “it is
more virtuous to educate a child than to build thousand temples.” That is
very relevant. Sir, you have set a benchmark, and | would say it is not an
obstacle for your success, but it is an inspiration. Like Mahatma Gandhi
said, “ Many men have exalted in greatness when they relinquished the
Chair.” As he said, power is of two kinds. One is obtained by the fear
of punishment and other by acts of love. Power based on love, you said, is
thousand times more effective and permanent than the one derived from
fear of punishment. Wish you all the best for all your future endeavours.
Thank you very much, Sir.

(Ends)

MR. CHAIRMAN: Thank you.
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Hon. Members, | have a list before me. We have 32 speakers. Keep
the time in mind. | don’t want to cut anybody in between, but, at the same
time, the duty compels me that | should remind you about the time. There
are many more, other than proposed by party, who also want to say
something. We will be able to do justice to them provided we are able to
complete it on time. Now, Shri Ram Nath Thakur.

(Followed by PB/1T)

PB-PSV/1T/12.30
it IM AR SIgR ([MER) : sigy [l J81ed, 19 Tv8 Ta RaR &
GRIAT AR AGRAT DI ST BRI &, I RS 5T FHT H AT P I8 AR
HERA] DI A Yeb ST Dl BRI A <@T, FH 3R I faen-fa
fegl
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DR. M. THAMBIDURAI (Tamil Nadu): *"Sir, | lovingly submit my gratitude and
affection to you, at first."

Mr. Chairman, Sir, | thank you for the opportunity given to me to pay my
gratitude to the hon. Vice-President and Chairman of this House who is
demitting the Office today after a long and cherished career spanning over half-
a-decade starting from your college days.

Sir, | recall and recollect the long friendship | have with you since the
days you came to Parliament in 1998. | was the Minister for Law and Surface
Transport under the able leadership of Shri Vajpayeeji. So, | had the
opportunity of seeing you in Rajya Sabha participating in many of its activities.
And also, Sir, when | became the Deputy Speaker of Lok Sabha with the
support of our hon. Modiji and Amma, you were the Parliamentary Affairs

Minister then. | have seen your hard work and pleasant manners in
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* English translation of Tamil portion.
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dealing with friends and fellow Members which have been the prime reasons
of your steady growth.
Sir, | also want to mention the days you had spent in Apollo Hospital
when Amma, our hon. Chief Minister, was there.

(Contd. by 1u/SKC)

SKC-VNK/1U/12.35

DR. M. THAMBIDURAI (contd.): You spent a lot of time there, helping us
recover from her death. Unfortunately, she spent her last days in the
hospital. You helped with arrangements for the funeral and other things.
Our Party, AIADMK, and | cannot forget those days that you spent with us.
We are very grateful to you. At the same time, as Minister for Rural
Development, under the able leadership of Shri Modi, as Minister for
Parliamentary Affairs, Urban Development, Housing and Poverty Alleviation
and others, you have given us impeccable administration. You have initiated
several noteworthy reforms in the portfolios that you held. Your contribution
to the success of the Pradhan Mantri Gramin Sadak Yojana is
commendable. Also, Sir, as our friends said, you are a true leader who
gives importance to all national languages. As you said, they are not

regional languages but national languages. As the hon. Prime Minister
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mentioned, you gave opportunity to Members to speak in their mother
tongue. That was one of your initiatives that we appreciate and won't
forget. In the spirit of true federalism, you showed us how our Indian culture
and diversity need to be preserved. As others have said, we would
remember your speeches and choice of vocabulary. You are a very
experienced person and your rich experience would guide us in the days to
come. As everybody here has said, there is no retirement in your life. There
is still a lot to do. Nowadays, | get this thought very often that you are the
Vice-President of the country now, but that is not the end; there would be
other opportunities also. Your demitting this Office is a temporary
phenomenon in your public life, but there would be more opportunities. | am
hoping that God willing, you would come to Parliament once again to guide
us in some other capacity. | have served in the capacity of Presiding Officer
for 15 years in the Lok Sabha.

Without taking more time, | end my speech here. You would have
many more opportunities in the future to serve Mother India. May God bless
you with good health, happiness and joy! All the best wishes! Thank you
very much, Sir.

(Ends)
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MR. CHAIRMAN: Nandri, Shri Thambidurail Now, Shri Praful Patel.

SHRI PRAFUL PATEL (Maharashtra) : Respected Chairman, Sir, | consider
it my honour to have known you since the days you came to Parliament.
You came here as a Member of this House and | was probably a Member of
the other House in those days. | also consider it my privilege to have served
under you as the Chairman of this House. We have very many fond
memories. Also, you and our Leader, Shri Sharad Pawar, enjoy a very
special relationship, a very special bond, because of your deep love for rural
India and the agricultural community. That is, | am sure, a big binding factor
for the two of you.

Sir, you have always been very kind and very supportive. As | said, |
have seen you in different roles.  When you were a Minister in Shri
Vajpayee's Government, as the Rural Development Minister, we would come
to you many a time with work from our Constituencies and you would be
more than willing and forthcoming to help and support any good work that
any Member of Parliament, irrespective of Party affiliations, may come to you

with. These are qualities which don't come to everybody naturally. | don't



72
Uncorrected/Not for publication-08.08.2022
think these qualities have to be acquired. They come naturally to you and

you have been very, very supportive of all Members of Parliament.

(CONTD. BY HK/1W)

RK-HK/12.40/1W

SHRI PRAFUL PATEL (Contd.): Even here, we have seen, as the
Chairman, you have encouraged many new Members. | acknowledge the
fact how you have been giving them opportunities to speak about the areas
of interests which Members of Parliament may have, and also the fact that
you have been troubled a lot by us. In the House, | have seen many
emotional moments which you have gone through. Actually, | tell you that |
was pained whenever | saw a tear or two in your eyes. | know the anguish
and the dilemma which you were going through. | am sure hon. Members
also acknowledge it. Maybe, there were political compulsions, but as far as
| am concerned or my Party or Shri Sharad Pawar is concerned, we know
very well that you have drawn a Laxman Rekha for decorum in this House,
which we always adhered to. | have never given you, or, our Party has never
given you, any reason to feel agitated or feel angry about our conduct.
Nonetheless, many a thing one can speak and many have spoken. Sir, you

have already mentioned about the paucity of time. So, all | can say is that
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SHRI BINOY VISWAM (Kerala): Sir, these moments are really such
moments where we feel that each word is so valuable. We find it difficult to
find apt words to express our hearts. Sir, | remember the first day when |
made a call to you. At that time, | was only designated to become a
Member of Rajya Sabha.

(Contd. by KSK/1X)

KSK/DS/12.45/1X

SHRI BINOY VISWAM (contd.) : But, you were so kind to allow me to come
to your house to meet you in person. When | went there, | thought that you
would give me two or three minutes, as you do here, but on that day, you
were so benevolent, you were so kind to give me 30-40 minutes to talk. You
talked about your past, your RSS days, the days in which you walked
barefooted through the villages of Southern India - Karnataka, Tamil Nadu
and Andhra, of course. Then you told me that ideologies might differ, but
the man, greatness of humankind should remain. On that day, you told the

same thing as Dr. Brittas was mentioning here. You told me about the
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glorious past of the Communists in the Parliament of India. You mentioned
the names of Shri Bhupesh Gupta, Shri Indrajit Gupta, Shri Jyoti Basu and
Shri Hiren Mukherjee, of course. You mentioned those names and you told
that the Opposition has a role to play in democracy. You told that the
Communists may be small in number today, but you mentioned one more
thing as to why the Communists remain separated today. You demanded
for the Communist unity, for which my Party stands. | remember, you very
correctly told that the Communist parties, in that way, can play a better role
for the Communists and for the democracy of this country. Similarly, so
many such fond memories are there.

Sir, you have scolded us a lot in this House when we made some
slogans here, or, when we made some ruckus, as you may call it. |
remember it. It was not purposeful. When | used to see your face with
sadness, | would like to tell you now that | felt so sad as if my uncle was
feeling sad with me. You have inculcated that feeling in all of us. It is true
that we differ on so many issues, but the man in you, | should tell, is a man,
which should be mentioned always in capital letters. Once you made an
open call to the public that the public should teach a lesson to all the

Members who make ruckus in the House. It was covered by all the
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newspapers. | was forced to write an article because my mind told me that
it should not go unnoticed. | was opposing your viewpoints. In that article, |
wrote how you find us; how you treated this House. | wrote, ""You might
have scolded us; you might have differed with us. But you always felt that
we are your people and you treat this House as your own house, and we feel
that you are the guardian of this House." With that feeling, | differed with
you, | strongly opposed you, and that opposition was ideological. But, our
love for you, regard for you, respect for you is unchanged. Nobody can
change it.

| can tell you one more thing. When | look at the Press Gallery, | think,
why a democrat like you still keeps that Gallery, that lounge for the
journalists, remain like this. During the Covid days, it was okay, but now,
there is no Covid. So, please see that whatever you can do afterwards, the
House should be opened for the media. Without the media, without the
public debates, without taking the message to the public, there is no
meaning for the Parliament. | know that you understand this.

While concluding, | would like to read the following words that | have
just written here. Sir, we thank you for upholding the greatness of this great

country. We thank you for the commitment that you have cherished for the
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values of democracy. We thank you for the agonies that you might have
experienced in your noble struggle to remain as a secular democrat in this
difficult political landscape. We thank you for the tears that you have
showed in your eyes. Those tears show who you are as a person. | bow my
heart. | embrace you with all love, all respect, all affection, with the feeling
that you are somebody so close to our hearts. | conclude, Sir. Thank you.

(Ends)

(Followed by 1Y - GSP)
MZ-GSP/12.50/1Y
Y TS (STR U<20) « gydTe ORI HEIS Y, I8 SMe) Al a1 & &b a7 g
9 Ul BIT & 3R 9 WIgd Uel H Ig SIx BIdl © 1 89 O gaT 3R
THM A S AfRT A w1 Agd §! H8ied, 89 ol 1 MUY 98 $B
AIET B B9 3MMYD g & Ay Bl YT, T2 AMID] 'S 31 HaH ' I8
g1, 918 98 SIAYHE ARI S & ‘B duy |ffT @ 8l 39 9R
HIHTH ¥ AT 95 WY {11 31 U2l & Yo BIC 9 Td ek’ § 5T
TP 3T 59 I b SURTCYT T BT B I fhdT, H8Ied, Ig g9 9
& foTg IR0 &1 U A 21 AR U9 984 IR a1 T8l 8, oifdh I8 ] ©
o 3T ST, 3MMTDhT TSI IR JMTBT < U9 BF Fddh folv IRUTEIT &,
Sl 89 ! BHIT UM T BT BH SHIT AT T 1<l el 3R g4




/8
Uncorrected/Not for publication-08.08.2022

FHT AR 3MUh Sa bl YHBTHAY DR & (b HAS H AT T Wz 3R

B 99 hdes V8, S -favg, g=idig|

(T
SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): It is a
great privilege to speak on this occasion today but | am speaking with a
heavy heart.

Sir, your journey as Presiding Officer of this august House
commenced on 11" August, 2017 and after completing your term, you will
demit office on 10" August, 2022. Your entire tenure as Presiding Officer of
this august House has been very eventful and remarkable with innovations.

Sir, under your leadership, | have learnt so many things like how to
become a good Parliamentarian. You always remained as a guiding force to
me and to all the Members of this august House, and, you always motivated
the Members of this House to give their best in discussions during passing
of Bills and any other Business that was transacted in the House.

Sir, | do not have any hesitation to say that you are pride of the
country in general, and, of Telugu people, in particular. The way you
promoted the usage of Indian languages in the House and encouraged more

and more Members to speak in their mother tongue while raising issues in



79
Uncorrected/Not for publication-08.08.2022
the House is appreciated by one and all. | can recollect that my bonding
with you had its genesis during the days of student life as student leader and
also as leader of Jai Andhra Movement starting in Nellore District, and, that
bonding which started during the student life continued between us till now
and it will continue forever.

Sir, the books written by you during your tenure as the Presiding
Officer of this august House stand testimony to the scholarly aptitude you
have within yourself. You never missed any forums to give speech on wide-
ranging subjects, which shows the deep knowledge you have in each and
every subject.

Under your auspicious leadership, we had the privilege of online
submission of various notices through 'e-notices portal'. Many efforts were
made to reduce the usage of paper in the day-to-day functioning of the
House. Sir, you have been rendering marvellous services particularly to
Telugu people under Swarna Bharat Trust. Now, according to you also,
though you are retiring from this office, you are not tired, and, | hope you will
continue to render services to the public at large with the same energy.

| remember one recent occasion, when you got angry, which | never

witnessed before. Recently, when the House was being frequently



80
Uncorrected/Not for publication-08.08.2022
disrupted, you expressed your anguish by saying, "My 'operation’ depends
upon your 'cooperation'; otherwise, there will be 'separation”.”
Finally, Sir, let me thank you for your encouraging words, both to the
Treasury Benches and the Opposition. | also thank you for your guidance,

which | hope will continue forever. Thank you very much. (Ends)

(Followed by SK/12)
DN-SK/12/12.55
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MR. CHAIRMAN: Thank you. Now, Shri Birendra Prasad Baishya. You
have only two minutes.

SHRI BIRENDRA PRASAD BAISHYA (Assam): Hon. Chairman, Sir, on
behalf of my Party, Asom Gana Parishad, today | am standing here not to
say goodbye or farewell to you because, Sir, goodbye or farewell is not
applicable to you. In my student life, when | used to take part in debates,
once | got the topic, 'we cannot say goodbye to the mahatama'. Sir, we
cannot say goodbye to you because your work, your advice, your guidance
will always remind us of you. In my parliamentary life, | have seen you as a
senior Minister, as a senior colleague of this House and as the hon.
Chairman of this House.

(Contd. by YSR/2A)
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YSR-PRB/1.00/2A

SHRI BIRENDRA PRASAD BAISHYA (Contd.): Sir, as the Minister of Rural
Development, you were the most successful Minister. You are a very learned
person. It reflects in your speeches in the Parliament from where we can learn
many things in our life. | remember, in the year 2009, when | was a Member of
this House, | spoke on many topics from that row, and you always encouraged
me. You are a very strong supporter, strong motivator for mother tongue or
mother language. Today, | remember when | spoke in the House on our
learned singer, Dr. Bhupen Hazarika, you had given the reply in Assemese.
This is the recognition of my language. This is the recognition of my mother
tongue which is the language of three crore people of Assam. You have told
me to speak for two minutes. Today, definitely, | will follow your direction. |,
on behalf of the people of Assam and on behalf of the entire North-Eastern
Region, pray to Maa Kamakhya to bless you good health, so that you continue
to contribute to our society, to our democracy, to our educational system and
to our parliamentary system. Thank you, Sir. (Ends)

MR. CHAIRMAN: Thank you. The House is adjourned to meet at 2.05 p.m.

The House then adjourned for lunch at two minutes past one of the clock.
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VKK-LP/2B/2.05

The House reassembled after lunch at five minutes past two of the clock,
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: Now, Shri Abdul Wahab.

SHRI ABDUL WAHAB (Kerala): Sir, normally, | talk very less. But, today, |
am speechless. In your farewell, | do not know; | can go up to half-an-hour
or one hour. Today, it is the first time that | am feeling so. You have already
mentioned to many Members to keep it to two minutes. So, | am bound to
finish it off. On the last day, | don't want to create any problem for you. My
leader, Sayyid Sadiqg Ali Shihab Thangal, today morning called me and told
me about you and about the position of IUML. So, congratulations for not
being in this position tomorrow. As Venkaiah Naiduji we know, we expect a
lot from you. As you were earlier the BJP President, we all know your
background. You told us and even to the BJP Members that after this
assignment, you are not going to public politics. We expect more from you
than only public politics. You have a lot of experience. | remember that on
my invitation, you came to our college. It was a wonderful experience; you
gave advice to youth. You can still do that. We will always call you. | don't

know whether you will agree or not. But, please listen to our call whenever
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you are out of this office. The Prime Minister and Khargeji spoke a lot about
you. So, | don't want to add more. Mr. Derek mentioned about a one-year
old Venkaiahji. So, | have just one recommendation or pleading to you.
You have got good connection with all BJP people. You used to be the BJP
President. |deology will not change. So, when you demit office, tell them
that there should be democratic atmosphere in India, at least in Parliament.
| expect all the cooperation from you. Thank you very much, Sir.
(Ends)

MR. CHAIRMAN: Thank you. | tell them all -- this side and that side -- to
respect democracy. Now, Shri G.K. Vasan.
SHRI G.K. VASAN (Tamil Nadu): Sir, | thank you for allowing me to speak.
As you assumed the office of the Vice-President of the country and that of
Chairman, Rajya Sabha, you brought with you rich parliamentary experience
both from the Opposition side and from the Treasury Benches. This
experience has definitely helped you in conducting the proceedings of this
august House with wit and wisdom, and benefited each Member of the
House to contribute to nation-building.

Sir, your rich administrative experience across Ministries has come in

handy in maintaining the morale of officers of the Rajya Sabha Secretariat.
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Sir, the Career Progression Scheme implemented by you has ensured that
in Services like those of Reporters and Interpreters, where promotions are
hard to come, we have a fully motivated workforce to support the Members
of Parliament.

As Vice-President of the Republic, you have always carried the true
spirit of Indianness in your heart and in your word. In your various
engagements across the country and all over the world, you have
showcased that India is one family. At various fora, you highlighted the
importance of the language, especially the mother tongue, and protecting
our constitutional values. Sir, we all know your hard work, dedication and
concern for the nation. We all know that you are an inspiration for people
from different walks of life. | am sure with your vast experience in public life,
you will continue to guide the younger generations through your writings and

public interactions. (Contd. by RL/2C)

RL-MKG/2.10/2C

SHRI G.K. VASAN (Contd.): On behalf of Tamil Nadu, you have a special

concern, | say, * "Go and come", that is always our culture. (Ends)

" English Translation of Tamil Portion.



86
Uncorrected/Not for publication-08.08.2022

MR. CHAIRMAN: * "Thank you". Namaskar. Now, Shri Jose K. Mani.

SHRI JOSE K. MANI (Kerala): Sir, today | stand in the House to express my
immense gratitude towards you for the inclusive and inspiring leadership you
have exhibited as the Chairman of Rajya Sabha. | consider it as my honour
to have worked under your Chairmanship, withessing your passionate
efforts in strengthening the parliamentary democracy in our country. There
are indeed various instances where this House experienced heated
arguments and verbal quarrelling, exchange of words, which | must say,
were masterfully diffused by your unbiased approach, light humour,
simultaneously ensuring the gravity of the issue at hand was not
compromised. As a Member hailing from the southernmost State of the
country, Kerala, | would also like to thank you for acting as a strong bridge
between the south and the national capital. Coming from a southern State
yourself, you are very well aware of the diversity in culture and traditions and
have worked towards ensuring these differences will not cause any strife.
Your presence, in a way, has ensured that southern States will not be

overlooked.

" English Translation of Tamil Portion.
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Sir, to conclude, your tenure and presence, as the Chairman, had
made an impact in Rajya Sabha with your interventions, deliberations,
words, actions and decisions. As days, weeks, months and years go by,
always your name will be remembered in every nook and corner of this
august House.
Sir, adieu and all the best to you from my party Kerala Congress (M)
in your future endeavours. Thank you, Sir.
(Ends)
SHRI AJIT KUMAR BHUYAN (Assam): Mr. Chairman, Sir, at the outset, |
convey my best wishes to the next phase of your life. As a politician and a
public figure, you have immensely contributed for the growth and
development of my country in all spheres. Your role, as a Chairman of Rajya
Sabha is highly laudable. You know India and its States by heart. | was
pleased to read one of your articles on Kanaklata Barua, a brave heart and a
martyr of Quit India Movement of 1942 from my State Assam. | humbly differ
from you in political ideas and principles, but | am touched by your advocacy
for mother tongue, for local languages. You feel the very essence of glory
and the existence of India. Your advocacy for mother tongue inspired me to

deliver a speech in Assamese in Rajya Sabha. | could not do it once in your
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tenure. Sir, | will always remember you as an advocate of mother tonuge
and as an advocate of multi-linguistic and multi-cultural diversity of India.

(CONTD. BY DC/2D)

DC-AKG/2D/2.15
SHRI AJIT KUMAR BHUYAN (Contd.): Sir, you are an advocate of mother
tongue, as | have already said and, for that, | will always remember you.
With these words, on behalf of the people of Assam, | wish you good health
and long life. Thank you.

(Ends)

MR. CHAIRMAN: Now Prof. Manoj Kumar Jha.

91, 74 $AR 311 (NBR) : Yhar, |1 Aved: 3ot § RaT IR 37adh
Ty §9 g BT SKIHTA B BT § - HH-1g AR A9’ 3R YRH]
8IS Folil, a9 W H JBT 8T 8IS, Sy H I8 91d 68 a8l gl o
TEcl & JAAT3IT =1 A S oY 3R MIDT SUATLAT & N H Igd =
B2l H I B8R T8l HR G, 37d: H IH YA Dl, I 0o Bl bR
RIS

TR, {9 AP qHeT gl I Bl & [ fhdl & oy srafaar & efor,

fISTE BT &1v1, WIRA HT 07 Igd A &I Bl Bl Bl bl 3MR F&
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ST, 3TS Fied DI Wl USoRe BN ¥ da< oV Idl &, AT ®l Arforey f[da™
H g o1 B 98 feahd IR IRl 8191, I8 T+ SIS &
AR, H 3 35l 2018 BT $9 FE H 3MAT AT| IATY 31 HIH U8l g

P BT gdTs| dF B9 &1 gad BT AT, 99 89 IR G | 39 Had
2, "Your time is up." ¥R, 3BT H3T W I8 Y9G TS AT & b 319 H
IFarFEt | 50 e &1 o™ & g STl g, a1 9 9 ure e & 91e
@A g [ BBl 3 IS 1 B8 90, "Your time is up.” I A A1 T
g X Q1 &1 JAUD! go8 | A 3fex I8 i e, urer e o1 c™ee
1 99 T 21 9R, A b AR 1ot 41 dHd I {6 396 1 8 Rble W)
TE1 ST ET &1 39 g8 WY f&H T # el & o 319 (1 RepTs UR &1 78l off W&l
&

IR, § 39 319X TR Udh hiddl, ST 31 grofadl = "fagr 7 3 ford
oft, 3T e, AT oY g1 ATl B
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TEX P RIATH TS 7, ol SIQe] Bl HIETST H 3T AR Pl Hud o -
"Don't stop conversation.” T JATST & 5 3hoTd IR YTl 1 & b
GdTe Bl g URUTST WH el 81 912Ul 9%, Bl SIS ¢dd] IR §6 B

IE Hd BB QIS - "The House is adjourned to meet at 12.00 p.m."

Thank you so much, Sir. 513 25! (HHTT)
it JquTafer : i faspHoila g dre|
Y fasperotia e A= (doT9) : 9R, AT AR 9T AT8d o o1 HET {6 9
3MREYY IR dIeT X8 &, WAfhT I8 Wl Teb AT 2 o | ygell aR 91l 8T g

Hon. Chairman Sir, | rise before you as a first time young

parliamentarian today, who does not come from a political background and
are simply social workers. | appreciate your wisdom, articulation, keeping
cool and handling the various situations in this House very diligently.
Contrary to the perception which | had under the Public Leadership
programme at the Harvard University, | had a different perception of the
Upper House. But | will always remember your words of wisdom that we
have collective responsibility in this House to work and encourage healthy
debates as we are accountable to billions of people as their representatives
who have sent us here to represent them and the respective States.

(Contd. by DPS/2E)
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SCH-DPS/2E/2.20

SHRI VIKRAMJIT SINGH SAHNEY (CONTD.): Having said that, it is an
inspiration for all of us who have witnessed you as a young rebel student
activist raising issues of student rights as Student union and the Jaiprakash
Narayan Chatra Sangharsh Samiti which you launched in Nellore. Your
leadership in Jai Andhra Movement at a very young age, | think it is befitting
for you, Sir, to have an autobiography, for the benefit of the younger
generation. To defend the democracy of this great nation, you spent so
much difficult nights in the Emergency. Your contribution in the Pradhan
Mantri Gram Sadak Yojana is very, very meaningful. Sir, many of us will not
know that hon. Chairman. You founded a social service organisation called
'Swarna Bharat' in your hometown at Nellore which runs a school for poor,
orphaned and special-need children and self-employment. This shows your
empathy and humaneness. | would convey my support to this noble cause
and | am indebted to you; it was in your hands a few days back, that |
committed my entire salary and perks for the education of poor children. |
would conclude at the end by saying that you are leaving behind a legacy of
retired but not tired, as hon. Pradhan Mantriji said. You are living behind a

legacy. Your tenure have many interesting anecdotes. You retire from this
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House with great memories. At the end, | would say that this couplet is very

synonymous to your personality.

"] Bl BY §oig T [ Y AGHIN H Ygl
GaTda W G T8, o ¥ ISl T 67"

Jai Hind.
(Ends)

SHRI BIKASH RANJAN BHATTACHARYYA (West Bengal): Sir, | stand
here to bid you farewell. But, at the moment, | will just recollect the day
when | entered in this House for taking oath, in the bad days of Covid
period. On that day, one particular incident which struck me so well was
when many Members were taking oath and | took my oath in my mother
tongue Bangla, someone had chanted something which really hit the basic
concept of Indian secularism. And | was very happy and proud to say that |
found yourself immediately reluctant and said that this sort of slogan should
not be raised in the House. Sir, this constitutional morality which is very
important for country, we find lacking in many personality but you have been
able to uphold that. Another thing which really impressed me, | think
impressed everybody is your concept of plurality. When there has been an
attempt to say that we have a singular attitude, there, you have impressed

upon us with your sense of plurality. That is the personality which has



94

Uncorrected/Not for publication-08.08.2022
impressed me. Another one which struck me is your sense of humour.
When | am wondering at this sense of humour, then, | recollect what George
Bernard Shaw said, 'A person without humour is a person without
education'. Therefore, that basic education of yours really enlightened us to
confirm our faith in Indian secularism, constitutional morality and plurality.
These are the very important things that | learnt from you. At the end, | just
say a few lines from Tagore, which means, * "I won't let you go". | don’t
want you to leave but | have to leave you because of the rule of nature.
Therefore, Sir, we are not letting you go from us but you are, by call of
nature, by the rule, leaving the Chair, but remaining in our heart
permanently. With this, | wish you a very good time in future.

(Ends)

i1 I FFT (UST) : AR, B T Dl 37U Ul IHd ITS BIdT 8, TP
BT Tgdll e, gg iR, ugel SR 3R gl WR| o9 § 39 | 31T
3R {1 37U HHSI S B YBAT Bl Al A U8l IIRAT & ©7 H H
Had 3MMID! TG G g 3R A9 B 1 ST H 310 FHa1g Sita dl
SIBRATT DI, AT Y31 TUh] HRETUT UG T, olfehT I8 AI GHivy 4T & fob 3

" English Translation of Bengali Portion.
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R T B T H TP ARG H HTH B BT HibT AT st & are-ar
57 &= <1 3oy oft, 39 & 319+ J31 YFquec| &1 91 1S g |

(2F/BKS-KLS T STRY)

BKS-KLS/2.25/2F

i T4 FAFT GHATT) : 31 ITS 2, HRIE 11 go1 BT FHI 27 AR Ffeb § 9

HIT- U1 & 1T YIE UBel TN AT, TeT AT ThT AR IR H Sithds I
o, fT®! aoTg A qH 3 H 37M6-59 e &I <& 81 713, 99 d& Y
BV GHRIE FHI 81 AT 3R MY JSHR 199 91 Tl T, T A Redwe
UR 37T 1Y 3MTY 31R AT 3T GFUIeIc] BT Uh TS YT 3R IHdb A1 -
1 AR 3N AT 379 B PR |

D A1 H A1 B Bel aTed b JATqeb! ST ST+ ¥al, ST AT al,
I8 Dol 1 bl 89 AN Bl ITAT A Wl WK 21 319 AT 27 STAThTT TR0
HIEq BT Sl Uh YeTaR faRIEN sTiglel 81, S9! Udh Al & 31eqe Vgl
g M YR ORI il & 1 g9 urdt, g9 wal, ot eRfdg
HORIGT STl Dl Teb FATIAT H 3MUD H1, AT Sitad § gl Rl gl
...(FagH). .
i FUTI : wile, feved 7d BTl
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i} eI TSN : AT D A1 U] S Ueh STH[ K&l I8 89 AR Jardl &b fery
Udh IRV Bl U TR BRIdbdl W oI U [Aedh, A, Fa1 3R
= 9T & SIRTEUTT & TR IR SMIH 79T BRI FHTAT|

3 H, H Ryt g1 I b XIST AHT BT gl T S1F 1952 H g3l

AT, Tl I I & IIHA, S1. VTGV HEd o, I8 Udh 91 Pal 2T,

o § JghN ﬂidlénilll "I belong to no party and that means | belong to
every party in the House. It shall be my endeavour to uphold the traditions,
the highest traditions of parliamentary democracy and act towards every
party with fairness, impartiality, with ill-will to none and goodwill to all."

MY B9 IR K] BT Tq1Jd {HAT 8, F 3TTHT 9T Ao HRIBT

FHIC B IR I8 -95d 9915 odT &, gIaIa|

(AHTST)

Y AU : 9, AR Tl W ™R Yo 1 BI & 1, Uob IR, Gax! IR el

BId 8, U8l IR &1 8Idl 8 ...(FdgT)....

Y Irerg =g : AR, H g1 gudl T2l §, 311 Sfid § ST 31gHd e gl

&, oifdh 31T BIT B ... (AGE). ..
it Ty : 98 WR 3=BT 8IdT B, d8 "R e e ¥R AT B

...(AIH). ..
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N =A™ farst : s &1 FEir fhr-fhR iR A8 &1 meaE -y,
IR-9R BIdT &
it quTafer : St &, I g, Sl 911 Sl

SHRIMATI P.T. USHA (Nominated): Most Respected Chairman, Rajya

Sabha, Shri Venkaiah Naiduji, a great orator, scholar who always stood
along with the downtrodden people, particularly during his Nellore days. Sir,
your yeoman service to the society as a whole, the nation will ever
remember. We, the common man, always extend our love and affection
towards your gentle parenting who for the first time stepped into the temple
of democracy. | personally have been experiencing the same for the last few
weeks. Sir, we can express our gratitude towards you to say a mere 'thank
you', but you will always live in our hearts, as a master of oratory. On behalf
of our entire Indian sports fraternity, | express my deep gratitude towards
your true sportsman spirit, which reflects in your entire life and as Chairman
of this august House. | sincerely wish you and your all family members good
health, peace and cheer and | wish that you would continue to serve the
nation and community as a whole. Thank you, Sir.

(Ends)
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SHRI JAWHAR SIRCAR (West Bengal): Sir, | thank you for this opportunity
and | am reminded that exactly five years ago, you were gracious enough to
preside over my farewell at a time when there was a lot of palpable tension
about my departure from Government. | saw the degree of pettiness that |
thought | would never live to see, but you rose above that pettiness to say
very gracious words. They are inscribed in my heart and that is the
impression | have carried one who rises above pettiness and is known to be
gracious. | followed your knowledgeable interventions and speeches and
that is one thing that | bemoan. | often feel that | am wasting my time
because the quality of debate in the House is not packed with that degree of
knowledge any more for various reasons.

(Contd by 2G/KGG)

KGG-PSV/2G/2.30

SHRI JAWHAR SIRCAR (contd.): | have not been able to communicate in
the last one year or so because much of it went in disruptions and | am not
comfortable with disruptive politics. | understand and support the need for
protest. Protest is an essential ingredient of democracy but there are
Members who are more comfortable with it that side, but | am not

comfortable. | shall remember your fairness ...(Interruptions)...
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Y U : STl 96 DR Blg HHS 81 DINTUI AR MR f&= o1
W HE ¥ U9 TR 8] b arey

SHRI JAWHAR SIRCAR: | shall remember your fairness both as a Minister--

| have had the good fortune of having fair Ministers like you, Mr. Jaitley and
Mr. Javadekar--and in the Chair. But, fairness comes with a certain degree
of brutality. It is inevitable. | would only say that /73 is not an age to retire.
There are temptations and many of allurements of retirement at an early age
come from the people around you with intentions, good or otherwise. But,
having said that, | would still say that you will continue to hold your head
high and continue to contribute, and though the woods are lovely, dark and
deep, there are miles to go before you sleep, and miles to go before you
sleep. Thank you, Sir.

(Ends)
MR. CHAIRMAN: If you have tension, you will not be able to pay attention
and have retention, and it will only be pretension! That is why, please don’t

have any tension in the House!
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SANT BALBIR SINGH (Punjab): * "Many many thanks to you Sir. | came to
this House for the first time and when | got an opportunity to speak for the
first time in my language the words that you spoke in Punjabi at that time,
“you spoke well” and that is being talked about not only in Punjab but in the
entire world. These are our regional languages, our Gurus’ languages and
we needed to learn a lot from you but you are now demitting Office. | will
definitely make a request that like the way you have given us a right to speak
in Punjabi; every day these papers that are laid on the Table of the House,
come in English & Hindi. So, we can get these translated in Punjabi from
outside, but what we have to do, discuss and argue here, that we need in
Punjabi. This is a request and while leaving, people give something. We are
praying to you for this as this is not only our problem. It must be the difficulty
of many others here but they have not spoken about it. | request that we
should get those papers in Punjabi. Thank you very much Sir. May you be
blessed !"

(Ends)

" English translation of original speech made in Punjabi.
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MR. CHAIRMAN: Thank you. Now, Shrimati Vandana Chavan on behalf of
all remaining women

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, thank you very much. |
was hoping that we get a chance. This House has seen many farewells but
in the last ten years that | have been here, it has not been a farewell as
sombre an atmosphere as this. Farewells and farewell speeches are, a lot of
times, mere formalities. But this one is different. It is different only because
of the person and personality that you are. You have given us so much love
and affection that definitely we feel very much honoured and very much
revered to you. Sir, you have been a disciplinarian. You have been very
strict. Sometimes, you reminded us of a head master in a school. But, you
know that the strictest teacher is the most loved one. Similarly, Sir, even
though you are strict with us, you try to imbibe discipline in us. You are the
most loved up to now. You have been witty with your repartees. You have
been witty with the kind of rhymes in your sentences, which you just
exhibited. You have been extremely passionate. That is what made you very
different. You encouraged Members to speak in their mother-tongue,
pushing them to attend Committee meetings, which sometimes we would

slip. Your passion was seen even when one of my colleagues, Vijila
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Sathyananth, spoke about child pornography in her Zero Hour mention,
there you immediately put an ad hoc committee in place under the
Chairmanship of Shri Jairam Ramesh and you had it sorted out. This is the
kind of passion that you have. Even when important issues were spoken
about, your voice itself vibrated and showed that you were very concerned

about that issue.

(Contd. by SSS/2H)

SSS-VNK/2H/2.35

SHRIMATI VANDANA CHAVAN (Contd.): Sir, you have been gracious. A
lot of people have said that you have been a wonderful host. Not only you,
your wife and your entire family have also been wonderful hosts whenever
we came to your place. | had the opportunity and honour of inviting you to
two functions. One was in Pune for the prestigious Punyabhushan Puraskar
and the second was here, in Parliament Annexe, when some of us
Parliamentarians, formed a group on children, and invited you to have a
dialogue with the children and | saw, Sir, not just inside the House, but even
outside the Parliament wherever you went, you attracted a lot of fan
following and that makes you different. Sir, | also remember that during

Covid times Pune was doing very badly. | can never forget that you had
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called me up to ask about my own welfare, my family's welfare and the
welfare of the Punekars. | have never had an experience earlier like this.
Even lately, when my name was not included in the six-Member panel, you
were gracious enough to call me up and talk about your predicament, but
thank you, Sir, you have been great to us. You have been a wonderful
fatherly figure. You have been like an elder brother to all of us, sisters. |
specially wish you good health and | wish you the best for the new innings
which is coming forth. Thank you, Sir.

(Ends)
SHRI P. WILSON (Tamil Nadu): Mr. Chairman, Sir, | am a new entrant to
politics. When | came here, | was a senior advocate practising in the High
Court and the Supreme Court, but when | saw you, | felt that you have all the
good qualities of a judge and good qualities of fairness. You allowed equal
opportunity, and you used to remind us that we have to do something for
the people, that the people are watching us. We really feel that after seeing
you, all politicians should train themselves as to how they have to behave
inside this august House. Every time | see you, your endeavour is to uphold
the dignity and the honour of this House. In fact, you have guided us on

many occasions as to how we have to present ourselves when we speak on
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a Bill, when we speak even in Zero Hour and even on matters touching upon
the nation. In fact, one thing is very common to us. | come from Tamil Nadu
and, Sir, your second home State is Tamil Nadu. | feel that you are very
close to the hearts of the people in Tamil Nadu and | pray that you should
settle down in our home State. That is what | feel. Another thing is, you
have touched our hearts and you have moved us with a lot of love and
affection. On every birthday, | receive a call from you and you wish us. We
have never seen a leader like you. We have never seen a Chairman like you.
We are really moved by your good nature. In fact, | would only say that all of
us have to carry forward whatever you have preached to us and whatever
you have taught us and, certainly we will take it forward. | wanted to say, as
my earlier speaker said, that we are going to miss you and | don't know
whether anyone can occupy your place. Thank you very much, Sir.

(Ends)

NBR-RK/2J/2.40

SHRI PARSHOTTAM RUPALA (Gujarat): * "Namaskar, Sir. Thank you very

much for giving me an opportunity to speak on this occasion. Just because

* English translation of original speech made in Gujarati.
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of you, | am speaking here in my mother tongue, Gujarati. For this, | am
thanking you in Gujarati. Much has been spoken on this occasion in this
august House. Hon. Prime Minister, Honourable Leader of Opposition and
other distinguished members have spoken at length about their experiences
with you and your career. | associate myself with them. | would not like to
repeat it. Through you, | would like to draw the attention of the House
regarding two aspects pertaining to you. | also would like to remind the
people of Gujarat specifically about these two aspects. One is your love and
gratitude towards hon. Sardar Vallabhbhai Patel. As far as | know, you are
personally a big admirer of Sardar Vallabhbhai Patel. You have installed the
the portraits of Sardar Vallabhbhai Patel at your residence, in your office and
at your official residence. As a Guijarati, | salute the admirers of Sardar. You
had visited Somnath to offer your prayers. You wanted to accomplish two
tasks the same time. The first, of course, was to worship Lord Somnath.
And the second was to take a glimpse of Sardar Patel in the temple
complex, who was one of the foremost devotees of Lord Somnath. | don’t

think there is any exaggeration in saying this. The current President of BJP,
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Shri J P Nadda is present in this August House. | want to remind him that
during 1996-1997, there was an internal problem in our party. And the
Gujarat chapter of BJP was passing through crisis. And today as a worker of
Bharatiya Janata Party, | would sincerely and seriously like to bring it to the
notice of this august House that at that time you came to Gujarat and stayed
there for 15 days and enhanced our moral strength. You stood by us, gave
us wisdom and strength. It is not an exaggeration to say that the capacity
enhancement of the Gujarat State Bharatiya Janata Party is because of the
motivation provided by you at that time. You had a hectic schedule at that
time. In the evening, you briefed all the MLAs about all the developments
that had taken place throughout the day. Your briefing sessions used to be
in English. And our knowledge of English was quite limited. So, Shri Jay
Narayanbhai Vyas used to interpret your English speech into Gujarati. We
have a strong memory of those days. And hence today | feel like mentioning

a couplet in Gujarati,

¢ Bl ST 9 &R, I H Yol S
YRT WIS] Hedd, TTeh] AT TG
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The one who does not hide the wealth, the one who plays smart tactics in
the battlefield, the one who unites the separated armies, is the one who is
worthy of praise.

At that time, you had given guidance to unite our separated armies. We offer
our gratitude for that. Sir, those who have enjoyed your hospitality can never
forget those memorable moments throughout their lives. The warmth and
love extended to guests at your house is incredible. Dulabhaya Kaag, the
eminent Gujarati Poet has written a beautiful poem on hospitality. He would
not have thought that the hospitality which he is describing in his poem will

come to life when someone visits the home of the Vice-President of India.

& Sl TRT STTIORIT G5 Sl s 3174 ¥, AqBRT A3 3TISH X S |

Do extend a warm welcome to anyone who comes to meet you, putting in a
lot of effort.

You are a living example of this beautiful poem by Kaag Bapu. Your
hospitality is the mirror image of this poem. | wish you Ram-Ram, Jay
Somnath. It is the month of Shravan and | offer my prayers to Lord Somnath
that he may give you good health, a very long life and you may always keep

guiding us through your wisdom. Ram-Ram."
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MR. CHAIRMAN: Rupalaji, you spoke very well. Thank you.

(Contd. by NBR/2J)

SHRI JAIRAM RAMESH (Karnataka): Sir, there have been two
distinguished Indians who have occupied the position of Vice-President and
Chairman of the Rajya Sabha who hail from Nellore district of Andhra
Pradesh. The first is a man whose photograph we see every day and whom
we take it for granted today, but he is one of the great institution builders of
modern India, is, Dr. Sarvepalli Radhakrishnan. And, the second to leave a
distinctive mark on Indian political life is * “our elder and respected
Muppavarapu Venkaiah Naidu Garu.”  Sir, five years ago, when you took
over, you started your innings characteristically by saying, ‘If you cooperate,
| can operate.’

(CONTD. BY PK/2K)

PK-DS/2K/2.45

SHRI JAIRAM RAMESH (Contd.): Today, after five years of cooperation

and operation, it has become a time of separation. ..(Interruptions)... It is

" English translation of Telugu portion
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a very emotional moment for all of us because you have conducted this
House in a very unusual way. People have praised you for allowing all
languages of India to be spoken in this House; that is a remarkable
achievement. People have congratulated you for giving youngsters equal
opportunity; that is a remarkable achievement. But, Sir, there are other
remarkable achievements of yours, which have struck in my mind.  You
are the only Chairman who has adjourned the House while standing up; you
are the only Chairman who has adjourned the House as soon as he has sat
down; and, you are the only Chairman whose decisions have, sometimes,
mystified not only the Opposition but also the ruling party. So, you have
been very fair in spreading your largesse. For that, | commend you
because, although you have come from a political party, been president of a
political party, you have not allowed that background to influence any
decisions you took. Some of your decisions baffled the Treasury Benches,
that they came to me to ask me whether | have any inside knowledge of why
you took certain decisions. So, | think that is a hallmark of a true Chairman
that you have treated all of us equally, given all of us equal opportunity, and
conducted the proceedings of this House, at very tense moments, in a spirit

of wit and humour.
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Sir, Mr. Derek O’Brien, my friend, was very unkind to you. He
reminded you of some of your speeches you made while you were sitting
here. Sir, | am tempted to add to this unkindness, because | remember the
five hour ordeal that | had to undergo in an argument with you on 20" of
February, 2014, when the Andhra Pradesh Reorganisation Bill was being
discussed on the floor of this House, and the last word, Sir, belonged to
you. After the Prime Minister had said that “we will give special category
status to the State of Andhra Pradesh for five years; you got up and said,
When our Government comes, we will give it for 10 years.” | am sorry, Sir,
that | have to remind you of this promise. But this is part of life. We are
here; we are there; some of us migrate to where you are sitting. | think it is
a remarkable tribute to your skills that you have occupied all positions of this
House and other Houses.  Sir, everybody has remarked about your sense
of humour. | know many people with a sense of humour but their sense of
humour is directed at somebody else. You are one of the very few | know
who directs his sense of humour at himself. | remember, after three terms

in the Rajya Sabha in Karnataka, | had a conversation with you. | said to
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you, “Sir, why aren’t you coming back for the fourth term from Karnataka?”
| went to Bangalore and | saw people shouting * “enough of Venkaiah,”
and, you said to me immediately, “No, no; they say, * “we want Venkaiah.”
And, very soon, you came back to this House from Rajasthan. So, your
sense of humour is directed at yourself, not necessarily at somebody else.
That is why, the other day, at your house, | remarked, “Many people aspire to
be great in public life, but you have aspired to be good.” And, you will be
rememberd long after the great men have been forgotten because you are a
good man, because you have been a kind man, you have been a large-
hearted man. Finally, Sir, you are moving to 1, Tyagraj Marg. | want to make
a special request to you.  You have been a champion of Indian languages.
Who is this Tyagraj? In Tamil, he is Thyagaraja. In Telugu, he is Tyagaraja.

Why is he made Tyagraj in Delhi?

(Contd. by PB/2L)

" English translation of the Kannada portion.
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PB-MZ/2L/2.50

SHRI JAIRAM RAMESH (CONTD.): This is what 'Hindi imperialism' does. This is
what 'Hindi zealotry' does. And, Sir, when you go to occupy your house, you will find,
it is not "Tyagaraj "as one word -- "Tyag' and 'Raj'. Nobody in 'Raj' does any Tyag',
Sir. Itis 'Tyagaraja’. So, | hope, you will ensure that the name of the house that you
will occupy for the next innings of your life will be Tyagaraja Marg' and not 'Tyagra;
Marg'. ...(Interruptions)...

(Ends)
SHRI TIRUCHI SIVA: Sir, | associate. ...(Interruptions)...
MR. CHAIRMAN: Thank you. | am told that this has been there for long. Definitely, |
will change it. Don't worry. 'Tyagarajais a great musician. The people in Tamil Nadu,
in Telugu and in Karnataka love his music, and he is a great man. ...(Interruptions)...
He is now becoming international also -- Tyagaraja. So, we will all be remembering
"Tyagaraja "also. | will also try my bit to highlight his contribution to the music world
across the country.

About 'humour', | would like to tell you Members, before | leave this House at
the end of the day or whenever the House is going to be adjourned -- 10" is my last
day -- that 'humour' is very much required. If 'humour' and 'grammar' are combined
together -- 'grammar' means 'subject’; not the English grammar -- then
you will be 'glamorous’. That has to be understood by

all of you. ...(Interruptions)... If there is ‘'humour’, 'grammar' and 'glamour’,
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then people will pay more attention to you and they will be able to take you seriously. If
you speak in a very serious language which is not understood by people and which only
Harvard and Oxford people can understand, then it will not reach the common man.
That is why | try to sometimes add lighter one-liners. There is no other intention.

Hon. Members, before | go to Parliamentary Affairs Minister and also the Leader of
the House, | would like to say that the Finance Minister and a couple of Ministers also
want to speak. We should give them an opportunity also, but there are other names also.
But if | take the names, then there is a request also from both sides. There is one Bill
which is pending, which has to be disposed of today. Then we have a function also.

THE MINISTER OF FINANCE (SHRIMATI NIRMALA SITHARAMAN): Sir,...
MR. CHAIRMAN: | will give an opportunity to you.

So, please bear with me. Do not think otherwise. | know the love and affection
you have. Now, we will hear our Parliamentary Affairs Minister, Shri Pralhad Joshi. Will
you speak in Kannada?

THE MINISTER OF PARLIAMENTARY AFFAIRS (SHRI PRALHAD JOSHI): Yes, Sir.
You know, Sir, you have a lot of connections even today in Karnataka. With your
permission, | would like to speak in Kannada. *

(Contd. by SKC/2M)

" Pp 114-116 English translation of original speech made in Kannada will be issued
as supplement.
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SKC/2.55/2M

FAREWELL TO CHAIRMAN
SHRI PRALHAD JOSHI (Contd.): * You share a very special relation with
the state of Karnataka, and even today you are well-connected with various
people from the state.

Sir, the way you have performed your duties as Vice-President and as
Chairman of Rajya Sabha, it offers immense inspiration to the present as
well as the future generations. You have been a constant source of
motivation and encouragement. Besides, you have been a mentor and a
guide to all those serving the people of the country, be it in States or here in
Parliament.

| remember those days when you were serving as the Party President
and | used to be the Vice President of our Party. You would call me and talk
with utmost affection and respect which you also extended invariably to
each and every District President. One habit that we all need to learn from
you and inculcate in ourselves is punctuality. Punctuality is a prominent trait

of your personality. Any programme or meeting that you attend as Party

" English translation of original speech made in Kannada.



115
Uncorrected/Not for publication-08.08.2022

President or as a Minister, your presence always meant to be well on time
and required us to be there 10 minutes in advance. People attending those
meetings would often say on a lighter note that the Headmaster is coming and,
therefore, we have to be there a little early. This practice made people punctual
and more responsible towards their work and duties. Even as a Headmaster, we
can say that you were profusely strict with regard to the discipline, and equally
soft and affectionate with your words.

Many of our colleagues and senior members have talked about your love for
native languages. Sir, you have always exhibited immense love for your mother
tongue and with the same love and respect, you speak and endeavour to promote
other languages as well. Along with the language, you always wore the traditional
South Indian dress in bright white colour with the same pride. Only during winters,
your traditional dresses were a bit different.

Sir, you never neglected your language, your traditional dress code and
your native place, Nellore. Even after being an occupant of this highly prestigious
post, you called me a couple of days back to work on a pending project in Nellore.
Besides, your NGO is also doing incredible work for the betterment of people.

Sir, your relation with Karnataka is very special. | have seen you as All India
secretary, as All India President and as a minister and also after assuming the

post of the Vice President of India, even to this very day, whenever you are in
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Bengaluru, you visit Janardhan Hotel. It reflects your simplicity when you visit this
small hotel. You visit it just like a common man where people can walk up to you
and talk without any restriction or any prior appointment. Oh yes! You get amazing
Masala Dosa there. Moreover, it was really a very bold and audacious decision on
your part, when you declined the offer of the post of a Minister and instead
preferred to accept the responsibility of the post of president of a national party.

Sir, you have tremendous knowledge about the unification of India and
leaders like Sardar Patel, and you have written numerous articles about the same.

In those days, you spoke in a rapid and rhythmic manner and | used to
translate your speeches into Kannada. While rendering simultaneous
interpretation of your speeches, | would find it quite challenging to be able to keep
up with your pace. Your speeches had a combination of both humour and
seriousness touching upon crucial issues at the same time. You have been a
source of inspiration to party workers and many more people beyond the party
spectrum. | have always known you as a leader with a charismatic personality. |
look forward to receiving your guidance in the future. After this, you will enter into
a new phase, and we hope that you will continue to guide us in the right direction
with the same enthusiasm and vigour as has been the case so far.

| wish you all the very best. Namaskar! (Ends)

(Followed by HK/2N)
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PRB-HK/2N/3.00

MR. CHAIRMAN: Now, Shrimati Nirmala Sitharaman.

THE MINISTER OF FINANCE (SHRIMATI NIRMALA SITHARAMAN): There
was a correction; it is all right.

MR. CHAIRMAN: In the Bill? Okay.

it SgrHTafr (3 'REen): AR, 3US BRIGT &b AT & JaHR IR 3T
S po GG, Sl g9RT Sl g9 R8T, 99 R H g3 WX 79 9 Ho Bl
STANT AT 3MYD! Ygell TR S A S8 |, A FiT H &9 §, 99
A H a1 [l A1 STyt Sl & 8- R, YaRIHT HITsi_ | U faerma
el b 1Y 3IDT TR Y, FTHAH AT STITDI Sif BT 81 s §U I AR
31T ST BT I8 AR WX S8 H d01, Al W gl fh gaerrd & foly ey
B ITel Jal & WY H, BIF <Idl &b WY H AT il H 3T BChy, Ws I
3T BCHR Sila T AT AT 21 AR, T g9+ H I8 g1 A1 fb ol |
gCHR ol dTel B 1T IRAT I 1 MY 3H RO AR AT DI Gfee
31U Sitae & Bl 8H AN+, A &1 &l | Ydc BIRS Bl 7GR
PHfAAT 'Woods are lovely' BT Scoid T, TR 51 § 31TTd SHid- I SIS H
QAT g, A1 g9 IMGC BT B U AR HIIdT IS AN & - The road less

travelled'.
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AR, 3MI il BISHY B IRAT IHIT 3R TH HID] 98 B AR
URT B2 37T H ST MY TSI i Siid= H Uid I@T, A1 39 [GaReRT
D1 A1, TP A= dTel I A< g8l T8l A1 39T Sl {0 @re-di &1
QMeh BT &, ST Wl IUTT I81 8l sicl AT, Ig I 84 Fa-1 g1l v 41
3T 37U TSI ITcTeh TAT DI T8 ATTDBR YOAT Dl b BH U dbiaa=T
Y TIT KT AT | AR, J&1 Sitae b1 79 8, The road less travelled', SEH
TADR BT JATYA BIIaR DI ST I Sitae & i Fauor Hi@nl 3R
BT TSI &b el B, AU JTgSIeiol MR AT & 7fey &1, <l
P Al TG el 81 I8 3T Rig b1 & 3R I8 3 arell difeal o
BH URT BN AR, H 319+ FI5fl 31 Hd & IR § $B sl bg-1 gl
R, H GG & wY H 7T, A1 3AMd A hAccicd HHSI H BTH B Dl
Ul S AT (Al AT MU Bblg TRTI T8l o1, BTefifds H fUD! g5
Ul 3R ST X1 &1 991 g {1 ugell AT & JHst forar & amadh
1T DTH DR P 77 36! IR A §H Tcb hxeh AT STx] &1 TR YRTEH
T (Y, I8aR B, ST Y& 3T B 81, g8 F9d T8l 5| I 7T a9
P IR W T 66 Al MU $ 39 o7 Ul & ®Y H g9l 8
aTell 'R BT 9IS, I D1 AISH DI 7Y R F HIEH, R AER| Dl S8
b, Sl 3Aqdh ST B, faricd o1 BT &, Ractran A g1 Fagr fyel
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9Ifer 3MYehT fehe=1T TTERT oITG &1 SMEYThaT Bl Sl DI 3fieh IR <2 Bl S

TeAIC FATH B, SHD b1l S B 39 Aol F AThd BT B Hehdl o,

I8 BY 3MMTh AT NEHN ST

AR, 519 H SUGHIYRT & ®U H 37T, 9 31 AUb Wi $B 3R

ToTSIh! Y H DBIH BRI DI AR FeATl AR, H we1 argm o it would
have been very difficult for me to carry out my responsibilities as a Deputy

Chairman without your guidance, support, advice and encouragement. @X

THROT 27, URT BRI 3R 78 @Il 1t was a privilege for me to work
with you. P& i, ST FIR 3MMUS Pe, AP Afeica A AIEl, ITH1 H
Il HRAT AT JATYh JATARVT 3, BRIl F - FAY DI qreal AR S
T < oY, ST el ST w81 dRd o f& Indiscipline s violence', S

ARE MU (b TRE ¥-IATHT Bl Siia H SART, I b YT ID] T,
gt & Uiy o4, I8 g9 ST

(20/LP WX SRI)

LP-KSK/3.05/20
it SREY (HHANTA) : 3 5T F9T H EHIM $al, BH J9h] Faer fear fh

T ] BT AR STTed<e a1l Ife 7Y Bl, A ¥ db g6 & foru
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JIR Bl 1 I8 989 & oY qaied W9y firel, Je IS AR qrer &I HihT i
BRI

HeIed, Ul 3 a1sd IRHT H T SR Bl oI, S A& gl
D1 HihT <11 & 3MTh U™y fIe 3R gFR & R H 41 aaran 11
A1 g T I8 g T 8, I8 JAUD] WHIde ToR &l A4 el 4
el 3fR TIeaT Pl AIE B Y Bell 3R &HdT 2| T Yidd | 3911 a7
BB DI DAl - I8 AGAT 81 IATYDH TG &b &N H 91 AT I H AgdYYf
dId BB DI IS 81 AR, I H Ub I & U H +{1d §od1 T, Tl 31 IS
& T 31Tue gep it dat oY, ST AR fQHRT 3§ <= 2 3i) 9 317 d1el 99y 4

SHIT BT BRI R, U HET AT, "If you are not well on facts, you will be

in the Well of the House." ¥R, U darad gl i, I8 e & g1

P8l TS ®, "Thoughts that breathe, and words that burn" - faaR <1 T4
ofd &, I Sidd fIaR 3R 9eg, ST Sgfold &xd &1 9%, H 9P JaiRe®
Il 1 TR YT &1 3 Fa & F¢ H, W TR A A1 R3]
& A9y # 1 dE 9 Ui Maifdh forad W= &, #7 S7H A Uh-Td 9 Bl
&V R DI SR BITRILN DI T AR, FA o1l Irodiid U= ST Y b

rules, conventions, practices and precedents, Sill g Bldy A B 999 &
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91 8 &, S [qu¥id Gep 4t =ioT 7 81, 3R 39 98 811 21 & - I8 H Py
AHT g

R, Gy f+19l, Bl & gl 3MYd! FATGT, I781 & 0T Aol
3R 2155 989 81, d 99 & et JRaera 3R 8199 9 9o, a1 99 fa
3! ST TAUTST T, H IHDBT Hal BT E - H I8 Wl 8 Foball g

AR, THD 1Y Bl A BIAS-19 b FARNYl 3R T Yol drel &0 o
T &F 9 Bl fe TR A WEgE B B SR TR S % 8,
B! U BT SR BT (ST, YRS fBar q21 wifds & i &f &4
39 STa # fhd ARE W W-3TRINA ¥ AR, 39 forg it 4Ra fowam)

R, H 3MYH HI Qb TATYH, I Al bl T &3 F A Bl AR
RIT gl H SR UR 3 {1 &8 Fehdl § b 3 man of ideas &l
R, § 9ga dfera 7 g g fo #9 enuat wrRi-2elt a8l fha- ey v
H Tl Ugell - Rules of Procedure, ST RIS theMe el didlf~aie
A BT &, T TS & FHI B SR o 0T GUR Bl S 8, ST
I AISAS B b [oly ©ed ReG HHST BT TS+ (6311 39 391 R
H TS 3w g U § @R AT Uersidl 7 Ht s9&T oo fhar 81 98
& HII-A oG FHI DI AT F BB H ¥ IR &1 - AMqDb]
AR I TR A5R IGAT, SUB] Ieoig BT, 98] § IR B ¢ -

D! FARAR BITRTeT IR AL <1, | g7 9! il o1 el gl
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AR, 3MUh Ial T YA 2| ¥a g AfIdrerd UuReld 8l, $9d forg
SHATATSH &b IYANT H Jeolg-1g I, Ha H fSICgore & & &l
i, $-3AMfh R 3 Ieoi@g Wk - @ifdh geod 99 H 84
CEFIATSI I 37T Bl T2l Il Hebel, GAY [HAT B UTlel Tel HRel, &H
O fepa

TR, ARG HIHI3I & IYANT & IR ¥ 98 Hal 7 8, <Al § 39
&Y 3§ Ueh Iooid DHRAT AT IR | & il graford res 8, S I8l
&Y ¥ are-faare d &feH g a8, I B ST BT 1Y, :Mue 39
R U HHC! g97s ATl I8 AT 7 59 IR Ag@qul B 6T 3R I|H
31h HITIRAT & BI%I Teq Y Y| IS AU FAdTeT DI B YolTell H
GUR & fe1q A |fafcr &1 e gl

AR, AU ST BT I8 Ha2 &9 ST AN & [Ty SHIT YR & HY H
T2 {3 3170 7TTa & Hdlea U dd Ugd, % YRAR H Bl TSI § TE1
Ve, AT A1gfhel W Tpel, Dictsl DI ATAT DI, AT el Sil & HIHOT 4
IS g, 39 QaTATdT Bl olexRT &1, fhe R Se 3 a7 =71
g, IMI U IR HRIGA F YRA ST UIeT & IS 3ege] I

¥ HATTAT BT STRICE, 3MYSHT I IU BT 9 A+ BT AH, [ 15y
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HHT &b TIRAT 3R I & SISl T gga-T1 arT, f$ferggss ufesrsd
ATSH BT Sooig-1Y TSTd 3R 87 BRI

AR, H i W &1 Aol Db ! G WeH HRAT A R, ATqh]
&[F U, 3ATqeh! ARITEIET SR e - 3udh fdicd & U 3D
Ugcl &, Sl & 3TTSiiad ddd <3|

(MKG/2P UX SR
MKG-GSP/2P/3.10
it gRAe (HHETT) : R emdie & Sigid SIRE H SR SI. WIEH
S 7 1925 H IQUlvg Pedx AR oot bl &, Ia! Udh Ul &,
Bl G Bl b IT M 36T & AT T8l Al Sl WS TRVl B &,
SBT IERYT HRATN U gt § 59 A e 81, S9H 3MMUPh IdR IR
&Y W oy

3T ¥, NToT FHT P 249d T P SN 3T+ Hel AT, IJg WG g4 o9

dd IT &, a9 o8+ | Y& Sir, you said, "As the House of Elders, we
need to lead by example. It is a privilege that people bestowed on us. The
expectations are high. Our responsibilities are onerous. We can ill-afford to

regret over lost opportunities that we had. If we fail, we fail our people, we

fail our nation." S¥aR I YT & b &W@Uﬁgﬁ, 3! A BHLIT 37|
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g, YDl IE AhIdT BHIN T I8, <2 AR BF FIHT 37 g4l aRE
ARG 3R SEdE H7d I8, 95d-98d g-alg|

Sl
MR. CHAIRMAN : Now, Leader of the House, Shri Piyush Goyal.
[T & war (3 TR M) : AT G JEIGY, TSl AR &3 Ji9S
=T 7 ru1-379=i 97 i1 b 3 U 8, NiFa! aie= &1 "t a1 [l
H DI B {6 &9 TG BT HGAG IS % Sl 84 G & ot 4
HeRe BIfelid &, ST aR H ATST Y U1 91 ¥ e |

arR<Ta 3 U a7 89 |9 & oy dabell® Bl & % Ue dRW <! ars
&, 31U S{ig T eS| Il ST ¥ AT &, AP Ui g¥ &b BRIBIA DI,
3P Fhol 3R Ueh TbR H URIgTiAd BRIcTel bl 3R H dHen fb =i
I URIBTRIS Dol | $h! G i 89 99 & oot § B, A1 8 9
YD SFFURRATT W &9 TG Bl Thellth qil © feh 37 M dTel 3Tl T |
31T FET e vl ford freger ki 9 319 39 9e & dRiaTe! IS, 99
A9 DI B9 HE B, UR I8 Al IHicl BT 9 8, §9I ol I8dl o) Usd
qie a1 7 T TR | M0 FATE U A g FHT TATS 8, TG DI TRAT
QTS &, SUD a1 H BH 3TH! YTal b 1Y 377 (8T8 o | H FHeia g o &4
A9 & FlRTTd 3Hd W1 T 3R WRYfed rHd I, I Id Ui aui & 9gd
3T T B
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3P HRIGI H Igd Agcayul g forg T, RTe1 g4Ta 4R Bl
RISTHIT OR SR 89N gfeTd d wad Yedl YS! Hegeldl § 59 dad ¥
9gd PRI il o9, f[aggs wRd {6l 9e TRig dearr &l
AT GRETT B, $91 31T S5 [AST4 AT 7 31 foffdvT 81, IS e
DI 91 BI, ATTATSI DI GReM & T H [T &1, Jarsil & N I 8l
T &, SPhIAIHBe dIh) Hae BT RSTIS S BT BTH ATAD BrIdTel
¥ T 7| GRS BT Udh d8d HecdqYl [det 30 HRIGT H 914 fdha
1| fE T & 1T, BTHRT & forg, |arsT | 2, dfid ol & Sita= |
T T SHEIT 3NN IATE 5 BT B1H 99 IS o 3T BribTel A fhar 3R
§ Al g o 3 94 483, A 9 H1H WM &Rl 3 o SR, 519 39
TS BT N R BT Siaar forgT STRITT

3Yeh] A I 95 BIT! Y A ATl 3D ARG H BT B
D1 HihT U8el UTST BIIddl & WU H, hy JTeT-31e7 TRl Bl ¥ g,
3TETT-3TeA ATl H DBTH DR §U R hR 3D A1 T SR fHf e &
wY ¥ 3BT ANIGRI ATl ST 11 fdh B TT-37eT Bl H &4 BT
HRAT B, B A GG AT A7 AT S b (TSI Dl SN Sebx ST &,
79 IR ¥ $9 S BT A & M1 A18d o, [Hd UHR H 59 S &I

A ST @8 &, S9H A 91 980 9 NG, 984 $8 A

HHI-THI YR {1 AP U1 AT BT AT e (2RJ/THST TR SR
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AKG-SK/2Q/3.15
1l TGS TR (SHATTE) : 31 YA HIG BT HIhT (AT T AT ITS AT
g T 2010 # 19 # Ugell IR Hi¥g 91, 99 § Adbs ARE A H Sldb A
JS AT 31 HiFe g9 A-IR {9 81 gU A, 59 Jurq &1 7 31 AR Al &
fare & IR H U f9dt SgIeed fonam a1 3R gARY urel & gy 3 =1 alar
D1 AT AT TG H ATST T AT, 31 UTferd™e § IR a7 81 gu | a8
U TR BT 7l 6F 211 9 SMTA 3 oIl B o7 ThR A T BRIl
goraT, for g 4 fewrd <1, i g A qasman fob 1 fawy v o,
I arqd H AR oIy A8 A Wi 971 9gd ARl 8l W1 3fSThd
S W § 9 §9Y B! Uleal &l 8 G &1 8, S GHY IHY B greg)
T BIF & PRI H [q9g I 1 g1 81 77 b 2Mme 45 e T #-1 we+
W Fofll Ueh UhR A Yeb Y A B! Sl [2eeh &l &, I8 f2ad AR fad
I ol 5 3R T & foTv AR forw |ivag & w4 § BT &A1 G- &1 17|
(81t STHTafT 4757417 50)

JMYb SaT & R H s AT IiFe] o b 9rdl bl a7, Ja-

3701 g THRUT 2R Y| SUHHTYRT HEIGH, MU ST TehT2M TRTIV St b

T W B Y §7h I[STIaD JIR &b 9R H [TRR A 91 11

I HAT S = 9 A dbdT ATIg STl &b 37U By AN SRR 3TgHal
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& IR H BH FIDI AT BT b dhdT St &b S &b i Usd,
= &9 @l B T Ht T9 fHar 7, STH A tE 7 dafor, §E3 ©
I 3R <RI © SfFT1 S9! Uard &) § 98 ofd I8! g1 H qHsrdl
g, d JTCI-37el QTR U §U <1 & BIF-BI- H Y &1 §H - S|
3U1-37 &5 H <l 81 Udh UbR A S Bl SHIAT IRIIDHAT3 b gR 4

AT dbdT ARG S -1 98d TexTs ¥ fFad & 2, =9+ fean g &i

U B, NTIh BROT SHT ST1 idT TSI D Sia A% 8T

U1 UBHR AN & IR H 3791 B3 A Gl 7 91d Bl ITh
I AT, STdT [, ITHT TAR, T A B AH T Hd &1 B ydR 4
d BH 9ah! URT B © [ 37T AIGHIT H 91 BRY, IHD! 95 AT =i
g3, dic d W |l UHRINE &-d 8, 519 i A ATJHIN H d1d R ol
T I8 T & 919 g9R 7Y A 998, 99 99 88 St 7 e«
&1, A6 dbdT Sft 7 qRa ®el - gl A Giedr |l s bR 9 3o W
ORI il 3iR T8 Sil Dl {S 31 17 o &4 |l A1gHIT 3 3191 hardel
W 3| Yo TR I dehdT Sif g4 AR I I gl Al bR 8l &, d
ORI 1 |l gHITAT B € b 9 fFRId A 91 DY, 3791 91 3] TIRE 4
T, TR TS AT dRih F G| IThT TS I8 & (b AT @RI 2]

T ITRUl gre-fadre el &1 81 Gdhdl &, Ad¥< 8l Jhdl ©, olfhT d99c
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7 foraT S| | FHSIAT § [ I8 S9! U ARy I8 {6 S8 HIRTeT &l
{5 121 3 firet % A GATS WY A ol I, AT axld | el

IIRT, J9 ST @t 91 Bt fad i, I8 e §9d Wa9rd § 8
2l dis W vy 81, o9 fed & @i 9§t = 321 81, a1 991 ddbar St
19 H o 7 $ GSId <l {4 w7 3R B JIeHT 13y, F1 2 SR

HAT SIh & AT 81 &

(sft quTafay 4787417 50)
Qeh Y3 AR B Sl BT WIHIA &, ST Dl 2 DR Bl Sl WU g,

§ qHIT § [ &9 9T DI SHBT 3TT-37el THY IR 14 el 3R I8 o4
ST R 9 Ae H1 Aia] B A1 2|

(23TR/THATUT UR STINT)
YSR-SCH/3.20/2R
£l TG MRS (HART) : AT FHTART FBIGY, b ged H Fa bl
IATGHAT b IR H | A1 GG AT Sff 7 Y Sooi bl 2010 & a1
q 9 & DI I 3ffereh IcaTaehel 2020 H, 82.27 UlIId Y&l 8, Sl 2010
& 1S, 3MYP -IJcd H 59 W& B BISURC Hrslaefac! T2l
AR, U By ALY GGl o MYD] YFgUec! & IR H 1 DIl b
I A IE 954 318! 91d 2 o 3119 9gd Uagald 7, 8% 1ol Dl qAY W
HRA &, IR IOIId SiaT § &3 IR 84 399 ddhalih W1 Bl 21 g9
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ot ) M H, ofiex i 3 Sriforer ok #, 519 &9 <F ug=d &, @
T Ugel B 3T Ugd Sl & 3R 8 IR ol G F Ul B HIfST Iw B
1 JTThT IS HI XSl B1 379 &4 I8 A bl (el o dagqued] foait
Feayul g1 § FHeIdT § [ I8 AT 39T ¢IRT < 61 e ™l © b g
3T ¥ I e B &, Sl 89 GIbl B &b (oY i &l ATqhl
DI &l § fb 80 9 3e8] aRE W B4 BN | Y- AHY-HHY IR Fia|
IR fagmgat & forw 21 Jeig Y fohu, adpemeg Y g, e g9 a4t
I AT AT B

AR, W A1 & b e I8 Sl Siia+ I 2, Q97 & Ui g Sl
3T &, 391 B9 QaD] Udh 370! (AT a1 B 3R §H Jad ol I8 T I8
31T IQTBNUT 2| T Wi 4l YD HHASII ATAT Dl STd UG, Gl AR
S, 1 I A 37U BRIBIA Tl H ggd S| W el 3R T
312 ISRV b WY H d AU BTH H AR

AR, §9 I e o (U] YU |, ! I[STIcrs GBI 4,
3! HTSTHS Rehel W AR R YHR I 39 ASH Dl FATIT, AT I8
TS AIAT &1 B9 |9 319D U, MMTP -Iqcd & WY Hasl &1 &7 FH) Maa!
STHIT 3T 3TIR 3720 ¥Ry & folU WIraT A 12T R § 3R RS B &

N

P 31T 3T WY B9 Fh! ANIS I <o el 3N B Fdh! U1 R <o Yail,

Igd-9gd gIdIg| (TATST)
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£ Uiy : g=gaTe, digy |

A, S H9 g H Bl hEl, BTl IHY BT JUG A1, <lfdh qd
UIETS] BaR 81 T &1 ST 3TlTa] 3R Wl $8 A1 Ja¥g diel dargd 9,
SIfh T BN UT 34T I AHY Tl &1 A4 84 Ueb fael Y o1 8 3fR 21mH
DI BRIHH Wl 2, ST H 3MIH I $B AN Bl diel- bl HibT T8l o YT &,
D] MY =TT H A TTgT|

34T 3MT AT ANTIS B U g 8, Al BTN BT -
31 T I {31 B I8 qT 31281 &, SHfey H I8 Ul 2, 394 3R
BTs 31 BT BT YT 9 HRUIT

Mitron, | don't want to make a long speech. | will be speaking anyhow
in the evening meeting also. But these will be my last remarks. | don't
know whether we are going to continue the Session or not. It will be
decided today. | think today is the last day of the Session. Keeping that in
mind, | will just make a few observations.

We are the largest parliamentary democracy in the world. We are very
fortunate that our forefathers, the Constitution-makers and the great
freedom fighters have given their life and their best to the country and gave
us the great Constitution and this parliamentary democratic system.

Nobody has forced it on us. We have taken it on ourselves. In a



131
Uncorrected/Not for publication-08.08.2022

parliamentary democracy, we have the Parliament means the Upper House
and the Lower House; then we have Legislative Assemblies and the
Legislative Councils, wherever they are; and then we have the local bodies,
the panchayati raj institutions. These three tiers are very important. In this,
we being the Upper House, the House of Elders, we have a greater
responsibility. The entire world is watching India. India is on the rise. India
is on the move.

(Contd. by VKK/2S)

VKK-BKS/25/3.25

MR. CHAIRMAN (Contd.): Keeping that in mind, | only appeal to the
Members of the Rajya Sabha and to those who are going to come to this
House in future, to maintain decency, dignity and decorum so that the
image and respect of the House is maintained and people will be receptive
to show us, to hear us and also to follow our advice. This is my advice to all
of you. As | told you, students, rural people, ordinary people, etc. will be
watching the parliamentary proceedings. That is why, sometimes, | have to
intervene, | have to be strict and also | have to take not a happy decision of
naming some Members. Otherwise, it gives me no enjoyment to take such

extreme action. | have no ill-will against anybody or any party. On the day,
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when | was selected to be the Vice-President of India and when the Prime
Minister and the then President of the Party, to which | belong, told me in
the Parliamentary Board meeting that | was being selected, | was in tears. |
did not ask for this. But you know, as a disciplined soldier of the party and
as the party had given the mandate, | obliged, and | resigned from the party.
There were tears not because of my shirking the responsibility but because |
had to leave the party which had given me all this. That was the occasion.
Otherwise, there was no problem at all. | did my best to maintain the dignity
of the House and | tried to accommodate all sides -- South, North, East,
West and North-East. | tried to give opportunity to all sides of the House. |
might not have given them enough time that they wanted but each one of
you have been given time, whether it is Zero Hour or Special Mentions or
Question Hour or discussion and debates on the Bills. People want the
House to Discuss, Debate and Decide -- 3Ds. They do not want the other
D, that is, Disrupt. Members always say, 'Please do not pass the Bill in the
din'. | do agree. dg8 IMYT T <711 For that, simple solution is that do not
create din and do not pass the Bill in the din. This is my advice to all and
also for the future because whoever is going to occupy the Chair will have to

follow the precedents and go by the decisions taken earlier.
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Of course, | will speak separately regarding normal feeling about
politicians and all. | don't want to utilize this forum. The respect is declining
everywhere because value systems are declining. Keep that in mind and try
to do your bit while committing yourself to your ideological line. But see to it
that the democratic principles and the standards set by our great people are
followed. | am not of that type as people often talk, gl precedent, BRI
dissident and otherwise, resident. J AT H BRA aTeT T8l §"I | never asked
for precedent, never became a dissident or never confined to residence. |
will be moving around -- going around, meeting, greeting and talking to you
all on larger issues. | will not get into politics, as | told you. We are all
working in our own ways. We are not enemies; we are rivals. We must work
hard to outshine each other like competitors but not to run down each
other. This is my last advice to all of you. My wish is, Parliament functions
well. There are many Members who are very good speakers when given
opportunities. | see even the new Members coming prepared and making
great contribution. Brilliant speeches are made. Sometimes, brilliance is
lost because of disturbances. Unfortunately, in our country, the weakness
is that the media also does not report if you speak constructively. If you

speak obstructively and do something unusual, it gets coverage. It is the



134
Uncorrected/Not for publication-08.08.2022
weakness of the media, and media should get out of it at the earliest without
trying to give some reasons here and there.

Friends, language is quite dearer to me. | am happy that the
President, the Prime Minister, the Chief Justice are speaking in not the
same language but in the same vein on respecting our respective mother
tongues.

(Contd. by RL/2T)

RL-PSV/2T/3.30

MR. CHAIRMAN (CONTD.): First mother tongue, afterwards brother tongue
or any other tongue, no problem. But, primacy should be given to mother
tongue. Please encourage mother tongue in your respective areas. | would
like to see in my lifetime that the Parliament, the Assemblies and also the
school, college, university, vocational courses and also the administration,
everything should be carried in their respective State official languages and
there can be translation. There should be translation. | told the Secretariat
and | am telling you all today, before | leave, there has to be a permanent
mechanism. | will come to sign that file on 10" Morning. | told them whether
the House is there or not that for all speeches, translation should be made

available, not at request even otherwise also. That is the process that has
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to start. The proceedings of this and the administration also, and also, |
want to the see the arguments in courts, district courts, High Courts and
Supreme Court, also in respective Indian languages and the judgements are
also delivered. It is because, | do not want to use the word, 'litigant', people
who come to the courts, they do not know English. They will not be able to
understand the judgements. So, it should be. But it will take time, | am
aware of it. An honest beginning has to be made, and we all should move in
the direction and having communication in our respective mother tongues,
that is, encourage Indian languages.

Friends, | would like to conclude with a hope that we move forward. |
am thankful to the hon. Prime Minister who has given me love and affection.
| am thankful to all the Ministerial colleagues who have all responded to my
queries any time for consultation on larger developmental issues. Also, |
would like to thank the Leader of the Opposition and other leaders on this
side who have cooperated with me and also the Members from different
political parties who have given a helping hand and who have all today
participated in the discussion and said so many good things about me.

Thank you very much. | am really moved by your love and affection.

gddiq, THDX] (Ends)
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MR. CHAIRMAN: We will take up the Legislative Business, the Central
Universities (Amendment) Bill, 2022, Shri Ashwini Vaishnaw.

THE CENTRAL UNIVERSITIES (AMENDMENT) BILL, 2022
THE MINISTER OF RAILWAYS (SHRI ASHWINI VAISHNAW): Sir, with
your kind permission, | rise to move:
"That the Bill further to amend the Central Universities Act, 2009, as

passed by Lok Sabha, be taken into consideration."

MR. CHAIRMAN: The motion for consideration of the Central Universities

(Amendment) Bill, 2022, 39 3 TR 4! $© I AT © AT 918 H R4
2

SHRI ASHWINI VAISHNAW: Sir, very short.

Y AUTAR : SR 311 $© qrer1 8, A1 ey | Fiferg, are 3 qRT ST

i 3T AW : W, Z(AYIC YIeR <2 bl I H Yeb I8 &1 Hgeaqul
HFex g1 T ave § A1 9= #3137 A5 AlG] Sl - dreile..

it FUTART : b | ST 391 8l [ I8 oRes) a7 81 a1e |, qRT Q@
d1d HRAT RS SAATY, BSE & QRT USSIA &1 A HUAT 8IS H I3
STSY 3R S Y Agel 8ldd | €, T AN W SUdT UgT 31 93T 3R T4 Bl
IMYT ISTgT| TG ST, 37 3T IfeTU|
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7 3TeA WG : W, O ARE | AT YaT J31 1 g Q] Sff 71 Q91

H TIRCFIR WX Bl ST HRH & folv Uep =37 fau= fear g @R

TITRIIRT &1 Tab 1T W adb, T 31 e 33T 8, I9H 98d IR Aaed

S YeTd, BT5d, HSl, TIRYUIS, d1exde], 39 Id& [da &t Tdh AT -
(51t Syl 715717 50)

T TRIP & U SISTT BT H101 81 T8T © 3R 31 e b b | U 9=

ATTd & SiaeT # WY Farferefed =it JITdT Bl AT SUFHTALT Sil..

SHRI TIRUCHI SIVA: Sir, it is to be moved by Shri Dharmendra Pradhan.

..(Interruptions)...

SHRI ASHWINI VAISHNAW: | have taken permission. | have taken
permission. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: He has got permission of the hon. Chairman.
..(Interruptions)...

SHRI ASHWINI VAISHNAW: | have taken permission. ...(Interruptions)...
SHRI TIRUCHI SIVA: Sir, it is listed.

SHRI ASHWINI VAISHNAW: | have taken permission. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: The Chairman has already permitted him. This is
for your information. ..(Interruptions).. Please. ..(Interruptions).. Please.

..(Interruptions)...
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SHRI TIRUCHI SIVA: No; Sir, in the List of Business, it has to be moved by
Shri Dharmendra Pradhan. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Please. ...(Interruptions)...
SHRI ASHWINI VAISHNAW: Sir, the hon. Chair has already permitted the
Railway Minister, and on behalf of him, | am moving it. ...(Interruptions)...
SHRI TIRUCHI SIVA: That you have to tell.

(CONTD. BY DC/2U)

DC-VNK/2U/3.35

SHRI TIRUCHI SIVA (Contd.): That you have to tell. If you speak without
that, we cannot understand.

it 3Tt AW : AR, §1 Hd HaCH bl Bl [ddT] 3R STH Toil I AT §Y
IRAIAT & BRI I H Udh Coics, dal 08 3R BIhs he¥ bl STovd Bl
U TRIUIE HIdhvs hexX Bl JIR B & o0 59 [9d & gRT T Io o
FafaEt o WA B ST &l 81 wfaerfed fagafdenea gar @30t Sit &
TfcreTfa fasi= &1 ATbR WY < BT Uh 9gd 991 YA Bl...(TaEH). .

1t STUTIRT : WIS, WilST| AT Fa+ H il I |

it 3rea=t qwrg : IR, i favafdenea Yo §3rera gRT ddtferd 8T
3R <2l T e Yiferdl 3R R1er #A3rery ol gopehere A Refcs Sl
OISt &, 39 §IRT BIRAITSTCS X2
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Heley, H wicerad faeafdenerd & q H SI-9R 9 941 adl 8, S9h

915 we can start the discussion. 2018 # T¥Fd Yl US CIAYIC YA SRECYT
I TARIREIRMS I WTUAT & g ol S99 SiWuic H+vic, Yold

AN o\

AN N Y O o\ AN NN AN ANEA ¢ C
CHICATS, Nl RICRT - g1 HH Relcs dgd HIX dAS XIS

gY...(TaHT). ..

11 STAHTRT : HUAT I 96 DY g1l 7 B | BTSY oA 81 2| Wi, Wil
Y Il AWIT : TR, TG, dich, TN - 37 I BRI BT IRY fhar
AT 21 SHH 319 qh Pt 725 Tocd USHZ of gb &1 ggal o9 Ugue i

T3, IADHT Igd 31281 RoTee g 3R Agdh! 984 310 wiaved 1l el 2131

9 [ & §RT UARIRCIATS Bl Uh Heg el JIarae! § dwac [T SIe,

AN

JuUE foham SITU HEISy, $9G Urd Bidbyd URATS &3] Ugdl, Tyl
BIhES DI, TARI, AAgS N9, O foors], e7ed, HSIRIA IS4,
MRS §STofold BIR 3RS YIhRITE!, = TS, S BIggio
BT B TRIATA &l - 39 Fd BRIl IR Blbg fhar e R, o
SAUHE Bl dicdh, TIggs! & | &1 WY (&hol Saoudc IR WY 9gd &1
fear strom, 5 i 29 eIk R < [Rved RS €, S a9@! 397
ST Y ST =i, STl Saude B T avE | 937 7 3Msesclsl &
1Y e B 550 911 3R 59 R ¥ 99 9RA AR Had ol g
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SHATrSITST 1 i) garr, ST i 9 3R Wt by ARY SaATclSiST Bl
SqaTHe A aTfcrerfart faeafdemera # grm

A8ISY, SH®I Urddl Se3d TiUIC SHMIMNET 3R SHhRoFaR
BTS2 3T % H Ve § BF A B A9 o PRIS DY Bl TaTel

SINCHC D] ST &l S91 ONE 3 8134 H &I IRg BRIS BUU & IRTUTT BT

SIRCHT Bl BT &l 371 Aad] BISHRII AlSIol, Y diIdh & higded -
ST D! STHRA & ol SHH U2 & HIRIST Tl

TEIGd, 9 JTarde! & 99 HF gSIaT | 891, S8l IR Nold Bl
SRETHIE B 3R S 3t HHRIST S H 3T-31eT S8l UR faaRid f&hg
S| NeTd & golc # 3ffelRS! 166 BRIS BIY &I e Bl #-7 e A
e & o 39 f9a IR 370 Jogar Forerd < 3iR 31T<T 39! uIRd |

SECIY
(T
The question was proposed.
MR. DEPUTY CHAIRMAN: Motion moved. Now, Dr. L. Hanumanthaiah.
DR. L. HANUMANTHAIAH (Karnataka): Sir, the Central Universities
(Amendment) Bill, 2022, seeks to establish Gati Shakti Vishwavidyalaya at
Vadodara in Gujarat State amending the Central Universities Act of 2009,

and the National Rail and Transportation Institute will be converted into Gati
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Shakti Vishwavidyalaya. Sir, the scope of this new university, new
vishwavidyalaya will extend beyond railways and include transport sector as
a whole. So, this is the second Central University in the Gujarat State. And |
have seen, earlier also, a lot of individual institutes have been converted
either into Centre of Excellence or Central Universities for Gujarat only and
not for other States, which is one of my observations. This Gati Shakti
Vishwavidyalaya master plan is essentially a digital platform bringing
together 16 Ministries, including Roadways, Railways, Waterways and even
UDAN also, which is connecting all the transport systems.

(Contd. by DPS/2W)

DPS-RK/2W/3.40

DR. L. HANUMANTHAIAH (CONTD.): And, it is planning and coordinated
infrastructure connectivity projects for movement of people, goods and
services. Sir, this University is additionally expected to provide necessary
technology and research to the transport industry. This is the intention of
this University. Once it becomes the Central University, it will enjoy greater
autonomy. That is what the Minister says. Is it a fact that when we observe
the other Central Universities, will this University get the full autonomy or

not? This is my question. Currently, this University provides B.Sc. in
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Transport Technology, BBA in Transport Management and M.Sc. in Railway
System Engineering and Integration. This is what this Institute is now
serving.

Sir, the objective of Gati Shakti University is to support vision and
goals, as per the Government, Atmanirbhar Bharat and provide best
possible education to the people of Gujarat. | just want to ask one more
question. What about the other parts of India, where from the only one
institute which is into the research and which is into giving degree of B.Sc.,
M.Sc. and BBM, people from other parts like South India, North-East India
and Central part of India are not going to get the benefit of this. Is it going to
be extended to all parts of the country and all the students can have the
admission here? What is the mode of admission for them? How are the
admissions going to take place? Whether the examinations are to be
conducted across the country, like, CUET, NEET, this is not clarified in the
Bill.

Sir, let us look at the Central Universities now. About this Bill, the
National Education Policy, 2020 stressed the need for multi-disciplinary
approach to education within institutions. This is a very important issue to

be discussed. The academicians across the country have raised the
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concerns that if a transport-oriented institute is converted into a Central
University, this does not match the multi-disciplinary spirit of the National
Education Policy. That is what the academicians say. And, the
academicians also observed that converting a University into a Central
University is just a matter of changing the name of the University not the
purpose of making the transport system across the country as a research
institute. Sir, the status does not help the growth and development of the
education sector. This is what the observation of the academicians is. |
wanted to have the answer from the Minister. It is necessary for this change
in nomenclature to accompany with increased public funding and autonomy.
But, in this Bill, the public funding is missing; the autonomy is only in the
saying but not actually being done in the support of the Bill. Sir, let us see
the other Central Universities in the country; how they are working; whether
they are enjoying the full autonomy or not, whether or not they are enjoying
the autonomy across the country. There are about 64 Central Universities.
Under this Government, Sir, the Central Universities have typically been
criticised regarding lack of permanent staff, poor infrastructure and poor

academic governance. That is what | wanted to bring to the notice of the
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hon. Minister. This is due to ideological clash between the administration,

staff, student and other agencies.

(Contd. by KLS/2X)

KLS-DS/2X/3.45

DR. L. HANUMANTHAIAH (Contd.): Sir, we have seen in Jawaharlal Nehru
University, we have seen in Jamia Millia University and Jadavpur University,
which are called the Central Universities, but the administration of these
Universities is not up to the mark and there is a lot of criticism of University
administration on ideological basis and in administrative matters also. A
huge backlog of vacancies is there in the Central Universities. The unfilled
faculty vacancies in Central Universities are a worrying factor. Sir, the
Government should know that against 19,366 posts sanctioned in the
Central Universities, 6,558 posts are not filled up. Sir, this is about 33.86 per
cent of vacancies in faculties which are not filled up by the Government of
India. Sir, as on 18" July, 2022, that is, very recently, the answer is given in
the Lok Sabha, that the ad hoc vacancies are 122, guest faculty is 1,931,
contract basis teachers are about 1,820, re-employed, who have retired, are
about 31. Sir, the total strength of these kinds of vacancies is 3,904. Let us

also observe as to what is the reservation maintained in these Central
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Universities. Sir, | wanted to bring to your kind notice the number of vacant
posts in the reserved category; the vacancies are 65.61 per cent which are
not filled, especially from the reserved category and marginalized
communities. Sir, about the number of vacant posts, General category- it is
2,252; SC category- it is 988; ST category- it is 576; Other Backward
Classes -it is 1,761; EWS- it is 628 and it is 344 in PwD. The total vacancies
are 6,549, which comes to 65.61 per cent. Sir, these vacant positions in the
Central Universities are of a very serious concern, which this Government
has to take very seriously. Just converting an Institute into a Central
University and not filling up any vacancies and not giving proper
infrastructure, will not be going to solve the problems of the Central
Universities, and also it will be a burden in the name of Central Universities.
Sir, the experts have called for reforms to the Governing Councils of all
Central Universities. This is a serious observation across the country. Not
only this, what these reforms include is to cap on number of members in the
Governing Council. Requirement of social representation and involvement
of the alumni is another issue which they have raised. Sir, why this is
required is another important question. Sir, the same kind of ideological

thinking people are in the Governing Council. So, the Governing Councils
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are not running properly. The Governing Councils should be above the
political and ideological thinking of the people. They should be experts in the
field of education, which is not being followed. Sir, including eminent alumni
in the General Councils is the global best practice across the world. [t
ensures endowments, it ensures accountability, and it ensures the
innovation also. The Harvard University, which is practicing this involvement
of the alumni, has given the best results in that University. It has become a
practice across the world that this kind of alumni involvement into the
University Governing Councils is going to help the standard of education
going to a higher level and not going to reduce it.

(Contd by 2Y/KGG)

KGG-MZ/2Y/3.50

DR. L. HANUMANTHAIAH (contd.): Carelessly planned Central Universities
Entrance Test, CUET, is another concern. The irresponsible and student-
unfriendly actions of the Union Government can be seen in CUET
admissions. Sir, CUET was introduced in 2022, you know about it. As a
major reform to the admission process in the history of the education sector,
this has been brought. Subsequently, what happened? The UGC introduced

CUET as a single gateway to admissions in the Central Universities, only
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three months prior to admissions and examination. This was during the time
of students writing board examinations. While they were writing board
examinations, this CUET was announced. Students were in a serious
confusion whether to write this examination or prepare for CUET. After some
time, the UGC announced that the board examination marks will not be
considered for their admissions. There were only fifteen days left for them to
attend CUET. We must also think whether the students who have finished
their board examination can write CUET in fifteen days. After the
examination, they announced that and there were only fifteen days. On
account of that, a lot of students could not efficiently write their examination.
Those who scored very well in the examination could not get good marks in
CUET; as a result, they could not get a proper admission.

In some centres, the examinations were cancelled. What does it say?
There is a lack of academic diversity in the syllabus and questions asked.
That is another important question which the students were raising. They
could not write the examination properly. On account of that, they could
score only 15 marks. Subsequently, they cancelled the examination and the
students were asked to write again. Again, there was confusion among the

students.
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When a question was put in Lok Sabha about this, the Ministry did not
answer. In fact, they evaded and told Lok Sabha that they will take care and
conduct the examinations further. This is not supposed to be done by an
organisation like UGC and the Ministry of Education.

Sir, the Parliamentary Standing Committee observed something. | am
referring to ST students’ overseas scholarship. In this, the Standing
Committee observed that the national overseas scholarship scheme
provides financial assistance to 20 students every year for pursuing higher
studies abroad, that is, for Ph.D. and post-doctoral studies. During 2014-15,
there were 20 students; in 2015-16, there were only 15 students; in 2016-1/,
there were only 16 students. What is the reason for this decline? Across the
country, there is ST population which is more than 7 per cent. Now, they
have become very competitive and there are very brilliant students who can
attend any examination. But, for the whole country, you can’t send 20
students! The Parliamentary Standing Committee says that it should be
enhanced to 30 at least. But, | request the Government to enhance it to at
least 50.

(Contd. by SSS/27)
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SSS-DN/27/3.55

DR. L. HANUMANTHAIAH (Contd.): But this decrease in trend is because
there was no proper advertisement and every student from the rural areas
was not able to apply online. That is another problem with the rural India.
There is one more problem. Their income ceiling is Rs. 6 lakhs per annum.
For Scheduled Tribe students, even an ordinary Group D employee's
income crosses Rs. 6 lakhs per year and it is allowed in other cases for Rs. 8
lakhs, but for a Scheduled Tribe candidate, you have fixed it as Rs. 6 lakhs
per year. So, | request the Government to look into this and liberalise this
economic ceiling at least from Rs. 6 lakhs to Rs. 8 lakhs so that students
across the country can be able to apply. This is what my request is. Just
making a Central University, converting a name will not solve the problem.
Provide all the infrastructure, give them proper teachers, then only the
Central University will have proper guidance. Thank you very much, Sir.
(Ends)
MS. DOLA SEN (West Bengal): Thank you, Mr. Deputy Chairman, Sir, for
allowing me to speak on this Bill, the Central Universities (Amendment) Bill,
2022. Since we are discussing the Central Universities (Amendment) Bill

today, | would humbly request the Chancellor of the Vishwa Bharati
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University, another Central University, who is also our hon. Prime Minister,

to share his wisdom by being here. We will all benefit from his insights.
MR. DEPUTY CHAIRMAN: Please speak on the subject.

MS. DOLA SEN: This Bill seeks to amend the Central Universities Act, 2009
by converting the NRTI into a Central University. | am in favour of it, Sir. |
am glad that the House is running today all through, *

MR. DEPUTY CHAIRMAN: You please speak on the subject.

MS. DOLA SEN: Coming to the point, first of all, education being in the
Concurrent List, | would like to know whether the concerned State
Governments have been consulted to give their points of note of dissent or
consent towards this. If no, it is again unfortunate. It is good that another
university is getting the status of a Central University. We are proud, but |
have one clarification. Why should the Railway Department bear the cost?
Why not the Education Ministry or UGC pay the same? However, there is a
need to address some of the existing issues faced by various Central
Universities. Most Central Universities across the country lack adequate

infrastructure and face big fund shortages. Even the existing infrastructure

: Expunged as ordered by the Chair.
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in these universities is breaking down. The facilities provided to the residential
students are also depleting day by day. The 2021-22 Budget allocation for
education has decreased by six per cent as compared to 2020-21. This year,
there was only a five per cent increase over the allocation of 2020-21. This is
extremely low for post-pandemic recovery. The Budget for the Rashtriya
Uchchatar Shiksha Abhiyan (RUSA) was also cut from Rs. 3000 crores to Rs.
2000 crores. It is again unfortunate. A Centrally sponsored scheme, RUSA
supports State higher educational institutions, especially those that give priority to
education in backward and aspirational districts. While | am speaking on this Bill,
allow me to point out that earlier, six out of ten Bills were sent for parliamentary
scrutiny. This was done to improve the quality of legislation. Now, Sir, only about
one out of ten Bills is sent for scrutiny. This is a dangerous trend.

MR. DEPUTY CHAIRMAN: You please speak on the subject.

MS. DOLA SEN: Sir, | am speaking on the subject. For today's Bill, | thank you,

Sir, for allowing adequate time and having a healthy discussion. i

MR. DEPUTY CHAIRMAN: Kindly speak on the subject.

MS. DOLA SEN: Now, | would like to highlight how our universities are suffering
because of such fund shortages.

(Contd. by NBR/3A)

: Expunged as ordered by the Chair.
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NBR-PRB/3A/4.00

MS. DOLA SEN (CONTD.): The Andhra Pradesh Central University set up in
2014, after bifurcation of the State, is in shambles. Between 2014-15 and
2021-22, budget for some of the gems in India’s educational system has
been cut. The overall funding for Jamia Milia University witnessed a sharp
fall. The overall allocation for Aligarh Muslim University has been reduced
sharply by Rs. 306 crores between 2020-21 and 2021-22. It fell from Rs.
1,520 crores in 2020-21 to Rs. 1,215 crores in 2021-22. So far, we have
come to know that *

The diversity of India’s educational system is with institutions like these
and many hundreds of premium educational institutions run by minority
communities, including Christian Missionaries, but imparting education to all
communities, must be protected.

Sir, why is infrastructure so neglected? | urge upon the Government
to pay attention and provide adequate funds for betterment.

Sir, now, | say a few words about my State, West Bengal, where the
Government has introduced multiple schemes to support higher education.

*Expunged as ordered by the Chair.



153
Uncorrected/Not for publication-08.08.2022

The West Bengal Government has launched schemes like Swami
Vivekananda Merit-cum-Means Scholarship for UG, PG and even for Ph.D.
courses across all subjects. Our Flagship Scheme, Kanyashree Prakalpa,
has currently around 70 lakh beneficiaries. The scheme has been awarded
by the United Nations Public Service Awards and has also been recognized
by the UNICEF.

| would, now, like to draw the Government’s attention to the issue of
vacancies in the Central Universities under the SC, ST and OBC categories.
Sir, the Central Educational Institutions (Reservation in Admission) Act,
2006, mandates 15 per cent, 7.5 per cent and 27 per cent quota for SC, ST
and OBC students respectively. However, the intake of students under the
reserved categories in the Central Universities is much lower than the
mandated norms. | urge upon the Government to look into this also.

Sir, | would, again, like to emphasize on a very important point. We
have waited for 12 days in this Session for discussion on Price Rise, but the
Government told us that the House cannot discuss the Price Rise issue,
because...

MR. DEPUTY CHAIRMAN: Please speak on the Central Universities Bill.

SHRI DEREK O’BRIEN: Please listen to her, Sir.
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MS. DOLA SEN: Sir, it is related. It is because the hon. Finance Minister
was not available and she will only reply to the debate. But, however, today,
we are seeing that the same Government did not think for a moment to allow
the hon. Minister of Railways, Communications and Electronics and
Information Technology to pilot a Bill on education.
MR. DEPUTY CHAIRMAN: Hon. Chairman has already permitted this.
Ms. Dola Sen, for your information, hon. Chairman has permitted this.
MS. DOLA SEN: According to the data from the Ministry of Education, there
are 880 vacancies for the post of Professor across the five backward
categories of SC, ST, OBC, EWS and PWD in 43 Central Universities.
Similarly, the number of vacancies for Associate Professors and Assistant
Professors are 1,624 and 1,793 respectively. But, they have also been
reduced.

My last point is: There is an urgent need to fill these vacancies to
ensure adequate representation across all sections of people. At the same
time, the Government needs to ensure that sufficient infrastructure facilities

and adequate funds are made available to all the Central Universities.
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| support this Bill to make Gati Shakti Vishwavidyalaya a Central
University hoping that the hon. Minister would address all other issues
raised. Thank you.

(Ends)
SHRI K.R.N. RAJESHKUMAR (Tamil Nadu): Hon. Deputy Chairman, Sir, |
am in support of this Bill, because already this National Rail and
Transportation Institute is a deemed to be university and is now being given
the status of Central University.

However, Sir, | am totally disappointed looking at the intentions of the
present NDA Government. The new name proposed for this university is
“Gati Shakti Vishwavidyalaya” which can be understood only by a few
people or States.

(CONTD BY PK/3B)

PK-LP/3B/4.05

SHRI K.R.N. RAJESHKUMAR (Contd.): The new name proposed for this
University is “Gati Shakti Viswavidyalaya”, which can be understood by a
few people or States. Earlier, it was “National Rail & Transportation

Institute”, which can be understood by all the people and States and also
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internationally.  Now, in this Bill also, only the word ‘Institute’ is required
to be changed to the word ‘University’.

Each State and the Union Territory have one or more official languages
and the Eighth Schedule of the Constitution recognizes, in particular, 22
languages. However, English is used extensively in  business and
administration and has the status of an “associate official language”, the
reason being to unite the Indians on common language.

When all the States are comfortable with English as common
communication language, why should the educational institution be named
in Hindi only, which is now being changed through this Bill ?

The NDA Government is often overlooking the emotions or sentiments
of the non-Hindi speaking States. Almost all the names of the schemes or
campaigns that this NDA Government has proposed during their tenure are
in Hindi; now, they have started this in Bills also. By doing this, they are
hurting the sentiments of Tamil Nadu, Kerala, Andhra Pradesh, Telangana,
Karnataka, Maharashtra, Odisha, West Bengal, Assam and some other
States. These non-Hindi speaking States are also part of India and the
people of these States are also paying taxes such as ‘education cess’ to the

Union of India. For example, during the UPA Government, in the year 2008,
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they established one Central University called “the Indian Maritime
University”, combining six different institutes from Chennai, Mumbai,
Visakhapatnam, Kochi, and Kolkata through Indian Maritime University Act,
2008. This shows the matured and generous mindset of the UPA
Government.

Many of the Central Universities established through the territorial
jurisdiction of State in the First Schedule in Section 3(4) were established as
‘Central University of Bihar, Central University of Gujarat” etc. etc. Though
the territorial jurisdiction of this proposed university is whole of India,
however, the Ministry has proposed to name this University as “Gati Shakti
Viswavidyalaya”. This shows the narrow mindset and behaviour of this
Government towards its own States.

Secondly, this University will take measures to provide quality
teaching, research and skill development in fields related to transportation,
technology and management. Currently, there is an imperative need for
advanced education in disciplines such as transportation, technology and
management. Many States have their own PSUs in transport and logistics
sector and they need highly skilled human resources. Owing to its

necessity, | request the hon. Minister to establish or extend the campuses
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to various States which show their interest in establishing such a university
in their respective States.

Thirdly, the university status alone is not enough for the institution to
run on its own; it requires economic independence. | request the Ministry
to allocate necessary budget without discounting the proposals made by the
Board, because the revenue generated by the University alone is not
sufficient for them to manage all the expenses.

Finally, already this Institute has partnership with foreign universities -
- Hon. Railway Minister, | have seen this in the website -- like Cornell
University, USA, Japan Transport and Tourism Research Institute,
University of Birmingham, U.K., and St. Petersburg State Transport
University, Russia. If they change the University’s name to Hindi, how will
these foreign universities or students recognize our university? How will
they understand this? We are not against the Hindi language, but we are
against the Hindi imposition.  Federal nature of this nation is ‘Unity in
Diversity’. (Timebell rings) One minute, Sir. | request the NDA Government
to understand this.

To conclude my speech, in order to promote the University worldwide,

and to respect the sentiments of tax paying non-Hindi speaking citizens of
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India, it is necessary to change the name of the University as ‘Indian Rail and
Transportation University.”
MR. DEPUTY CHAIRMAN: Thank you.
SHRI K.R.N. RAJESHKUMAR: | would like to tell the hon. Railway Minister
that this Act is the principal Act of Central University. But this University's
administration is brought under the Railway Ministry. So, | request the hon.
Minister to change the name. Thank you.

(Ends)

(Followed by 3c/PB)

MKG-PB/3C/4.10
S1. 3ed PR fa (doime) - Iy Feied, g=gare b o g
Hoot JAardet spisHe [t uR die &1 HidT <2l g3t Ja H il 61,
fepdt feret IR 91T R BT I8 UBell Al (el 8, §9b (oY i 98 g=yarg |
o9 fdc1 & H1e¥ I WRA AR Tl ¥l U ¢ivale SRece &,
S 5 g Shve gfrafiet 8, S potiss JMafact o gt o7 91T W& 7,
Tfererta faeataenera, S {6 v J31erg & e Aot gHaraeT grfl #
HI Ugel $Hb [l HIRT GRBR Dl JETg a1 TRl
STg &H fR1ef &1 a1d BRa § ol 99 fqrT § Bidl @ dfegar o €, |
3 I72 ATST HRAT A - LT bl RRTT I & e, R1em 3 & &=
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AT B B g SR, R & Ant ft Rien 9 & wafRa € A g2 U
3R 914 AT 3T &, SN 89N Q90 H AR Il I8 &, ‘U shedr, a4 al
g SfSAT Al I8 797 SHIRNfed oF & folv g=ydrg| 89 S 98 9 1]
I H BRI ASTHRT A ST 72 © 3iR & & 399 31hac gl ¥ TS[h3H
D1 &3 1 G NI IRE U A 3T 8, BH S &, BN 30 RIS Tpoll
e & 3R T BRI [Ieafdenerd & g &, ThLId 33 BRIS SR e Sl
feenedi 2, 9 31 A1t | o=l H 49 8lx 93 Y A| DRI & d1€ I8 ISl 99
&, ST RT WIRT 3T 1S HIS H, Held 37U+ e, 37U Bbletsl b JiTol
H STepR TN | H 39 99 dIsil & foY QR G Bl 9818 Q1 T b DRI
B HETARY BT IR B §T 9N I19% Aol RIguer & o 71 7, 339 forg
Gl B! I -98d IR BTG

319 gH fR1em 1 HichT et 71 8 b 89 Blotsl H IS AT 3+ &pod
e | ST T & fob SiTTS fR1ef Ueh BreiiHe] 81 Hehdll &, I8 AT ST
TE1 81 Wael! oY, i 519 &4 3iels A6 H 8Id & Al 37a¥ 3 fiyel g
qTd, 9T 781 B UTd, FRIerel 3 ardied 981 & U, & 9 Wd 8l uNd,
heard gded H UIfeiue el &) U, SZaiac! &l USlig el B |
e €1 &9 I 99 =il R 8, S % gt 1 <&l il offh 5/ 89 388
3R 9 © A1 U dIsl AR ARBR Bl 4, BF G Bl, T F&d Bl SHLAT
fS¥cd el 2, 98 T 9T DI Bl 375 7, I S19 TSR BRR YSJheH
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JfTT BT g1 BT & <1 3t b B9 200 W TSI U YN, FY.UA. ERR
TS[eheI IfehT ! 91 BI<T & <1 89 100 W <81 Ugd Ui, SIdid 84 [Ieai®
A ST o, 9R § IHIG DR BT g [ Sl T YIT e I8 7, I7dh =1
B4 fIai[S 911 &1 AR <Toll A STUAR B
39 39 91 3 919 | g9H T HRM IR Tl "EIed, Sl oIS A
g 99 el § 8, H 977 qR | H3il HEIed Bl &7 [l g a9 1,
2,3 IS1 BICT 91 91 T, 39 WIS a1 SI1eT © 3R 399 15 718 Aol
T8I TS & 1 Tep <1 ATaR3fTel § g1 A1g N, 39 el § B i T gragr=
T8 T TR, RO Riet &1 Fenferd &l Rt S Fb | IHD IR H Ul
ST SIS HaRIT 4(S1) 2, N Bl -1 © [ IfS By wals, Sl fb
TRSRCT §RESYC § BH BR 81 &, 98 75 2! Dl 6] AT Al D]
Bl 1 I S, 21 dl ! (HabTel far SR 31 3R fhe 4T 3791
<R TR I T8I AT 2 A1 SHD <1 FE I+ Bl DAY SR I~ HR
fear S| § w30 weled ¥ g8 e o b ga- 8l 7 8igd, S9
THEATg o Y Sitae & 20 HTel, 30 ATl 59 AT & fad &, I 8K
qAY ATST A1 FEAGH I8 3R Ih [oly 2ATST AT &1H Hh gD Bl §Y
T of, BT21 BIDR PIg AT 1 of, I8 AT H3] HBIed W [ae+ I8
CSIACIRTESIND)
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AKG-SKC/3D/4.15

S1. IS PAR BT (AN : IR, 319 BH Ha 5 W A &1 3IH B
31 Wfdsia AU 7Y & {6 39 ISR &, 39 JHaae! & <9 4 3R
feren # A1 ik Hed Wil ST Aahd &1 b H Uoig 9 g 3iR Jfh 8% Blg
Jfewer Brar g, H ot Sfewer €, a1 H #:201 S 9 e w5 o1 wilst
Th Ul WX Iofg H SfTQl ST WY 3ATqeh] Hex Wil BT, T 319
e WX Uolg | Wifergwn Ife 3y 3l 989 1 a9 o SIgH §6!
HIYUTT R Y, Il 89 G [l I8 95 ©f 8Y BT (9 B ... (T Bl
Hel)...

TR, § 3R 3me e ol 181 da YRSt T RSt &1 91d 8, 89R
<3 ¥ ge-93 fwdfqered €1 gAR <9 § A €, AT &,
U &, JMSCIRTRT 8, 9 $B ©, ol I8l ged| Bl TN 3 AR IR B
Bl 2 3R 9 RARTS rgfearsys I&8d €1 3dfoy A1 WRaR ¥ fraed
2 &5 3 ghsiiResT RIS & dex Jiearsst a3 & oy IS99 Y
TR TS BT Afe A TSI | &, 1 89 379 AfSHel D1 91 -Tel
VS X oid &; A AR &, Al 98T SRR &1 il T8l s PR ofd & &1
o F1 T8l U8 X ofd &l 9 §F g @1 <Ed €, O ETdS B,
TABIS B, ATTADS &, BRI 8, d qF Hoo! -SRI JHARETS Bl
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3R d 377 RARIST Bl QR JfEATSS BRell 8l 89 TRIF Jowb @, dl IT14
AIEd U gF 1 81 370 RARIS Dl dex giearsst Y ... (AT B
Heh)... I8 dISl 2RIG B9 X[ 3R AshISTA o H WY 7gg Hlll Ifd
g9 e fSffter Y &, ¥iifery &9 Rfdha 3R 3ehfSeeM H gexed
SSONREE CICKRINECIRS ISR

2 STFHTIRT : STaeR BT, MY BreefS DI

S1. 3P AR FITe : W, T ©Ic] Gl a1 &1 AT < H g Heod 3
T2 B I8 91 il &1 vy 2 & 3foTdhd hiA-aed 19 Il I8 © 3R
R DI SiTell | TMes Heed WR-HR &R AT I8 &l [Usel a1d 54l HeM |
3ieifies gair, S 41 g9 Td Ased Sild| H fhe 59 9 &l 39 95l &
[T YaRBTE <A1 A b MY Agh YA A AR WICH § 984 AT

dR BT 81 b T8 GSh e &l [T & ... (9T Dl T6h)....

1t STAHTAR : IS, 3T Bere]S DITY |

S1. 37N HAR Fierat : 9), 921 3mer e Iyl R, $ieTH Sty
Pl ST b T 3T 3ThfSSI B, ST folU TAINSIIRUG B, 7h &, STH hol
Al WICH Dl Bls dol T2l <178 51 sy #-T #A1 Sff 9 I8 fHaed w2
feh TS DI AHRIUS S T SIMY, dTich & Fe I TST/Bleloist darad
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WITH & HUR HI A1 8 & <, 1 89 91! TdhsiHd Yfaciacisl &
SR S &l ...(AT B 6. Igd-98d gIarg|

(1)

1t STHTTL : AT Golid AR S|

SHRI SUJEET KUMAR (Odisha): Sir, the Central Universities
(Amendment) Bill, 2022 aims to convert NRTI into what is to be known as
Gatishakti Vishwavidhyalaya, which would be under the administrative
control of the Ministry of Railways.

Sir, as our economy grows at close to seven or eight per cent, and we
are one of the fastest growing economies in the world, our transportation
sector is also growing rapidly, whether it is aviation, maritime, highways or
ports. Hence, there is a need for quality manpower and talent in this very,
very crucial transportation sector. Thus, it was the need of the hour to have
a university like this.

Sir, while introducing the Bill, the hon. Minister said that the Gatishakti
Vishwavidhyalaya will provide quality training, research and sKill
development as well in transportation technology management, TRM. This
is a very lofty goal and this would help build a world-class, multi-modal,

multi-sectoral academic ecosystem in our country. Further, he referred to
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the fact that there was a need for multi-disciplinary learning in our academic
ecosystem.  Various sectors, ports, highways, waterways and also
information technology, can be integrated in this learning ecosystem.

Sir, | think hardly anyone would have an issue with such a Bill. It is a
welcome Bill, but this has provided me with an opportunity to talk about
some larger issues pertaining to education in our country. First and
foremost, | think there is no standardized protocol or criteria to set up
Central Universities in our country.

(CONTD. BY HK/3E)

HK-SCH/3E/4.20

SHRI SUJEET KUMAR (Contd.): For example, Delhi has 7 Central
Universities; UP has 6; Bihar has 4; Telangana, Andhra Pradesh and
Manipur have 3 each and the State like Odisha, with population of 45 million,
has only one Central University. So, | urge you to consider setting up
another Central University in the State of Odisha, which has almost 23 per
cent tribal population. Currently, Odisha has only one Central University
which is called the Central University of Koraput. Secondly, many other
speakers and colleagues have spoken about the large number of vacancies

in Central Universities. The sanctioned strength is 18,905 in Central
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Universities, of which 6,333 post are currently vacant. This is close to 35 per
cent and is definitely unacceptable. In this august House, | have already
raised the issue of vacancies in Central Universities, particularly in the
Central University of Koraput, where there are over 80 per cent teaching
posts vacant. So, this has serious consequences for the educational
landscape of our country, particularly in the tribal pockets. It is detrimental
to the goal that we have for our nation. Hon. Education Minister has
assured this House that these posts will be filed soon and | take this
opportunity to urge the Government again to fill all the vacant posts soon so
that the academic ambience of our country is not hampered. Thirdly, the Bill
states that, if required, the University may also establish campuses and
centres in India and abroad. The State of Odisha is strategically located in
the eastern part of the country. The East-Coast Railways, which is
headquartered in Bhubaneswar, is India's most profitable railway zone.
Hon. Railway Minister is here and he knows it better than anyone else that
the railway freight traffic has crossed 200 million tonnes for the second year
in arow. So, my request to you would be to set up a branch of Gati Shakti
Vishwavidyalaya in the State of Odisha, which also aligns with the Purvodaya

Vision of hon. Prime Minister. Fourthly, we are aiming towards a net zero
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carbon-emission nation and the world is looking at India as a destination of
green technology. We are the pioneer of International Solar Alliance -- one
of the greatest achievements, | would say. My hope is that Gati Shakti
Vishwavidyalaya will introduce multi-disciplinary courses and programmes in
the areas of green economy and green technology. | read out one of the
proposed goals of the University. It is to carry out critically needed
Research and Development by creating innovative technologies to
encourage local manufacturing and substitute the imports of expensive
technology, equipment and products. It is a very commendable goal. Let
me highlight a concern which | have spoken about many a time. As a
nation, our R&D spending is only 0.7 per cent of our GDP, which is
abysmally low. Please allow me to compare this with other nations -- China
2.2 per cent; Israel 4.9 per cent; South Korea 4.6 per cent; US 3 per cent.
Where are we? Our R&D spending is nowhere compared to these nations
and these are large economies compared to us. So, | hope that hon.
Minister and the Government will take initiative to hike R&D budget when
they set up this University. Finally, the goal is to reverse brain drain through
this University. Our University Ranking globally is very low. | really hope that

this University will have tie-ups globally. While promoting indigenous
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technology and innovation, we should try to scout for the best talent in the
world and get them to be part of the University.
MR. DEPUTY CHAIRMAN: Please conclude.
SHRI SUJEET KUMAR: Finally, we have hiked our education budget by 12
per cent roughly this year, which is Rs.11,000 crore. It is very commendable.
But, still, it is nowhere near the recommendation of Kothari Commission,
which was made way back in the 60s that 6 per cent of the GDP should be
spent on education.
MR. DEPUTY CHAIRMAN: Please conclude.
SHRI SUJEET KUMAR: Today, we are spending only 3 per cent. So, while
we are speaking about this University, | hope that the Government will
augment the spending on education. Thank you.

(Ends)

(Followed by KSK/3F)

KSK/BKS/4.25/3F

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, this Bill seeks to
establish Gati Shakti Vishwavidyalaya, a Central University, but the current
State of the Central Universities in the country is really pathetic, and | would

like to remind the hon. Minister of Railways to take cognisance of this issue.
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[THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair]

In the Central Universities, over 20,000 posts are lying vacant, as
already stated by Dr. Hanumanthaiah, in 45 Central Universities, under the
purview of Ministry of Education. So, the Ministry of Education had sought
time to fill up these vacancies in a mission mode by 14™ September, 2022.
We are in the month of August and there is only one month left. The hon.
Minister is not present. | request the hon. Minister of Education to take
cognisance of this and fill up the vacancies in a time-bound manner.

Now, coming to the Indian Railways, | would like to say that it is a
great institution. It is the world's largest Railways network with 68,000
kilometres of routes, 21,000 trains, 2.2 crore passengers, hauling 30 lakh
tons of freight every day with 7,350 stations. | really appreciate the hon.
Minister for heading this great institution - the Indian Railways.

There are certain points which | would like to bring to the notice of the
hon. Minister. Women's participation in logistics and transportation of the
Railways is pitiable. Only 20 per cent of the women are employed in the
logistic sector. Please take note of this point that only one per cent of the
women have got the commercial driving licences and the licences are

owned by women. This is very, very unfortunate in this country.
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Regarding pending vacancies, Dr. Hanumanthaiah has already
mentioned the figures. | don't want to repeat it. The Railways recruited just
10,637 employees in 2021-22 and 9,529 employees in 2020-21. If the
Railways continue to recruit at this pace for the future years, it will take 30
years for the Railways to fill the aforesaid vacancies. Therefore, this has to
be expedited. The current recruitment is done through the RRB. He has
already stated about NTPC. | don't want to repeat it. The amount that has
been collected by the applicants is to the tune of Rs.864 crores in 2019.
Now, we are in 2022. Why is there so much of delay? Just like we have the
Union Public Service Commission, which takes cognisance of the total
vacancies in the country for the IAS, IPS, IFS and 14 or 15 other Services,
and it is mandatory on the part of the UPSC to conduct the examination
every year in a time-bound manner, | am asking the hon. Railway Minister as
to why can't the same principle and logic be applied in the case of the
Railway Recruitment Board also. Therefore, it has to be made mandatory
and constitutional responsibility has to be fixed on the Railway Recruitment
Board to conduct the examination and fill up the vacancies in a time-bound

manner like the UPSC.
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The next point that | would like to bring to the hon. Minister's notice is
about the Visakhapatnam Steel Plant. ...(Interruptions)... It is a relevant
point for the TDP also. Sir, the Vizag Steel Plant has been built with the
state-of-the-art technology and has a turnover of Rs.28,000 crores and a
profit of Rs.835 crores in 2021-22. The hon. Railway Minister, and also the
Ministry which he is heading, has failed to provide the rakes for
transportation of coal from Mahanadi Coal Fields to Vizag Steel Plant. That
is why the two of the furnaces have been closed and only one furnace is
being operated. With one furnace, a profit of Rs.835 crores has been
earned. It is such a great institution. It is a Navratna institution. The
Government of India, particularly the BJP Government is trying to privatise it,
which is very unfortunate and it is the policy of the NDA Government...
(Time -bell rings.)
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Your time is
over.
SHRI V. VIJAYASAI REDDY: No, Sir, | have time.
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): It will be your

last point.



172
Uncorrected/Not for publication-08.08.2022

SHRI V. VIUAYASAI REDDY: It is the policy of the NDA Government not to
privatise the profit-making sectors and, unfortunately, this is being done by

the NDA Government.

(Contd. by 3G - GSP)

GSP-PSV/4.30/3G

SHRI V. VIJAYASAI REDDY (Contd.): Now, let me make my last two
points.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please make it
the last point.

SHRI V. VIJAYASAI REDDY: Sir, this is regarding pending Railway Zone.
Unfortunately, my friend, Jairam Ramesh ji, has loosely drafted the Andhra
Pradesh Reorganization Act and everywhere he has used the word 'may’
instead of 'shall'. This is being taken advantage of by the NDA Government
and they are not setting up the Railway Zone with its headquarters at
Visakhapatnam. It is very unfortunate. For the omission and commission
that has been made by my friend, who is the author of the Reorganization
Act, Andhra Pradesh cannot be penalised. Therefore, | request the hon.

Minister to take cognizance of it and immediately set up a Railway Zone with

its headquarters at Visakhapatnam. (Time-bell rings)
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The Project report has been pending for the last three years. My last
point is about Railway Recruitment Board. Sir, there are 21 Railway
Recruitment Boards in different parts of the country. Andhra Pradesh
currently does not have any Railway Recruitment Board and the applicants
have to travel from various places to Secunderabad to take the examination.
| urge the hon. Minister to take cognizance of this and set up a Railway
Recruitment Board at Visakhapatnam or any place in Andhra Pradesh.
Thank you.
(Ends)
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you very
much. Next speaker is Dr. V. Sivadasan. You have two minutes'time. We
have to complete this.
DR. V. SIVADASAN (Kerala): Sir, the Central Universities Amendment Bill is
not capable to address the core issues of the education sector. First of all,
as far as enrolment ratio is concerned, in India, the enrolment ratio is 25. Let
me tell you about the enrolment ratios in other countries. In the USA, it is
88; in Britain, it is 60; in Germany, it is 70 but the Government of India has
made a target of only 50 by the year 2035 and the Government is not ready

to spend proper amount in education sector.
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Secondly, Sir, this new university will invite the researchers but what is
the condition of research scholars? Sir, all the research fellowships have
been cut down. Sir, the National Fellowships for SC/ST students have been
decreased from 92,000 to 4,000. The Maulana Azad Research Fellowship has
been reduced from 4,000 to 2,000. The National Fellowship for Basic
Science Research has been reduced from 4,000 to 700. The Post Doctoral
Fellowship for Women has also been reduced from 600 to 400. In the other
fellowships also, same trend is seen.

| also want to mention the situation of Adivasi researchers. | do not
know whether this university will provide research facility to Adivasi students.
Sir, in India, 21 research institutes, lITs and [IMs have not admitted a single
Adivasi research scholar in 2021. Sir, 12 lITs and [IMs have not admitted a
single Dalit student as a research scholar in 2021. | would also like to speak
about the status of teachers. | do not know whether this university will
provide teaching facility or not.
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please make one
last point.
DR. V. SIVADASAN: Sir, my only point is that in the Central Universities,

6,500 teaching posts are lying vacant. This number in lITs is 4,000; and, in
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[IMs, this number is 450. In NITs, 2,500 posts are lying vacant. Thousands
of posts are lying vacant in the universities.

My last point is about the National Testing Agency, which has been
proposed by the Government. Sir, it is not National Testing Agency; it is
Notional Testing Agency. The UGC-NET examination system has totally
collapsed. The Central Universities Entrance Test has totally collapsed.
...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You have made
your last point. ...(Interruptions )...

DR. V. SIVADASAN: Because the examination system has totally collapsed.
Sir, the name of this University is Gati Shakti University. Sir, the
Government is ...(Interruptions)... The students and teachers of the
universities ...(Interruptions )...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please. You
have made your point. ...(Interruptions ...

(Followed by SK/3H)

SK-VNK/4.35/3H

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You have made

your point.
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DR. V. SIVADASAN: The Government is providing each and every gatiand
shakti to the richest of the rich. You please look into the issues of the
students, teachers and the universities. Thank you, Sir.

(Ends)
SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, this Bill seeks to
convert a deemed university into an autonomous Central university, called
the Gati Shakti Vishawavidyalaya. What is interesting about this Bill is that it
has confined itself not only to railways, but the complexity in the
transportation sector has increased to such a level that this Bill tries to bring
in its ambit road, rail, aviation, marine, etc. Sir, | support this Bill, but |
would like to flag only three issues. So, please don’t stop me. There are
only three issues.
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You have two
minutes.
SHRIMATI VANDANA CHAVAN: All these three issues are in respect of
Clause 5. | wanted to read Clause 5, but | am not reading it because | have
no time. | feel that this Clause should have been more comprehensive. It
talks only about transportation. | feel that environmental and ecological

sustainability should also have been mentioned here. Considering that 200
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kilometres of char dham project has absolutely caused danger to the fragile
Himalayas, the national highways in the Western Ghats have absolutely
damaged the bio-diversity of the hotspot and also the Environment Ministry
giving permissions and environment clearances left, right and centre, it is
very necessary that we mention environmental and ecological sustainability
in that specific provision.

Sir, the concern number two which | wish to flag is, right from 1992,
the United Nations Earth Summit to the Paris Agreement, the transport
sector has been recognized as an important player while addressing
environmental degradation, as it impacts air quality and health of the people.
Even the UNFCC has said that one-fourth of the energy-related global GHG
emissions come from the transport sector. Sir, world-over, whenever the
transport sector has been referred to, it has always been referred as
sustainable transportation. So, | feel that kind of terminology needs to be
added.

My last point is, considering that we are urbanizing very fast, 40 per
cent of our population is now going to live in cities by 2030. Cities are
known as engines of economic growth but are also large contributors to

climate change. Our country needs urban transport planners, urban
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designers, land use planners, which are equipped with indigenous
knowledge of sustainable transport. But this Bill does not refer to any of
these.

| feel that the intention of the Government is very laudable. However,
the kind of comprehensiveness which this Bill should have shown is totally a
miss. | wish this comes through subordinate legislations. | congratulate the
Ministry for having done this, but again, | would say that this is absolutely a
half-hearted initiative. | remember the Medical Health Services Bill which
was tabled by Dr. Harsh Vardhan, which was an absolutely comprehensive
Bill. We all would expect that this Bill also meets that kind of standards.
Thank you, Sir.

(Ends)

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you
Vandana ji. Now, Shri Abdul Wahab. You have two minutes.
SHRI ABDUL WAHAB (Kerala): Sir, | congratulate the Minister for bringing
this Bill. | wish it could have been in Kerala instead of Gujarat. Anyway, you
are not giving any priority in case of railway lines and all that to Kerala. At

least, you could have given this University to Kerala. One more thing | would

like to say is that in Kerala, we are having one problem. There are a lot of
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universities. But with much difficulty, we got Aligarh Muslim University off
campus. 300 acres of land has been given by the Government. But nothing
is done. It is lying vacant. There is only one central university in Kerala,
Kannur. So many universities are being allowed, including Aravali University
in  Punjab. Our Government is not allowing private universities.
...(Interruptions)... Where are the universities? ...(Interruptions )... We are
asking, asking and asking. But so far, it is not there. Even our friend is
saying ...(Interruptions)... Please keep quiet because you are not allowing
to us make our point. That is why | was telling, we are between
...(Interruptions )... TER IS} Tq-HE, JEN HRYFIRE M- ! They are
against every proposal.

(Contd. by YSR/3J)

YSR-RK/4.40/3J

SHRI ABDUL WAHAB (Contd.): For KERI also, you are also agreeing.
...(Interruptions)... My request is to have good teachers in the Universities.
| will have two-three points.

Increase PHD seats in Central Universities.  Another is timely
recruitment of teaching vacancies. Ensure transparency and merit-based

procedures in faculty recruitment. Have mechanism for timely disbursal of
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Fellowship. The UGC must increase non-NET Fellowship for Research
students. Have affirmative action on Depreciation Point for minority
communities and other backward classes. Improve residential facilities in
universities.  Make our universities differently-abled and transgender
friendly.

| hope the Minister will respond positively to my suggestions in the
reply. It is a good combination of Education Minister and Railway Minister.
Thank you, Sir.

(Ends)
DR. M. THAMBIDURAI (Tamil Nadu): Sir, | support the Bill. The Central
Universities (Amendment) Bill, 2022 aims to convert the National Rail and
Transportation Institute, which is a deemed to be university under the
University Grants Commission Act, 1956, to an autonomous Central
University to be known as Gati Shakti Vishwavidyalaya.

Hon. Members spoke regarding its name. We are always speaking
about our hon. Prime Minister encouraging mother tongue and other
recognized official languages. When you are giving the name, you can give
the name in Tamil and other languages also. You are even advocating a

three-language formula. Whenever the names are coming in Hindi, there is
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no English or any other language. Here when you say Gati, it has different
meaning in Tamil. That means 'ho gaya'. Therefore, you put it in English
also. Or you put it in Tamil which is my mother tongue. All the hon.
Members were praising the Vice-President for encouraging all the
languages. Even the Prime Minister advocates all recognized languages.
Mother tongue is more important. ...(Interruptions)... | don't want to take
much of the time. Why are you converting a deemed to be university to a
Central University? | could not understand it. If a deemed to be university
has NAAC A+ grading, it can have its centre anywhere. This University may
not have that kind of capacity. That is why you are converting it to a Central
University. Many private deemed to be universities are getting A+ just like
that. They are making money. | could not see the Education Minister here.
That is why | did not speak more on deemed to be university. Because of
that, many institutions are suffering a lot.

The concept of deemed to be university was introduced by Dr.
Sarvepalli Radhakrishan when he was the President of India. Why did he
introduce it? The Indian Institute of Science, Bangalore, is a reputed
Central Government Institute. But why haven't you come forward to bring a

Bill to convert the Indian Institute of Science, which is an excellent
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institution, to a Central University”? You should have converted it to a
Central University. You have not done that. Why? | could not understand
that. But you are coming with it. | am appreciating it. At the same time, |
am requesting you to see that the name has to be given in other languages
also. (Time-bell rings.) Not just on this subject. You take any programme
whether it is Sadak Yojana or any other programme. There are so many
programmes. You give a word whose equivalent word is given in other
languages what you call regional or national languages. It must be there.
Otherwise, people cannot understand what this is. The other Members
have said this. Therefore, once again, | am requesting you to consider this.
| am supporting this Bill. At the same time, please respect the sentiments of
the States and the people who speak other languages. An equivalent word
must be given side by side.

(Contd. by VKK/3K)

VKK-DS/3K/4.45

DR. M. THAMBIDURAI (Contd.): Otherwise, if | put three languages, it
means one language is Hindi. It is welcome. We are not against any

language. At the same time, you put English also. It is common.
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you, Dr.
Thambidurai.
DR. M. THAMBIDURAI: Sir, put it at any place. In Tamil Nadu, you put that
name in Tamil; it will be useful. In Odisha, you can put it in Odia language. In
Rajasthan, you can put it in Rajasthani language. Anyway, that has to be
the spirit. It must not be one language. Today, we all spoke that all
languages are our languages. These are India's languages. We fought for
freedom not for one language; we fought for freedom for all the national
languages of this country. That kind of spirit must be there in governance. |
always support the Prime Minister saying that we have to speak in mother
tongue. Tamil language, Tamil poetry and so many other things our Prime
Minister says. | am always supporting that kind of sentiment of the hon.
Prime Minister, Shri Narendra Modi. | hope that your Ministry will also
accept that and do the necessary. Thank you very much.
(Ends)
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(=it Sgawmfa e §9)

MR. DEPUTY CHAIRMAN: Now, Shri Kanakamedala Ravindra Kumar.

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Mr. Deputy
Chairman, Sir, the Bill proposes to convert the National Rail and
Transportation Institute, Vadodara, a deemed to be University, as Gati

Shakti Vishwavidyalaya. A new provision in Section 5 in the Central
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Universities (Amendment) Bill is a positive step in this direction. It can be
seen from the proviso that Gati Shakti Vishwavidyalaya shall establish
centres in India and abroad. | urge the Minister to establish one such
regional centre in the State of Andhra Pradesh. Sir, at this juncture, | also
urge the Minister to take immediate steps to fill the vacancies which are

existing in the institutes of higher education.

(Contd. by RL/3L)

RL-MZ/4.50/3L

SHRI KANAKAMEDALA RAVINDRA KUMAR (Contd.): Sir, the prolonged
vacancies in faculties seriously affect the education of the students who are
studying in these institutes. In response to my question to the hon. Minister
of Education, he had stated that there are around 27 vacancies in Indian
Institute of Management at Vizag alone. There are 15 vacant posts of faculty
in IIT, Tirupati. The vacancies at NIT, Tadepalligudem stands at 20. The
vacancy position in Indian Institute of Information Technology, Design and
Manufacturing at Karnool is 6. This is the situation in the institutes of higher
education in the State of Andhra Pradesh alone. What could be the number

of vacancies in Institutes of Higher Education can be anybody's guess.
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So, | urge the hon. Minister to take steps on war footing to fill up all
these vacancies in a time-bound manner by strictly adhering to the
reservation policy of the Government of India.

Sir, as per the provision of Section 93 and the Schedule 13 of the
Andhra Pradesh Reorganization Act, 2014, the Central University of Andhra
Pradesh at Ananthapuram and Central Tribal University of Andhra Pradesh
at Vizianagaram have been established and functioning. In those two
universities also, the Government has to take time-bound measures to fill up
vacancies and to have a permanent infrastructure. Already, the TDP
Government had allocated land but no buildings are constructed.

Sir, | request the Minister of Education to give special focus and
attention to the State of Andhra Pradesh in the education sector. It is
because the present Government is not taking any steps to complete those
projects. Also, the State Government is taking steps and pursuing the
policies which are against the new Education Policy which focuses on
imparting education to youngsters in their mother tongue.

MR. DEPUTY CHAIRMAN: Please. ...(Interruptions)... Please, Shri
Kanakamedala, time is over. ...(Time Bell)... Please. ...(Interruptions)...

Please. ...(Interruptions)...
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SHRI KANAKAMEDALA RAVINDRA KUMAR: But, the State Government to
everybody's surprise and in dismay, has introduced English as the
compulsory medium of instruction in the State.
MR. DEPUTY CHAIRMAN: Thank you. | am calling now Shri Sandosh
Kumar P. ...(Interruptions)...
SHRI KANAKAMEDALA RAVINDRA KUMAR: This is a serious issue. There
is a need for urgent intervention by this Government.
MR. DEPUTY CHAIRMAN: Please. ...(Interruptions)...Please.
...(Interruptions )... There is paucity of time. ... (Interruptions)...
SHRI KANAKAMEDALA RAVINDRA KUMAR: Sir, one more. One more.
Sir, final one, with these submissions...
MR. DEPUTY CHAIRMAN: Please. Shri Sandosh Kumar P, you please.
speak. ...(Interruptions)...  You speak, it will not go on record.
...(Interruptions )...
SHRI KANAKAMEDALA RAVINDRA KUMAR: Sir, one more issue.  Sir,
one more. One more. Sir, the last... (Ends)

MR. DEPUTY CHAIRMAN: Kanakamedalaji, now, it is not going on record.
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...(Interruptions )... No, sorry, the time is over. ...(Interruptions)... There
are a few more speakers. ... (Interruptions)...
SHRI KANAKAMEDALA RAVINDRA KUMAR: *
MR. DEPUTY CHAIRMAN: No; it is not going on record now.
...(Interruptions )... ~ Shri Sandosh ~ Kumar,  please  speak.
...(Interruptions)... Please speak. ...(Interruptions)...
SHRI BINOY VISWAM: How can he speak ?
MR. DEPUTY CHAIRMAN: No, no, he has already taken his time.
SHRI SANDOSH KUMAR P(Kerala): Sir, we have 126 deemed universities in
this country, according to available statistics. | would like to ask you as to
what is the criteria in selecting a particular university and to enhance its
position to that of Central University. For example, in Kerala, there is a
renowned institution which was established in the year 2007, that is, Indian
Institute of Space Science & Technology. Luminaries like Dr. A.P.J. Abdul
Kalam were at the helm of affairs of that university. Now, you are trying to

enhance status of a university, which was established only in the year 2018

*Not Recorded
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only, to that of a central university. So, there must be a criteria.
Unfortunately, the Government may be, the great Prime Minister, | am not
questioning his authority, having a vision like that. So, in the name of Prime
Minister's vision and everything, you are actually trying to undermine the
interests of other States and other important universities. This is very sad
and you have to stop this. Secondly, in the Statement of Objects and
Reasons, it is stated, 'To reverse brain drain'. It is important to note that
you have acknowledged the fact that there is brain drain in this country. So,
to stop brain drain, you have to enhance the higher education and the
research works. We are spending just 0.7 per cent of the GDP for research
purposes whereas the international average is around 2 per cent. With that
only, you can reverse the phenomenon called 'Brain Drain'! Thirdly, | can tell
you, as most of my fellow speakers have pointed out, that universities are
facing a lot of problems. Higher education is in a kind of mess. Most of
these vacancies are un-filled, teachers' posts are vacant and reservations is
not being followed but your Government is interested in fragmentation of this
university education.

MR. DEPUTY CHAIRMAN: Please conclude. ...(Time Bell)...
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SHRI SANDOSH KUMAR P: Now, you are starting this kind of university and
tomorrow, you will start another kind of university. So, please stop this as this

will not suit the purpose of nobility of university education.

(CONTD. BY DC/3M)

DC-DN/3M/4.55

SHRI SANDOSH KUMAR P (CONTD.): So, your Government has to think
seriously about that. Finally, the best thing about the Central Universities is that
the Governments are having no role in it. That is the best thing, fortunately.
Otherwise, it would have been more difficult. | would like to request one more
thing.
MR. DEPUTY CHAIRMAN: Please conclude now.
SHRI SANDOSH KUMAR P: Railway is the lifeline of this country. And if at all,
you are going to implement this thing, then, a branch must be started in Kerala
also because that will be a multi-purpose university. Thank you.

(Ends)
MR. DEPUTY CHAIRMAN: Prof. Ram Gopal Yadav.
1. IM MU II9q (IR U<T0) : STFHIRT Ay, e & &3 § g
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e § 6 59 $9 A8 & b= 13 [Aea I 991 & IR § & IR Al
g, TR &=l &, I 39 317 ST BT Wl &ATS T A12Y| AR el 4 93 §Y
A1 Gag 1 B8 fh R | g1 A1 eI Gl 9y i VAT g Ahd
gl S I ggd 9 B 37 gAafaS A U 8, S0 T8 R IS H F o
MY JeT FAT Si T X1y g SR U2 &1 d IR Jo ¥y 3 Ta.41. € 3R
oTed FAFRER WY €, A1 31T T[OoRTd & I I8 ] IR U9l & JRTOR AT
H1efl 4 @it << g8l YAl §, IH@T R 3I3e IR oo, A1 J8a) sl
9 1. Udl. BJHAAT S A P H B {ha1 A1 3R H wd WY | A1, D1
ammaes faet # R1ep =1ET & b YfrafGe) & sl o1 vefrem b ave A gFn? 18
o BT T e a1 181 fel T, I Aol Wte g A1ey, d1fe dls dragsrd 9
&1 b IAH Bdel Ueh 1 b 9= &1 Ul AR 92 P gai Bl AIb] (e, Tg HAS
AR o e ST 2Mfey| 14 el b a8 ORI & oy g5 Sff R&1 8, O 99
ORI & ded 8 Ugdl| ST ATa AT &l fude fhar &, a1 ¥ o & d<d
I TSR o M, S ol IRT S9hRE R dUR &1 A1yl I9H I8
& oI ggel A BICH &1 AT B9 AT, HRifch STd g {51 FepTHi H fhR1Y
UR Y& &, A1 ST U S+ U T8I 8l § fb 9 < Wbl g81 IR 7 R & 3R 7
T AT H 99 €1 941 DI ER-SER &A1 ISl © 3R 9gd SATaT fhr S
Tedl B ...(AT & Hl)... ST MR &1 U fawafdenerai # o™ # 9gq
qfeehet BT 81 d TSI @18 &, olldb Ul Te! UK & H Al faeell § <xgdr
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EART IS Sfex TAUHIR # Ugcl ©l D! BRTA el fHdll, Al Ydb BIcT-Al
HHRT 21 H o o <@+ 131 1, A1 S9H Udb | fARarag =9 &l 8 3R o™l
I8 Y8 X8l gl g8l g1 A d-0I- 89IR B9 HE I foly S &, STdih 39 BN
® DA I TR 39T W T2 B =41 ol Aol 71 99 I A ste )
T &, A1 AR HAT Sl 3_1 G3I7d © {6 981 Sed @l adei i1 913g] BRed
H A BT IIRAT BT AR, TP g2l Bl W & olv 98- 7 SHT U 31K TaReT

U 9 39 T | IAYHT g5 -98d g |

(FHT=T)
1 SUFHTRT : AT F3] S BT S|
e #3At (31t 31t AwrE) ¢ IUFHIURT HEIGY, 14 HFHIY AIGG] | 98 B 370!
fSae B 3R I AR I I8 3 G HI Y &1 3R g1 GSATdl bl &4 Aid
T TS HSTRIS 7 97, AT 48T qe, S o ifcrertn foeafaermer ok ufegpar g9
foet 3 Relcs 8, S7a! # Ugd &)1 A8l &S 48 Yord 9 Relcs 9, &8 J&l 4
TSIH e b THR FdTel AT U Iod &, IT9 ofs §U a9y 91 I [qwi &l e
fpfl SR BIRA H Ugd fhar STyl
(st wumafar fIe7+17 §9)
JHTIRT ARG, FI UE AT He1 IE So [ T I8 $Hadl ToiRkTd & ARl &
g 87 SR ®Is W 9 a1 &1 U<, Al AR &I 9 I8 Hel Bl U 8l 78i
IO &1 Clause 6, § 9gd W fora 8 & 8 gafiaet IR <31 & fog 81 1t wil

extend to the whole of India. (3N/PRB 1R Gllijl)




194
Uncorrected/Not for publication-08.08.2022

PRB-DPS/3N/5.00

i 3T AW (HHATTS) : GUIIT HEIed, S fraravet forar gan & fo
SR B oifw Sfear 8, O g9+ U € ®ef 3ol © f& 98 Fad
ToRId & ol g1 ORI # Yad &1 Sl A¥Fd ¢ SIS ©, a8
ST 8 3R I8 Yaae! IR SiFule Jaex bl Hax dRdl 8l Nod
IHH U 9gd FeT #ecayul el AT DRl &1 Neld, BIsd, gIed, UfaueH
3R TIRINHR AT, T&T SIT <1 S 376l o qIN H 91 I, e, TAUIC A AR
S Fgh! DR 5 AT Bl Sdery fhar SITgm| sHH <2 & G4l g
TSR of ¥ahd & 3R USRI ol $Ad A1 & 98 37 avid 9 o
Bl g WRI SHIEI IR §HDb H¥AS Wl g9 SY| g AR FiFal -
Hgl fh IR 39 IS H Y g4, 9 5T J $g 9491 JYTIfT 981y,
984 B AIF-FHeIdHR 39 ARSI Bl Veld HATS 3 @1 T AR §Hh]
HRUT § {6 N & 989 AN Hod o SRIeIed @ 3R Aodl ¢
SICTH &l I ST SRICCH o W 4 Uhel U &1 Udh 9gd o AT

SIPRC IR Bl O] ®s H=IdR Ii¥Ial 1 ®81 fh we should be using the

infrastructure that we already have. Exactly, that is what we are doing in this

Bill. BAN UM Sl $hRedeR AORS] 8, IFHI 3 I Fol fhdT U

Already there are so many laboratories which are available; there are

Centres of Excellence which have been developed; there are facilities for
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staying. ATIAR, 8 I1Gd St 7 el o1 {h ERed 81 d1feVl BR<ed
3ITERS! g SIS 9 TU &, dl FI 7 SHD! ol Yds T A 31 I,
U 1 SIGHEM ST Y, Ueh Y odel IR o 37T Y| I8 ATadhr
o9 TfreriaR faeafaemery &l w1 ol s &

AT U9 Qo & Aol -l gafadt i €1 81? giaac ee
BIh¥s I §17 FUIURT HEIG, NeTd, Wl 3R TIRAUICM Wdex ggd 8
PR HaeX Bl ¥ [IRIYdHR Verd 3R HGT & d1d Sl arginl 5a- 9N
SR [Ty B8l IR T Nold RIRSH &I =ell U &1 Hebl-ihe,
3R eI €, T9 SR Hel ReeH oo urar 81 VAT gRIRRAMT § 3R T
Tl Sl fohddl WY §OTTIARAT Shlelst J 3771 &, 918 3Ms3lgc! 4 ATy, fhdt

3T ECISYCH ¥ MY, I D g9 o7 SI1d &1 A graduate takes typically

five to six years to be able to understand &b Yord BT 1 %, J:I;;\I Il ]

g and then only the real productivity and real skill comes. IAP IO 3R
&H Bl Y US[h S, HIell ¢S Yold Haex & oy, Hgl Waex & o7y,
¢ Jaey & folv =i dl 9T &Y, d wouldn’t that increase the

productivity; wouldn’t that increase the level of skill which is there in the

sector, which is needed in the sector!
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JHTafy A, MY 36+ SgaqHe MAfe I8 Y, < & Bi-
B H AST BT ST [BTAT1 35T I D foIU U ey & STovd ©, Sdh foTv
Ig STRNd & b Uh v HFUTeR Bl 9 URGUAT BT TN TR Bl
SAUIE HIdhs I91-T T 81 I8 Hoe -SRI =T STex X2 1, daHT1 Sft &1
S T T, AT SIS, Jid WA, U 99 394 2371 STodl el & fh
BR TG DI [l & WA H Bl oIl MY, oifdh U Hg 59h Sl ure el
JHTalc gy, Ulectdh i 3R HTgde HBIST b1 U= i ISTIT 347
This is a public university. S8 JFARTET H BIST & Hee H, ST H ARA H
PaT fh JTere! A T Volast 7 §9¢ folU g9ie § 166 BRIS BT Bl
gTaeT 6T 81 59 W B 39! Sl fAfeeT g, 99 e & fory
3T W U AR gofc §9 I8 81 This is going to be publicly funded
university. S99 BIg Y1 STSc el gl fHdr it FIeR IivIe &1 $9H S8
&1, ST forg # T Sam9 <7 A8 E
JHUIYRT HEISd, b AR A4S o YRS TRATAIS & deg 4
TBT feh SThT T BRIT? Again, | would like to refer to Clause 4(f), foT=ren!
31T BTSW ¥ 9gd U= Wl &l T3 b gedlyeell oIS ST 78] 81, Ud
Aol BiCgsST a1, IW RSB &b A1 Tl 4(f) ST 17|
(30/LP TR STRY)
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KLS-LP/30/5.05

SHRI ASHWINI VAISHNAW (Contd.): "Every person employed by the NRTI
immediately before the commencement of the Central Universities
Amendment Act,.." Ig aTall faal, "shall hold his office or service in Gati
Shakti Vishwavidayala established under this Act with same tenure, at the
same remuneration and upon the same terms."" SRTdolt Udh Eb?ﬁ?’ﬁﬁ e
T2, SAdT 984 < AR H Uae a1 a7 § 8k 9 WIae &I, 9T
q9 98, 31 thae, Sl TFardie €, S=i |l 9@ WrTd f6har g f o
9 914 Dl Igd Ara-GHASIHRY W1 & (b ART F(9d H $Hel IR W blg
fSTehIggc! el SMUl $8H 9gd 8 g aXib A |l T 81 A
U ABISY, ¢ JTTdl 3R 9t s IR Iy 3w 8, de= & 99y 3
HATET &, 3ATY § I faIR H 21 S|

AEIGY, Yerd ¥ RepeHe &1 U fawg man o § Ua a1 R 4 Sl
=T fob 2014-2022 & e H BRI AT <TIF AR, AT 3.50 lakh employees

have been given employment by Indian Railways. So, this is not a small
number, hon. Chairman, Sir. This is a very large number. If some hon.
Member needs more detail, more details can be provided, but please don't,
quote selectively and mislead the House. This is what | will request hon.

Member who gave this number in a different context.


file://%E0%A4%AC%E0%A5%87%E0%A4%B8%E0%A4%BF%E0%A4%95%E0%A4%B2%E0%A5%80
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W, 3R Y ﬂ% TV Women participation in transport and logistics

g Sfhieel T 9gd gHIce Jel € 3R H 98d &1 7 & A1Y g hel
=g b $1$T Yerdst 1 fa9+ yrgele, Il St ol 3R §979 Bl gIsd
B B, SUD [T 7T urgere &1 i RepeHe 3R fhar 2, Sd! g 9t

BT & and the results have been very good. This is a very good example of

women's empowerment in a very difficult and very complex sector, hon.
Chairman, Sir.

HBIqd, 3R Al 9gd AN AW IS 7Y {7 3R @11 {9y iR
Q@ﬁ? fraT 81 About language, this University will definitely have global
standards of education. 3R &9 Y BIReICS AT & 31%@@?? o,
MIT of US is probably the best in the world. 817 fb dRE I SiAUIC I
BIHES IS é_Cb_{, they have created a cadre of people who are today
serving all over the world as the best professionals in the transportation
sector. We already have tied up with them. We will be tying up with many
of the institutes in the world and the education standard will be of global
standard. The thought process will be that students who come out of this
University not only serve the transportation sector of India but also they
should be capable and be prepared for serving the transportation sector all

over the world and they should the biggest brain because, hon. Chairman,


file://%E0%A4%AF%E0%A4%B9
file://%E0%A4%89%E0%A4%A8%E0%A5%8D%E0%A4%B9%E0%A5%8B%E0%A4%82%E0%A4%A8%E0%A5%87
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Sir, Ul BIAfeAc] 3R §9 ARE BT hIidd I 9gd HH <0 H Il
g, FoRTH TgSed A Rhcd &1 3liF &) AF, I 3R STAY B AH | &
ST ATl € fh YRT ¥ SI9T Bl Acdd 3R Tdh VAT Acdd
3Tl &, STal IR IS cd AT Hidedhd 2R & 3refral dfacdhdt Aierot Wi
ol FHI| T 39 AU UFEdHS AlelsT Bl ofdh? T WR H AR BT IRaH
HERIY, WRA Bl a9 ' T Sl o1l o1 8, B9 I8 W Iel AR HIRd Bl
Sl it HURTTETST €, ST! 3N R 1T

FHTIT BTG, ATUDT 5 -95d =IdTa b 3TTST MU 37U BRI
RIS P FIa9S 9 (9l & foIg 9 faT| AR7 3D A1 g g9 Tb IS
Y& BT IR AT 8T ¥, 319 3T UR g9 Jirefale v 8 &R g
T &, B9 MsS T 8 3fR 31TST AT TIRATIRIY H I8 8189 39 fddf

H W U B T 39 BT BT AT g fF st garstt & A,

O O\

TS e & H1Y THI S[SId Y81 & 3R I¥ SJeId & A4 I AT I8
Tfcrerfery fereafaemerd g F9TUfa H8ley, 39l Igd-9gd g=udia |

(FHTT)

MR. CHAIRMAN: The question is: ...(Interruptions )..
SHRI TIRUCHI SIVA: About language, you have not given any clarification.
...(Interruptions).. It should be at least in English and Hindi.

...(Interruptions).. It should be at least from English to Hindi.
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...(Interruptions).. He has not given any clarification. ...(Interruptions)..
What is the need for that? ...(Interruptions ..
MR. CHAIRMAN: Right. ...(Interruptions )..
SHRI V. VIJAYASAI REDDY: The hon. Minister did not...(Interruptions )..
MR. CHAIRMAN: You have made your point. ...(Interruptions).. There is no
question of imposition. ...(Interruptions).. No imposition, no opposition,
there should be proposition. ...(Interruptions)..
SHRI V. VIJAYASAI REDDY: Sir, the hon. Minister did not say anything
about the Railway Zone which has been promised at the time of A.P.
Reorganisation Act. ...(Interruptions)..
MR. CHAIRMAN: Mr. Minister, do you have anything to say about the
Railway Zone? ...(Interruptions)..
SHRI ASHWINI VAISHNAW: Hon. Chairman, Sir, there is no relation with
this Bill, but still | would like to mention that whatever has been promised is
being done in a very meticulous way. The South Coast Railway Zone issue
has been deliberated with the hon. Member outside this House also. The
DPR has been prepared; land for constructing the building has been
identified. This is something which is already ‘work in progress’, hon.

Chairman, Sir. (Followed by 3P/KGG)
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KGG-MKG/3P/5.10

DR. K. LAXMAN: Mr. Chairman, Sir, in pursuance of the Andhra Pradesh
Reorganisation Act, 2014, there was supposed to be a tribal institution in
Telangana also. But, due to the delay in the allocation of land by the State
Government as also due to the changed priorities of the State Government
...(Interruptions)...

MR. CHAIRMAN: We are not debating, please.

DR. K. LAXMAN: Sir, | would like to know the latest position of the
Government in  establishing a tribal institution in  Telangana.
...(Interruptions)...

MR. CHAIRMAN: The question is:

“That the Bill further to amend the Central Universities Act, 2009, as
passed by Lok Sabha, be taken into consideration.”

The motion was adopted.
MR. CHAIRMAN: We shall now take up Clause-by-Clause consideration of
the Bill. In Clause 2, there is one Amendment (No.1) by Dr. V. Sivadasan.
Are you moving it ?
CLAUSE 2 - AMENDMENT OF SECTION 2

DR. V. SIVADASAN (Kerala) : Sir, | move:
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(No.1) That at page 1, line 8, for the words “Gati Shakti
Vishwavidyalaya”, the words “Mahatma Gandhi Gati
Shakti Vishwavidyalaya” be substituted.

The question was put and the motion was negatived.

Clause 2 was added to the Bill.
MR. CHAIRMAN: In Clause 3, there is one Amendment (No.2) by Dr. V.
Sivadasan. Are you moving it ?
DR. V. SIVADASAN: Sir, | am not moving it.

Clause 3 was added to the Bill.
MR. CHAIRMAN: In Clause 4, there is one Amendment (No.3) by Dr. V.
Sivadasan. Are you moving it?
DR. V. SIVADASAN: Sir, | am not moving it.

Clause 4 was added to the Bill.
MR. CHAIRMAN: In Clause 5, there is one Amendment (No.4) by Dr. V.
Sivadasan. Are you moving it?
DR. V. SIVADASAN: Sir, | was expecting a Silver Line; they are allowing the
Silver Line and hence | am not moving it.

Clause 5 was added to the Bill.
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MR. CHAIRMAN: In Clause 6, there is one Amendment (No.5) by Dr. V.
Sivadasan. Are you moving it ?
DR. V. SIVADASAN: Sir, | am not moving it.

Clause 6 was added to the Bill.

...(Interruptions)...
MR. CHAIRMAN: It is the Member’s prerogative to move the Amendment or
not.
Clause 1, the Enacting Formula and the Title were added to the Bill.
MR. CHAIRMAN: Mr. Minister to move that the Bill be passed.
SHRI ASHWINI VAISHNAW: : Sir, | move:
That the Bill be passed.
The question was put and the motion was adopted.
(Ends)
MESSAGE FROM LOK SABHA

The Energy Conservation (Amendment) Bill, 2022

SECRETARY-GENERAL: Sir, | have to report to the House the following
message received from the Lok Sabha, signed by the Secretary-General of

the Lok Sabha:-
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“In accordance with provisions of rule 96 of the Rules of
Procedure and Conduct of Business in Lok Sabha, | am directed
to enclose the The Energy Conservation (Amendment) Bill,
2022, as passed by Lok Sabha at its sitting held on the 8"
August, 2022.”

Sir, | lay a copy of the Bill on the Table.

(Ends)
MR. CHAIRMAN: Now, Special Mentions. As there is paucity of time, hon.
Members may lay them on the Table. Shri Mukul Balkrishna Wasnik is
absent.

*SPECIAL MENTIONS
PK/9A
Issues Regarding Receding Water Table in Haryana

LT. GEN. (DR.) D.P. VATS (RETD.) (Haryana): Sir, half of the nation is
reeling under heavy rains and two-third of Punjab is water logged. Excess
rainwater is flowing to sea and SYL completion has been hanging for
decades. Through the hon. Chairman, | want to suggest that the matter
may be solved amicably in phases. Punjab should complete the SYL canal

and permit excess water to Haryana for starved fields to change the water

* Laid on the table.
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table. | request that the Central Government should take necessary steps in
this regard.

(Ends)
DR. SANTANU SEN (West Bengal): Sir, | associate myself with the Special
Mention made by the hon. Member.
DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself
with the Special Mention made by the hon. Member.

(Ends)
MR. CHAIRMAN: Shri Ram Nath Thakur is absent.
PSV/9B

Demand for giving Salary and Allowance to Priests of Hindu Temples

M TER g9 (SR U= : HBIGY, IR Ia H AN TSI WRDR |
gTeT B H U9 {6y 717 goic H F109 WIRART Hp i IR ARIdT & Red
ARt & gonRaAl o N &R wrifvie fRafa # gar & fow g
HA g BT oA [T 81 &5 3R By 9T AIBRI DI ARG F (Y
ATl & GOIRAT BT ARG da- w1 a1 11 381 81 s AMIod
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A7 WA < B A B Xg Bl IFAD! A IR YN ARBR BT SN
ABRIHD S &, 8 YoIRIT & [oTY AT DI e [hR 0T 41 5

R RIY & [ s ARBR I W F I f2g AfeRT & gonial &
T 99 W &) FaAT B & IR H TURAT I AR B Yokl ol
31Mfereh S FERN AT SHD] BIRIGT I8 B fob <20 Dbl AT FXBIcl Dl g
AT 3R FART A1 Nigh § | Hog Aol 8111 399 9Rd & [I9aio

91 DT FIT ¥l STog ATHR ST

(@)
SHRI SUJEET KUMAR (Odisha) : Sir, | associate myself with the Special
Mention made raised by the hon. Member.
DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the
Special Mention made raised by the hon. Member.
SHRI ABIR RANJAN BISWAS (West Bengal): | also associate myself with
the Special Mention made by the hon. Member.

(Ends)
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PB/9C

Need for Law to Implement Single-Charging Device Mandate for

all Consumer Electronic Devices in India
SHRI SUSHIL KUMAR MODI (Bihar): Sir, with the doubling of per-capita
disposable income and private consumption between FY 2012 and FY 2022,
India has become one of the largest markets for electronic devices in the
world. As per 2019-20, the electronic devices industry was valued at USD
118 billion, 46 per cent of which accounts for mobile phones and consumer
electronics.

This increase in ownership and use of electronic devices by
consumers in India has consequently expanded the ownership of charging
devices. An average consumer may be expected to own 5-6 charging
devices which essentially means that users are spending money on
redundant chargers and are generating greater electronic waste.

According to Government estimates, e-waste generation has
increased by 32 per cent between FY 2019 and FY 2020. Moreover, less
than 25 per cent of the waste is systematically disposed of. Consequently,
improper disposal of unused devices in open spaces and water bodies

comes with environmental threats.
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To respond to these issues, the European Union has agreed on a
single charger mandate for all small and medium-sized electronic devices. It
requires all manufacturers to switch to USB Type-C charging portals by
2024. Expected benefits include annual savings of 250 million euros spent
on unnecessary charger purchases and significant reduction in e-waste
generation.
|, therefore, urge the Government to consider the expected benefits of
such a mandate within India and implement a similar law to increase
consumers' convenience and reduce circulation of electronic waste.
(Ends)
DR. JOHN BRITTAS (Kerala): Sir, | would like to associate myself with the
Special Mention made by the hon. Member.
DR. SANTANU SEN (West Bengal): Sir, | would also like to associate
myself with the Special Mention made by the hon. Member.
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | would also like to
associate myself with the Special Mention made by the hon. Member.

(Ends)
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SKC/9D

Demand for Delimiting Lok Sabha Constituencies by Giving Due Weightage

to Factors Other Than Population

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, the construction of a
new Parliament building is a welcome step. It will truly act as the symbol of
a modern and vibrant democracy for India. While it is a positive thing that
the new Parliament is expected to have 888 Lok Sabha seats, what is of
concern is whether the increase in seats would be based just on
demography as is the trend.

Presently, the delimitation of constituencies is based on the 2001
Census, but the total number of seats in the Assemblies and Parliament
decided as per the 1971 Census was not changed. In the 1971 Census, the
population of united Andhra Pradesh was 49.2 per cent when compared to
Uttar Pradesh. In 2011, united Andhra Pradesh became 42.4 per cent of
Uttar Pradesh, a drop of 6.8 per cent. Some estimates put combined
Andhra Pradesh's population at present to be 39.6 per cent of Uttar
Pradesh. Therefore, if demography is the sole consideration for increase in
Lok Sabha constituencies, then the southern States such as Andhra

Pradesh, Telangana and Kerala will be at a disadvantage in the new
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Parliament. It may just so happen that the seats of Uttar Pradesh may go up
by 50 per cent, to 120, and that of Andhra Pradesh just by 20 per cent, to 30.

| would, therefore, request that whenever the next legislation is
enacted for a new delimitation commission, its mandate should be to delimit
the Lok Sabha constituencies by giving due weightage to factors other than
population such as area, forest and ecology, income gap and demographic
performance. This will avoid injustice to the southern Indian States.

(Ends)

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | associate myself with
the Special Mention made by the hon. Member.
DR. SANTANU SEN (West Bengal): Sir, | too associate myself with the
Special Mention made by the hon. Member.
DR. JOHN BRITTAS (Kerala): Sir, | too associate myself with the Special
Mention made by the hon. Member.
DR. V. SIVADASAN (Kerala): Sir, | too associate myself with the Special
Mention made by the hon. Member.
SHRI SANDOSH KUMAR P. (Kerala): Sir, | too associate myself with the

Special Mention made by the hon. Member.
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MS. DOLA SEN (West Bengal) : Sir, | too associate myself with the Special
Mention made by the hon. Member.

(Ends)

(Followed by SSS/3Q)

SSS-AKG/3Q/5.15

HK/9E

Concern over likely Closure of Ordinance Factory Schools
MS. DOLA SEN (WEST BENGAL): Sir, the Ordinance Factory Schools,

which were under OFB, the Ministry of Defence, Government of India, are
going to be closed, rather have been closed, as OFB has been dismantled
already by the Government of India.

The Central Government now has formed 7 DPSUs instead of OFB. If
the OFB schools may come under those DPSUs all over, we will be obliged.

In fact, 24 schools were situated in different parts of the country in
different States like UP, MP, Odisha, Maharashtra, West Bengal,
Uttarakhand, Tami Nadu, etc. Many of these schools have more than 100
years of history. For decades, these schools have been providing fruitful
generation for the nation. These schools are running from primary to

secondary level. Approximately, 20,000 students are studying in these
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schools where free education is provided from | to VIII and fee structure is
between Rs.100 to Rs.200 annually from IX to Xll. Obviously, students'
strength is much higher where majority SC, ST, OBC and lower-middle
class students are studying in these schools.

Keeping all the facts and findings, | urge upon the Central
Government, hon. Minister of Defence, through you, to keep away these
schools from the process of corporatisation and continue to run these under
MOD only, under DPSUs, instead of OFB to save the students and the
schools as well to continue for this academic session accordingly.

(Ends)
SHRI SANDOSH KUMAR P (Kerala): Sir, | associate myself with the Special
Mention made by the hon. Member.
SHRI BINOY VISWAM (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself
with the Special Mention made by the hon. Member.
DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the

Special Mention made by the hon. Member.
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DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
(Ends)

VNK/9F

Demand for Setting up Central Tribal University at Rairangpur in Odisha
ST AT AT (ST : A8, H D] 471 Are g 1h AfSe &
HYRHS T BT ST, TETS ©RT, WTpiered Fual TRYUT T27 SATfeardt seret
& BRI H ST ST 51 2011 DY STHRIVAET & STFAR 39 o7l H 25 oG 9
SYTGT AN V& &l 99 7el &1 |IeRdT & 85.89 Ufrwrd =, ¥ 90.77
Tfcrerd 4oy iR 80.82 Hferd AfRag g1 59 el # sfeanyl ¥usa &
G, Picsl, IFSI, Y, 81, Ygai, d8all, geI, TS, AThIisdl, TSIl
PR ST b AT VEd &l 39 GG & AHISTd a7 MM [T & fofy
hs ARBR Uldg gl e &3 & [qerg & 991 FEisTd iR afdw
e Swg Tl 81 bl SHIY AYRHST FSTel o 60 Hfererd Mfeariyai &
Afed fqhrd & fg IR 3§ b RDHR Dl RB A Tb dxid

anfearedt favafdemery wnfid &=+ & foT weq I S|
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g1 faeafaeery wnfid 8F & 73R 7 9f2d gsr, g<e,
TG, dTe¥aR 3MR UIeerfl e, f[98R do1 SRS & BIF-BE Jal
ff¥er afeart wTelt &1 sregasT o) uTqa, A1 & S99 Jnfeardt st
D1 AT I 1 UG SHD A1 &1 SHA 1 D TSR FEpict Dl GRaT
g fR1er e H sffeari {INisl & TR -IR W 81 9rg|

(AT
2 ol FAR (ST : ABIGY, H W B 59 [T Iooid A Hag Bl
gl
S1. Fiaq A9 (feeH) drer) : Heied, H 9 W o1 39 [ Sooid 4 dag
HRAT G
SI. 9 T (R : 9aley, H I W 1 39 (41N Sooid A Hag Bl
gl
i STeR ¥or fovama (afeer)) §9rer)  Heiey, H Wi W &1 59 fI3y Sooid
g BT G

(1)
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KSK/9G

Demand for Compensation/Jobs to Injured/Deceased Personnel of
Gorkha Regiment in Manipur Landslide

SHRIMATI SHANTA CHHETRI (West Bengal) : Sir, | would like to draw the
kind attention of this august House that on the night of 30" June, 2022, a
huge landslide struck the 11 Gorkha Rifles personnel stationed at Manipur,
which led to the tragic death of several Gorkha Regiment personnel while
several others are still missing.

| humbly urge this august House to draw the kind attention of the
Defence Minister to urgently provide jobs to the next of kin of the deceased
personnel and grant compensation to all who lost their lives, those who are
missing and those are severely injured. Thank you.

(Ends)

MS. DOLA SEN (West Bengal): Sir, | associate myself with the Special
Mention made by the hon. Member.
DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Special

Mention made by the hon. Member.
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DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the
Special Mention made raised by the hon. Member.
SHRI ABIR RANJAN BISWAS (West Bengal): | also associate myself with
the Special Mention made by the hon. Member.

(Ends)
GSP/9H

Demand for De-Silting of River Beds falling under
Railway Bridges in Punjab

SANT BALBIR SINGH (Punjab): Mr. Chairman, Sir, the spans of railway
bridges on rivers have got choked due to accumulation of sand and silt.
This leads to stoppage of passage of water and breaches the 'Dhussi
Bandh ', resulting in floods. A peculiar case is that of the railway bridge near
village Gidderpindi on the Jalandhar - Ferozepur railway section, which has
about 21 spans, out of which only 3 to 4 were clear and rest were choked
due to accumulation of sand and silt. Sir, as an area of 1,200 ft on upstream
side and 800 ft on the downstream side fall under the jurisdiction of
Railways, the main problem in the process of de-silting is the illegal
occupants of land, who are opposing it tooth and nail. They are using the

land falling under railway jurisdiction for cultivation and only railways can get
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it vacated and cleaned. As per law, cultivation is not permitted on this land
as it is meant for the smooth flow of river under the railway bridge. Because
of the choking of these about 1/ to 18 spans, there was a massive flood in
Sutlej river during the monsoon of 2019 in the area, which resulted in an
approximate loss of State property worth Rs. 200 crores. It also resulted in
loss of crops, livestock and homes of the people amounting to
approximately Rs. 1,000 crores. The floods of 1985, 1988, 1995 and 2008
were also caused due to similar reasons. The Railway department should
take steps to avoid any breach in Dhussi bandh' in future.

(Ends)
DR. SANTANU SEN (West Bengal): Sir, | associate myself with the Special
Mention made by the hon. Member.
DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself
with the Special Mention made by the hon. Member.
DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.

(Ends)
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SK/9J

Demand for Political Solution to Problems of Naga People

SHRIMATI S. PHANGNON KONYAK (Nagaland): Sir, this year makes the
25" year since ceasefire in Nagaland came into effect. After years of
stalemate, in 2015, under the strong leadership of hon. Prime Minister, Shri
Narendra Modi, the 'Framework Agreement' was signed between the
Government of India and NSCN (IH) to pave way for peace and end
insurgency. Naga people want peace and solution cutting across tribal and
political lines. The people have voiced their desire democratically through
various mediums and platforms. But an agreement could not be reached
between the negotiating parties by 31 October, which was the
Government's deadline. On behalf of the people, | appeal to all negotiating
parties to find a solution that will serve the interests of the people for peace
and development. In Nagaland, rallies are being held and numerous
meetings commenced requesting for a solution at the earliest. The
Government in Nagaland is oppositionless as all political parties have come

forward to unite for the Naga political solution.
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| request the hon. Prime Minister, Shri Narendra Modi, and the hon.

Union Home Minister, to use their wisdom and usher in an era of peace in
Nagaland. This peace accord, once signed, will herald a new era of
development and progress for the Naga people. We request a solution at
the earliest.

(Ends)
DR. SANTANU SEN (West Bengal): Sir, | associate myself with the Special
Mention made by the hon. Member.

(Ends)
RK/9K

Demand for establishing National Institute of Technology on the Name of
Chhatrapati Shahu Ji Maharaj at Kolhapur

i gor WhRTE wEIfesd (FERTY) : HEISY, SN Baafd 2mg A8RTS
HERT & DIoaIgR & HBIH ISl (1874-1922) &1 5 ¥ TSI BAYRT Mg
HERTST BT 10041 Juafery & SR $ Pleiell HEITd 3R ST TG HERTST
H( -2 HEIcqd b W9 H HA1AT S RET &

HBlqy, Wg HERMN o Uws o & WRig AgrEt ©rH & [y oy
BRI 36 Bl I8 370 157 3 T & fo7g oy wrerfires e+ g%
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AT T FR1eT faeTdT bl SR Hegd Bl | RISl fAf¥s bR ol f21er 3R
fR1eTor § Y 37 1 I_I 7 hael URARSE R1eT IR AT &1 dhfvsd
fepa, afep Slrenfiies, Rifdboar vd iy Ren & forg € v feyl qaa
HEAYUl 91d, S8 99 T H G & oy 9o iR S7fard fRrem ot
YR bl Hegd fharl I di=me, ada-, A1idd, R, ar-gw
EARIURICINEECIN]

HqBIqY, TSI 2E HERTS & FI-2dea] Heledd & 3fa¥R W], H
AR HAT SI H STRIY HIdT g [ BT TG ASRIST P AR IR BIeaTJR
H e SRESYC 3T SIS bl TATIT B Q|

(@)
DR. SANTANU SEN (West Bengal): Sir, | associate myself with the Special
Mention made raised by the hon. Member.
SHRI ABIR RANJAN BISWAS (West Bengal): | also associate myself with
the Special Mention made by the hon. Member.

(Ends)
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YSR/9L
Demand for Approving and Allocating Funds to Develop
Mamallapuram as Iconic Site for Tourism

SHRI K.R.N. RAJESHKUMAR (Tamil Nadu): Sir, the Ministry of Tourism,
Government of India, has identified Mamallapuram as one among the 17
tourism iconic sites in the country in August, 2018, for development of a
world-class tourist destination and found innovative ways to leverage
tourism potential of Mamallapuram. The Ministry of Tourism had appointed a
consultant for preparing the Master Plan.

Hon. Prime Minister of India and the Chinese President had an
informal summit at Mamallapuram during the month of October, 2019. The
ambience, warmth and hospitality extended during the visit reflected a
perfect blend of tradition and professionalism. The attention generated by
the informal Summit gave an encouragement to the tourism sector in Tamil
Nadu, especially Mamallapuram. The developmental activities in
Mamallapuram have enhanced its image and helped to increase the tourist
footfalls. To add value to it, the State Government and the Union

Government together is conducting 44™ Chess Olympiad at Mamallapuram.
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The consultant team has submitted the Master Plan to develop the
Mamallapuram with the total estimated budget of Rs. 461 crores. However,
despite the fact that Master Plan has been submitted, the project approval is
still pending and is under consideration with the Ministry of Tourism.

Hon. Chairman, Sir, as we all know, tourism industry has affected
majorly during the COVID Pandemic. In order to revive this industry, these
kinds of investments are necessary.

Hence, | humbly request the hon. Minister to approve and allocate
funds for this project.

(Ends)
DR. SANTANU SEN (West Bengal): Sir, | associate myself with the Special
Mention made by the hon. Member.
DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself
with the Special Mention made by the hon. Member.

(Ends)
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VKK/9M
Issue related to Interest Amount Accruing from MPLADS Funds

DR. JOHN BRITTAS (Kerala): Sir, vide Office Memorandum
F.No.1(18)/PFMS/FCD/2021 dated 9.3.2022 issued by Department of
Expenditure, the Government revised the procedure for flow of funds under
Central Sector Schemes including MPLADS. Para 3(viii) of the said O.M.
stipulates that all interest earnings from the funds released for each Central
Sector Scheme shall mandatorily be remitted back to the Consolidated Fund
of India. Para 3(xi) stipulates that implementing authorities shall
immediately return all unspent amounts of the schemes, that is, including
interest accrued, lying in their accounts to Central Nodal Agency. However,
it has been specified in the extant MPLADS guidelines in unequivocal terms
that the interest accrued on the funds released under the MPLAD Scheme
to the District Authority is to be used for permissible works recommended
by the MP concerned. The interest accrued on the funds released under the
Scheme to the implementing agencies shall be calculated while arriving at
the savings for each work. As such, MPs have categorically been bestowed
with the solemn right to recommend works also for the interest amount

accrued for the MPLADS Fund disbursed to them. Otherwise, interest loss
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will be around Rs.800-1000 crore for five years when all MPs are considered
in toto.

Hence, | request the Government to take steps to preserve the said
facility by excluding MPLAD Scheme from the ambit of the revised guidelines
and continue to permit Members of Parliament to recommend works for the
interest amount accrued for MPLADS Funds disbursed to them every year
by retaining the procedure in vogue as such.

(Ends)
DR. V. SIVADASAN (Kerala): Sir, | associate myself with the Special
Mention made by the hon. Member.
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself
with the Special Mention made by the hon. Member.
SHRI BINOY VISWAM (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
SHRI A.A. RAHIM (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the
Special Mention made by the hon. Member. (Ends)

(Followed at 9N)
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MR. CHAIRMAN: Shri Jayant Chaudhary; not present.
RL/9N
Demand for Amendments in IT Act, 2000 to Deal with Criminal Activities
Through Social Media

SHRI P. WILSON (Tamil Nadu): Sir, it is common feature that criminal
elements are using social media to spread fake news and hate campaigns.
These social media websites employ algorithms to analyse words, phrases
or hashtags to create a list of topics sorted in order of popularity. Their
business model thrives on the prospect of an increasing cumulative
engagement. However, this facilitates the spread of hate, bigotry and fake
news by feeding mob mentality. The situations are worsened by the use of
automated bot accounts to influence engagement, target and troll certain
persons or communities. Malicious actors influence others to target,
defame & malign persons, groups & communities through social media
mostly by disseminating fake news and defamatory content. More often
than not they target holders of public office & constitutional functionaries
including the judiciary. Usage of such bot accounts by disgruntled persons
to troll & stifle criticism is an open secret. By the time the affected party

moves to court, the damage is already done. Currently, there are no penal
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provisions to book the offenders after Section 66A of the IT Act which was
struck down by the Supreme Court due to its infirmities. It is essential for
the Police to have powers enabling them to immediately curtail the
dissemination of such posts that defame persons or incite criminal activities,
riots or threaten the security of the State. | request the hon. IT Minister to
bring necessary amendments with stringent penal provisions in IT Act, 2000
which is the need of the hour.

(Ends)
DR. SANTANU SEN (West Bengal): Sir, | associate myself with the Special
Mention made by the hon. Member.
DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.
SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself
with the Special Mention made by the hon. Member.
SHRI SUJEET KUMAR (Odisha): Sir, | also associate myself with the
Special Mention made by the hon. Member.
DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the
submission made by the hon. Member.

(Ends)
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Demand For Revision in Salary of Judges

SHRI SUJEET KUMAR (Odisha): Sir, through you, | would like to bring to
the attention of the House, the very urgent need to revise the salaries of the
Judges of the Supreme Court, High Court and subordinate judiciary. The
last pay revision was seen in 2016. There is a need to revise the pay
structure for the judges as the judiciary forms the sentinel of the
Constitution. The financial self-sufficiency of the judiciary is an essential
prerequisite to attaining true independence of the judiciary in India, which is
a basic structure of the Constitution.

Sir, further, | would like to draw your attention to the salaries of the
Chief Justice of India and Supreme Court judges vis-a-vis their international
counterparts. The Chief Justice of India earns Rs.33.6 lakh a year. His
counterpart in the U.S. earns Rs. 66.34 lakh, in Singapore earns Rs.95 lakh,
and in Australia earns Rs.84 lakh. These figures are adjusted according to
the Purchasing Power Parity of each of those countries. Similarly, a
Supreme Court Judge in India earns just 47 per cent of a Judge of equal

stature in the U.S. and 40 per cent of his peer in Australia.
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Sir, this assumes increased importance as the National Judicial Data
Grid data suggests that case pendency rose by almost 10.53 per cent in the
Supreme Court, 20.4 per cent in 25 High Courts, and 18.2 per cent in the
district courts over the pandemic year. Increased pendency equates to an
increased burden; thus, a commensurate revision of the pay structure is
essential.
(Ends)
DR. SANTANU SEN (WEST BENGAL): Sir, | associate myself with the
Special Mention raised by the hon. Member.
DR. V. SIVADASAN (KERALA): Sir, | also associate myself with the Special
Mention raised by the hon. Member.
SHRI ABIR RANJAN BISWAS (WEST BENGAL): Sir, | also associate
myself with the Special Mention raised by the hon. Member.
(Ends)
VALEDICTION
MR. CHAIRMAN: Hon. Members, as we move towards the conclusion of
the Session, | have to report to the House that the, 257" Session of Rajya

Sabha which commenced on the 18" of July, 2022 comes to a close today.
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In all, the House had 16 sittings, during which it conducted its Business for
more than 38 hours. However, more than 47 hours were lost due to
interruptions, which is a sad reflection on the functioning of the Upper
House of Parliament. The Session was characterized by regular and
continuous disruptions, which deprived Members of the opportunity to
discuss matters of urgent public importance and seek the accountability of
the Executive through questions. Out of the 235 Starred Questions
admitted, only 61 could be answered orally and Question Hour could not be
taken up on seven days. Only 25 matters could be raised by Members with
the permission of the Chair and only 60 Special Mentions could be made
during the entire Session. The House discussed the issue of rising prices of
essential items in the form of a Short Duration Discussion which lasted for
more than four hours in which 33 Members participated in the debate. Only
five Government Bills were considered and passed during the Session.
Twenty-seven Private Members' Bills were also introduced and only one
Private Members' Bill regarding 'Right to Health' could be partly discussed

during the entire Session. No Private Members' Resolutions could be taken

up.
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| once again thank the hon. Prime Minister, hon. Deputy Chairman, the
Leader of the Opposition, the Leader of the House and Leaders of various
parties/Groups and all the hon. Members for offering their good wishes on
completion of my tenure as the Chairman of this august House. | thank the
Leader of the Opposition, the leaders of various parties and Groups and the
hon. Members for the cooperation extended by them in the overall conduct
of proceedings and functioning of the House.

(Contd. by NBR/3R)

NBR-SCH/3R/5.20

MR. CHAIRMAN (CONTD.): | also thank the Secretary-General, Officers
and Staff of the Secretariat for their help and assistance. Detailed statistics
pertaining to this Session will be circulated in due course by the Secretariat.
Now, before we adjourn the House sine die, we will have the National
Song.
( The National Song, “Vande Mataram”, was then pla yed)
MR. CHAIRMAN : The House is adjourned sine die.

The House then adjourned sine die at twenty-one minutes past five of the
clock.
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